List of cases which were e-filed during the month of february 2022

S.No

Court

PRASHAR, DISTRICT]
JUDGE
(COMMERCIAL
COURT)-01

(w.e.f - 20.07.2021)

District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

TCICI BANK VS/DEEPAK

CS COMM-372/22 MOMEEN KAUSHIK 0818030800 |induslegalia@gmail.com 01.02.2022 £21.01.2022
ICICI BANK VSIDEEPAK

CS COMM-373/22 SARABJOT SINGH KAUSHIK 0818030800 |induslegalia@gmail.com 01.02.2022 £21.01.2022
ICICI BANK VS,

CS COMM-374/22 BHAWANI PRASAD SATISH KUMAR[0811898399  |manish@Kklfindia.com 01.02.2022 22.01.2022
TCICI BANK VS, urisconsultuslawfirm @gmail.

CS COMM-375/22 SURENDER PAL SATISH KUMAR|[9810654872 com 01.02.2022 27.01.2022
[CICI BANK VS/DEEPAK

CS COMM-390/22 ASHWANI CHAUHAN KAUSHIK 0818030800 [induslegalia@gmail.com 02.02.202 28.01.2022
ICICI BANK VS. SURAJ

CS COMM-392/22 KUMAR SATISH KUMAR|0811898399  |manish@Kklfindia.com 02.02.2022  [21.01.2022
[ENVIROCARE VS,
OMEGA WORLD

CS COMM-394/22 TRADING LTD. R.Y. KALIA 0717490004  Jrykalia.advocate@gmail.com [02.02.2022  [01.02.2022
TCICI BANK VS/DEEPAK

CS COMM-403/22 GURINDER BAISLA KAUSHIK 0818030800 [induslegalia@gmail.com 03.02.2022  |02.02.2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

ICICI BANK VS. ARUNDEEPAK

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM-404/22 SHARMA KAUSHIK 0818030800  |induslegalia@gmail.com 03.02.2022  [28.01.2022
SHAILENDRA babbarandassociatesicici@gma

CS COMM-414/22 ICICI BANK VS. MANOJ |BABBAR 0810076766  |il.com 04.02.2022 1.01.2022
TCICI BANK VS/SHAILENDRA babbarandassociatesicici@gma

CS COMM-415/22 RAJENDRA SINGH BABBAR 0810076766 lil.com 04.02.2022 1.01.2022
PRAMOD KUMAR VSJRAJESH

CS COMM-416/22 ROYAL MERIDIAN BHATIA 0811331125 rbhatiaadvocate@yahoo.co.in [04.02.2022  03.02.2022
ICICI BANK VS. NITIN|

CS COMM-427/22 [KAUSHIK SATISH KUMAR|9213905829  |manish@klfindia.com 04.02.2022  [03.02.2022
[CICI BANK VS|
VISHNUJIT

CS COMM-428/22 CHAUDHARY SATISH KUMAR|0213905829  |manish@Kklfindia.com 05.02.2022 04.02.2022
ICICI BANK VS. JATIN|

CS COMM-429/22 BHATI SATISH KUMAR|9213905829  |manish@Kklfindia.com 05.02.2022 04.02.2022
ICICI BANK VS. SONIA

CS COMM-430/22 TOMAR SATISH KUMAR[0213905829  |manish@Kklfindia.com 05.02.2022  |04.02.2022
ICICI BANK VS. GANESH URisconsultuslawfirm@gmail

CS COMM-432/22 ILAKHOTIA C. PRAKASH 0810654872 com 05.02.2022 04.02.2022




District

Case No.

Petitioner

Respondent Name

ICICI BANK VS. ASLAM

Name VSAdvocate

Advocate

Nobile
Number

Advocate email id

JURisconsultuslawfirm@gmail

Date

ofDate of e-

Registration filing

CS COMM-433/22 IPARVEEN C. PRAKASH 0810654872 com 05.02.2022 04.02.2022
CANARA BANK VS. SHIVIPRANAY

CS COMM-479/22 KUMAR SHARMA 0873101002 ranay7advo@gmail.com 07.02.2022 01.02.2022

CS COMM-480/22 IDBI BANK VS. SARJU  |[VIVEK KUMAR [0811867703 kumarvivekadv@gmail.com [07.02.2022  |05.02.2022
ICICI BANK VS. OM jurisconsultuslawfirm@gmail.c

CS COMM-512/22 IPRAKASH JAIN C. PRAKASH 0810654872  jom 08.02.2022  |07.02.2022

vikaschopraadvocate@gmail.c

CS COMM-513/22 ICICI BANK VS. ARVIND |[VIKAS CHOPRA 9212036118 om 08.02.2022  |07.02.2022
ICICI BANK VS. AIYYER
ENVIRONMENT vikaschopraadvocate@gmail.c

CS COMM-514/22 RESOURCE LTD. IVIKAS CHOPRA 9212036118 om 08.02.2022 07.02.2022
ICICI BANK VS. MALLIKA| vikaschopraadvocate@gmail.c

CS COMM-515/22 SINGH VIKAS CHOPRA (9212036118 om 08.02.2022 07.02.2022
TICICI BANK VS, vikaschopraadvocate@gmail.c

CS COMM-516/22 IDEBARATA BISWAS VIKAS CHOPRA [9212036118 om 08.02.2022  |07.02.2022
ICICI BANK VS. ANIL vikaschopraadvocate@gmail.c

CS COMM-517/22 KUMAR IVIKAS CHOPRA (9212036118 om 08.02.2022 07.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICICI BANK VS. SUMAN| vikaschopraadvocate@gmail.c
CS COMM-551/22 ARORA IVIKAS CHOPRA (9212036118 om 10.02.2022 09.02.2022

MITTAL FINESEC PVT]
OMP (I) COMM-65/22|LTD. VS. SHRI KISHAN [LAVIKA GUPTA 9971170800 lavikagupta2009@gmail.com [10.02.2022 09.02.2022

CS COMM-552/22 JASCH FOILS VS. SUNNY |JASHISH JAIN 7838656755  |aashih-legalhub@yahoo.com |10.02.2022 00.02.2022

A.K. JAIN TRADING VSSANTOSH kumarsantosh88077@gmail.col

CS COM-553/22 IBHAGWATI SAREE IKUMAR 0717973422 Im 10.02.2022 08.02.2022
A.K. JAIN TRADING VSSANTOSH lkumarsantosh88077@gmail.co

CS COMM-554/22 BHAGWATI SAREE KUMAR 0717973422 Im 10.02.2022 08.02.2022

ICICI BANK VS. AL KAIEDEEPAK
CS COMM-555/22 I[FOODS KAUSHIK 0818030800 [Induslegalia@gmail.com 10.02.2022 08.02.2022

SURESH & SONS VS|

SHREE RAM]

CS COMM-566/22 [ENTERPRISE 0071470162 kamravinayak@gmail.com 11.02.2022 10.02.2022
IKOTAK MAHINDRA|
BANK VS. NITIN[INAVEEN

OMP (I) COMM-68/22]BHARDWAJ SHARMA 0350569040  naveenkrio@yahoo.co.in 11.02.2022 10.02.2022
HDFC BANK VSINAVDEEP ADVNAVDEEP1963@YAHOO.

OMP (I) COMM-73/22|[HEMANT KUMAR SINGH 0811311360 COM 14.02.2022 11.02.2022




Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Date ofDate of
Registration filing

Advocate email id

HDFC BANK VS. KISHOR[NAVDEEP ADVNAVDEEP1963@YAHOO.

OMP (I) COMM-74/22[KUMAR SINGH 0811311360 COM 14.02.2022 11.02.2022
ISHAN NAGPAL  VSJANUBHAV

CS COMM-571/22 RAJU PUROHIT CHHABRA 7838093715 mail@wrbindia.com 14.02.2022 11.02.2022
ICICI BANK VS. KAPOORICHETNA

CS COMM-572/22 JEWELS BHALLA 0818280772 unitbhalla@gmail.com 14.02.2022 11.02.2022
ICICI BANK VS., ALOKHEMANT

CS COMM-594/22 SARDAR GUPTA 08909009971 Jjuris@hemantgupta.in 15.02.2022 14.02.2022
TCICI BANK VS,

CS COMM-596/22 [DHANVEER SINGH SATISH KUMAR|9213905829  |manish@klfindia.com 15.02.2022 14.02.2022
ICICI BANK VS. SHIVICHETNA

CS COMM-606/22 KUMAR BHALLA 0818280772 unitbhalla@gmail.com 16.02.2022 15.02.2022
DCB BANK VS, ANISHBHOLA17@YAHOO.CO

OMP (I) COMM-81/22MOHINDER KUMAR ANISH BHOLA [0811452022 M 16.02.2022 15.02.2022
IKOTAK MAHINDRA|

OMP (I) COMM-BANK VS. BIJENDERNAVEEN

106/22 SINGH SHARMA 0058683230 I[NAVEEnkrio@yahoo.co.in1  [17.02.2022 16.02.2022

OMP (08 COMM-HDFC BANK VS. JHALOO|

107/22 SHANKER LAL PRASOUK JAIN [0999568427 |office@lpjpartners.com [17.02.2022 16.02.2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

OMP m COMM+HDFC BANK VS|

108/22 SANJEEV VOHRA PRASOUK JAIN [0999568427  |office@lpjpartners.com 17.02.2022 16.02.2022

OMP (€))] COMM+HDFC BANK VS,

108/22 SANJEEV VOHRA PRASOUK JAIN [0999568427 |office@lpjpartners.com 17.02.2022 16.02.2022

OMP (€))] COMM+HDFC BANK]

109/22 VS.DHEERAJ MISHRA |PRASOUK JAIN [0999568427 |office@Ipjpartners.com 17.02.2022 16.02.2022

OMP (I) COMM-HDFC BANK VS. SUMIT

110/22 SACHDEVA IPRASOUK JAIN [0999568427 |office@lpjpartners.com 17.02.2022 16.02.2022

OMP (I) COMM-HDFC BANK VS. SHOBAT]

111/22 ALI PRASOUK JAIN 9999568427 |office@Ipjpartners.com 17.02.2022 16.02.2022

OMP (€))] COMM+HDFC BANK VS. SATISH

112/22 CHANDRA PRASOUK JAIN [0999568427  |office@lpjpartners.com 17.02.2022 16.02.2022

OMP (I) COMM-HDFC BANK VS. MOHIT]

113/22 BISHT PRASOUK JAIN (0099568427 |office@lpjpartners.com 17.02.2022 16.02.2022

OMP (I) COMM-HDFC BANK VS. ALI

114/22 AHMAD PRASOUK JAIN [0999568427 |office@lpjpartners.com 17.02.2022 16.02.2022
ICICI BANK VS. JUGAL

CS COMM-620/22 KISHORE SATISH KUMAR|0213905829  |manish@Kklfindia.com [17.02.2022 16.02.2022




District

Case No.

Petitioner Name VS

Respondent Name

BINDAL SMELTING VS|

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM-621/22 SOLAR MAX AMIT TEWARI 9818180025 adv@gmail.com 17.02.2022 16.02.2022

OMP m COMM-HINDUSIND BANK VS| LALITPANDEYADV@GMAIL.

129/22 LAXMAN SHARMA ILALIT PANDEY (8130383143 COM 18.02.20222 ]17.02.2022

OMP m COMM-HINDUSIND BANK VS| LALITPANDEYADV@GMAIL.

130/22 BIJENDER SINGH ILALIT PANDEY [8130383143 COM 18.02.20222 ]17.02.2022

OMP (I) COMM-HDFC BANK VS. JOY DEV|

131/22 INATH IPRASOUK JAIN [0999568427 |office@lpjpartners.com 18.02.20222 [17.02.2022

OMP (I) COMM-DCB BANK VS. NOSHAD| ANISHBHOLA17@YAHOO.CO

133/22 GUPTA ANISH BHOLA [0811452022 M 19.02.2022 18.02.2022
ICICI BANK VS. DIPTI vikaschopraadvocate@gmail.c

CS COMM-643/22 GUPTA VIKAS CHOPRA 9212036118 om 19.02.2022 18.02.2022

vikaschopraadvocate@gmail.c

CS COMM-644/22 ICICI BANK VS. BALRAM [VIKAS CHOPRA 9212036118 om 10.02.2022 18.02.2022
ICICI BANK VS. PARMOD) vikaschopraadvocate@gmail.c

CS COMM-671/22 KUMAR VIKAS CHOPRA 0212036118 om 21.02.2022 19.02.2022
ICICI BANK VS. PANKAJ|

CS COMM-672/22 BHATTI RAJEEV SAGAR [0810021846  [sagarandsagar@live.com 21.02.2022 19.02.2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICICI BANK VS. SKEEHEMANT
CS COMM-683/22 AHMED GUPTA 0809009971  juris@hemantgupta.in 22.02.2022 21.02.2022
OMP (€))] COMM-HDFC BANK VS. SUMIT ANISHBHOLA17@YAHOO.CO|
147/22 IKUMAR MISHRA ANISH BHOLA [0811452022 M £2.02.2022 21.02.2022
PRAMOD JAIN VS/RAHUL
CS COMM-690/22 PRATEEK JAIN ROHILLA 0818119546 reasd26@yahoo.com 23.02.2022 22.02.2022
RAJ METALS VS/SURJEET
CS COMM-702/22 SIMANDEEP SINGH SINGH 8588803815 [adv.surjeetsingh@gmail.com [25.02.2022 24.02.2022
ICICI BANK VS. GARIMAIDEEPAK
CS COMM-703/22 SINGH [KAUSHIK 0818030800 |induslegalia@gmail.com £25.02.2022  [24.02.2022
IDEEPAK
CS COMM-704/22 ICICI BANK VS. FAREEB |[KAUSHIK 0818030800 [induslegalia@gmail.com 25.02.2022 24.02.2022
KARTAR CARRIERS VSJRAJESH
CS COMM-705/22 JITENDER KUMAR SONI [SHARMA 0313081480  |saviour.lawyer@gmail.com £25.02.2022 24.02.2022
ICICI BANK VS. DINESH]
CS COMM-736/22 BANSAL C. PRAKASH 0810654872  Jadvocatecp@gmail.com 28.02.2022  [25.02.2022
SH. RAJNEES FENTRAI,
KUMAR GUPTA D
COMMERCIAL
COURT. THC ICICI BANK LIMITED Vs
’ CS RHINE AND RAAVIi HAILENDRA babbarsandassociatesicici@gm
(COMM)/370/2022 |[HOLDINGS LIMITED ABBAR(P), 0810076766  Jail.com 01-02-2022 1-01-2022




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

ICICI BANK LIMITED Vs

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS THOKCHOM  ARUNJIT

(COMM)/369/2022 |SINGH C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM |01-02-2022 1-01-2022
SAMMOHITA FASHIONS

CS [PVT LTD Vs OYO HOTELSNAVEEN

(COMM)/368/2022 |JAND HOMES PVT LTD |GROVER(P), 0811046554 naveengroveradv.gmail.com |01-02-2022 1-01-2022

MANISH

CS ICICI BANK Vs BAIJUKUMAR

(COMM)/383/2022 |[KUMAR SINGH DEWAN(P), 0811898399  |mainsh@klfindia.com 02-02-2022  |01-02-2022

CS ICICI BANK LTD VSHEMANT

(COMM)/406/2022 |RAKESH GUPTA(P), 0099592027  Jjuris@hemantgupta.co 03-02-2022  |02-02-2022
ICICI BANK LIMITED Vs

CS MOHIT KUMARHEMANT

(COMM)/407/2022 [SHARMA IGUPTA(P), 0000502027  Jjuris@hemantgupta.co 03-02-2022  |02-02-2022

CS ICICI BANK LIMITED VsSHAILENDRA babbarsandassociatesicici@gm

(COMM)/405/2022 |RAVINDER PAL SINGH |BABBAR(P), 0810076766  |ail.com 03-02-2022  |02-02-2022
ICICI BANK LIMITED VSSHAILENDRA babbarsandassociatesicici@gm

CS (COMM)/421/2022]MADAN LAL BABBAR(P), 0810076766  |ail.com 04-02-2022  |02-02-2022




Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICICI BANK LTD Vs
CS (COMM)/417/2022[SACHIN MADAN C. Parkash(P), [0810654872 ADVOCATECP@GMAIL.COM |04-02-2022  |03-02-2022
[CICI BANK LIMITED Vs
RAVINDR KUMARISHAILENDRA babbarsandassociatesicici@gm
CS (COMM)/418/2022]SHARMA BABBAR(P), 0810076766 ail.com 04-02-2022  |02-02-2022
CS TICICI BANK LIMITED VSSHAILENDRA babbarsandassociatesicici@gm
(COMM)/420/2022 [PRAVEEN KUKMAR BABBAR(P), 0810076766 ail.com 04-02-2022  |02-02-2022
ICICI BANK LIMITED VSSHAILENDRA babbarsandassociatesicici@gm
CS (COMM)/419/2022]MADHAV KUMAR JHA [BABBAR(P), 0810076766 ail.com 04-02-2022  |02-02-2022
MANISH
CS ICICI BANK V§KUMAR
(COMM)/449/2022 [PADMANSHU KUMAR |[DEWAN(P), 0811898399  |mainsh@Xklfindia.com 05-02-2022  |04-02-2022
MANISH
CS ICICI BANK V§KUMAR
(COMM)/444/2022 |[VIRENDRA SINGH DEWAN(P), 0811898399  Jmainsh@klfindia.com 05-02-2022  |04-02-2022
MANISH
CS ICICI BANK Vs VIKASHIKUMAR
(COMM)/450/2022 |[KUMAR EWAN(P), 0811898399  |mainsh@Kklfindia.com 05-02-2022  [04-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

MANISH
ICICI BANK Vs SATISHKUMAR
CS (COMM)/451/2022]KUMAR AHIRWAR DEWAN(P), 0811898399 mainsh@Kklfindia.com 05-02-2022  |04-02-2022
MANISH
KUMAR
CS (COMM)/447/2022[ICICI BANK Vs ROSHAN [DEWAN(P), 0811898399 mainsh@klfindia.com 05-02-2022  |04-02-2022
ICICI BANK Vs M/S
INAYATI HEALTHCAREMANISH
CS AND RESEARCHIKUMAR
(COMM)/445/2022 |PRIVATE LIMITED DEWAN(P), 0811898399 mainsh@klfindia.com 05-02-2022  |04-02-2022
CS ICICI BANK Vs SALEENA[PRASHANT
(COMM)/448/2022 JAHMAD KUMAR(P), 0818030800 |induslegia@gmail.com 05-02-2022  |04-02-2022
CS [CICI BANK Vs AVINASHIPRASHANT
(COMM)/446/2022 [BHARDWAJ KUMAR(P), 0818030800 |induslegia@gmail.com 05-02-2022  |04-02-2022
CS ICICI BANK Vs HEMANTIPRASHANT
(COMM)/443/2022 [KUMAR KUMAR(P), 0818030800 |induslegia@gmail.com 05-02-2022  |04-02-2022
KRISHAN SUDEN Vs
INORTH DELH]|
IMUNICIPAL DHEERAJ
CS (COMM)/474/2022ICORPORATION GUPTA(P), 0811412191 dheerajgupta1982@gmail.com J07-02-2022  |05-02-2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ICICI BANK LTD Vs ANUINAZIA
(COMM)/500/2022 |[PRATHEEP PARVEEN(P), |011-47543981 |sagarandsagar@live.com 08-02-2022  |07-02-2022
CS ICICI BANK LTD VSNAZIA
(COMM)/503/2022 [MOHD IMRAN ALAM PARVEEN(P), [011-475439081 [sagarandsagar@live.com 08-02-2022  |07-02-2022
M/S CHOLAMANDALAM]
INVESTMENT AND
[FINANCE COMPANY LTD
Vs SH PANKAJ ANANDRAVI SHANKAR ADVOCATERSGARG@GMAIL
IEX/97/2022 AND ANR GARG(P), 0811252038 COM 08-02-2022  |07-02-2022
ICICI BANK LIMITED Vs
R R ENTERPRISES
THROUGH ITS
[PROPRIETOR MRISHAILENDRA babbarsandassociatesicici@gm
CS (COMM)/501/2022|RAKESH KUMAR BABBAR(P), 0810076766  |ail.com 08-02-2022  |07-02-2022
IASILS CLUILIIIINY]
COMPANY THROUGH,;
TS PARTNER ASHOK
KUMAR Vs MS FASHION|
BULLS INDIA RETAIL
CS (COMM)/497/2022|LTD A K GUPTA (P), [0868286795 |adarshguptao107@gmail.com [08-02-2022 [07-02-2022
CS ICICI BANK Vs SANDEEP]
(COMM)/493/2022 |[VERMA VISHAL RAO(P),[0212036118 INA 08-02-2022  |07-02-2022
CS ICICI BANK Vs GULSHAN|
(COMM)/496/2022 |[SETHI IVISHAL RAO(P),0212036118 INA 08-02-2022  |07-02-2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS ICICI BANK Vs
(COMM)/495/2022 |PRIYANKA PANDEY VISHAL RAO(P),j0212036118 INA 08-02-2022  |07-02-2022
CS
(COMM)/498/2022 |ICICI BANK Vs DEEPAK |[VISHAL RAO(P),[0212036118 INA 08-02-2022  |07-02-2022
CS ICICI BANK Vs
(COMM)/499/2022 |CHANCHAL PANCHAL |VISHAL RAO(P),j0212036118 INA 08-02-2022  |07-02-2022
CS
(COMM)/494/2022 |ICICI BANK Vs DEEPAK |VISHAL RAO(P),[0212036118 INA 08-02-2022  |07-02-2022
CS [CICI BANK Vs NEERAJ|
(COMM)/502/2022 [BHARGAVA VISHAL RAO(P),[0212036118 INA 08-02-2022  |07-02-2022
PUNJAB NATIONAL
BANK Vs M/S MADHURRAMA ramaaroraassociates@gmail.co
CS (COMM)/525/2022[ENTERPRISES ARORA(P), 0811000338 |m 00-02-2022  |08-02-2022
OMP (I)l DFC BANK Vs VIKRAMIANISH
(COMM)/49/2022 IRLA BHOLA(P), 0811452022 Anish_bholai7@yahoo.com  [09-02-2022 |08-02-2022




District Case No.

Petitioner

Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DHDFC BANK Vs ANISHIANISH

(COMM)/50/2022 IMAHAJAN BHOLA(P), 0811452022 Anish bholai17@yahoo.com  |09-02-2022  |08-02-2022
JASCH FOILS Vs KALBE

CS (COMM)/526/2022JHASAN Ashish Jain(P), [7838656755 aashish legalhub@yahoo.co.injo9-02-2022 |08-02-2022

OMP (DIHDFC BANK Vs BRIJANISH

(COMM)/57/2022 [KISHORE KISHORE BHOLA(P), 0811452022 Anish_bholaiy@yahoo.com  |10-02-2022  |09-02-2022

OMP (DIHDFC BANK Vs RAJEEVIANISH

(COMM)/58/2022 IMISHRA BHOLA(P), 0811452022 Anish bhola17@yahoo.com  |10-02-2022  |09-02-2022
STATE BANK OF INDIAVIJAY VIJAYPRAKASH9682 @GMAI

CS (COMM)/543/2022[Vs RAVINDER SINGH PRAKASH (P), [0810210832 |L.COM 10-02-2022  |09-02-2022

OMP (DIHDFC BANK Vs SHAHIANISH

(COMM)/56/2022 JAMAL BHOLA(P), 0811452022 Anish_bholaiy@yahoo.com  |10-02-2022  |09-02-2022

OMP (I)l DFC BANK Vs SHIVANISH

(COMM)/55/2022 RATAP SINGH BHOLA(P), 0811452022  |Anish_bholaiy@yahoo.com  [10-02-2022  [09-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (DIHDFC BANK VSANISH

(COMM)/54/2022 HIMANSHU SAXENA BHOLA(P), 0811452022 Anish bholai17@yahoo.com  |10-02-2022  |09-02-2022
IKOTAK MAHINDRA|
BANK LTD Vs MANALISUNITA

[EX/113/2022 CHOPRA SINGH(P), 0871040589  [INDOLEXILAW@GMAIL.COMi1-02-2022 10-02-2022

[KOTAK MAHINDRA
OMP (DBANK LTD Vs AMIT [NAVEEN
(COMM)/67/2022 IKUMAR KUMAR(P) 0858683230  |Naveenk101@gmail.com 11-02-2022 10-02-2022

ASHA RAM AND SONSSACHIN
CS PVT LTD Vs L V DAIRY[KUMAR SKJAINADVOCATE9@GMAIL
(COMM)/564/2022 |PATAS JAIN(P), 0873586359 COM 11-02-2022 10-02-2022

ASHA RAM AND SONSSACHIN

PVT LTD Vs MUKESHKUMAR SKJAINADVOCATE9@GMAIL
CS (COMM)/565/2022[CHUGH JAIN(P), 0873586359 COM 11-02-2022 10-02-2022
CS [CICI BANK Vs KRISHAN[PRASHANT
(COMM)/568/2022 [KUMAR KUMAR(P), 0818030800 |induslegia@gmail.com 14-02-2022  [11-02-2022
[CICI BANK Vs SATISH|ICHETNA PUNITBHALLA@GMAIL.CO

CS (COMM)/567/2022][KUMAR BHATIA HALLA(P), 0818280772 M 14-02-2022 11-02-2022




Case No.

Petitioner

Respondent Name

ICICI BANK Vs SANJEEV|

Name VSAdvocate

INAZIA

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS (COMM)/591/2022[KUMAR PARVEEN(P), [011-47543981 [sagarandsagar@live.com 15-02-2022 14-02-2022

OMP (I)DCB BANK LTD VSANISH

(COMM)/80/2022 ANWAR ALI BHOLA(P), 0811452022 Anish bholai17@yahoo.com |16-02-2022 15-02-2022

OMP (DIDCB BANK LTD Vs AJAYJANISH

(COMM)/78/2022 KUMAR BHOLA(P), 0811452022 Anish_bhola1y@yahoo.com  |16-02-2022  |15-02-2022

OMP (DIDCB  BANK LTD VSANISH

(COMM)/79/2022 IMOHD FURKAN BHOLA(P), 0811452022 Anish bholai17@yahoo.com [16-02-2022  [15-02-2022
[CICI BANK Vs GURJOT[PRASHANT

CS (COMM)/619/2022|SINGH SETHI KUMAR(P), 0818030800 |induslegia@gmail.com 17-02-2022 16-02-2022
ICICI BANK Vs RAM[PRASHANT

CS (COMM)/618/2022[NARESH KUMAR(P), 0818030800 |induslegia@gmail.com 17-02-2022 16-02-2022

OMP (I)l DFC BANK LTD VSKARAN

(COMM)/87/2022 INESH KUMAR S| INHA(P), 0000568427  [Office@lpjpartners.com 17-02-2022  [16-02-2022




District Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIHDFC BANK LTD VSKARAN
(COMM)/99/2022 SANTRAM GABAROO SINHA(P), 0099568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
OMP () HDFC BANK LTD VSKARAN
(COMM)/97/2022 [UDAISHYA PANDAY SINHA(P), 0000568427  [Office@lpjpartners.com 17-02-2022 16-02-2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/85/2022 SATNAM SINGH SINHA(P), 0000568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/92/2022 RAJU RATHORE SINHA(P), 0099568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
HDFC BANK LTD Vs
OMP (DIAMRINDER KAURKARAN
(COMM)/101/2022 [PAWAR SINHA(P), 0000568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/95/2022 INARAYAN YADAV SINHA(P), 0000568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
OMP (I)l CB BANK LTD Vs IKRARJANISH
(COMM)/94/2022 SAN BHOLA(P), 0811452022  |Anish_bholaiy@yahoo.com  [17-02-2022  [15-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (DIDCB  BANK LTD VSANISH
(COMM)/82/2022 SANDEEP PAPPU RAM |BHOLA(P), 0811452022 Anish_bholaiy@yahoo.com  [17-02-2022 15-02-2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/102/2022  [INIRMALA DEVI SINHA(P), 0099568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
OMP (DIDCB  BANK LTD VSANISH
(COMM)/105/2022 JANUBHAV MISHRA BHOLA(P), 0811452022 Anish_bholaiy@yahoo.com  [17-02-2022 15-02-2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/83/2022 SACHIN AMBAWATA SINHA(P), 0099568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
OMP (DIDCB  BANK LTD VSANISH
(COMM)/104/2022 I[NASEEM AHMAD BHOLA(P), 0811452022  |Anish_bholaiy@yahoo.com  [|17-02-2022  |15-02-2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/84/2022 TALIM SINHA(P), 0000568427  |Office@lpjpartners.com 17-02-2022 16-02-2022
[ 1 1) JESUAY Iro AN
MSKOMAL GUPTA Vs
POWER AND ENERGY]
SYSTEMS THR ITS
PROPRIETOR MR J PAMIT
CS (COMM)/616/2022|CHAUHAN TEWARI(P), 0818180025 ATANDA.ADV@GMAIL.COM [17-02-2022 16-02-2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S CLOUDATIX
INETWORKS PVT LTD Vs
M/S CROSSWAYS|
VERTICLE SOLUTIONSRAM
Counter Claim/5/2022[PVT LTD SHANKAR(P), [0811214465 INA 17-02-2022 16-02-2022
CS ICICI BANK LTD VSVIKAS CHOPRA vikaschopraadvocate@gmail.c
(COMM)/634/2022 INEHA SHARMA P) 0212036118 om 18-02-2022 17-02-2022
CS ICICI BANK Vs VARUN
(COMM)/642/2022 |[CHAUDHARY VISHAL RAO(P),0212036118 INA 10-02-2022  [18-02-2022
CS (COMM)/641/2022[ICICI BANK Vs NAZAKAT [VISHAL RAO(P),j9212036118 INA 10-02-2022  [18-02-2022
MANISH
CS ICICI BANK Vs AMITIKUMAR
(COMM)/640/2022 [YADAV DEWAN(P), 0811898399  |mainsh@Xklfindia.com 10-02-2022  [18-02-2022
JATINDER SINGH|
BHATIA Vs ROTASHRAJESH
EX/144/2022 KUMAR IPATHAK(P), 0873720840 Jrajeshpathaki1977@gmail.com [19-02-2022  [18-02-2022
OMP (I)l DFC BANK LTD VSANISH
(COMM)/143/2022 ITENDER MASIH BHOLA(P), 0811452022 Anish_bholaiy@yahoo.com |22-02-2022  [21-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

FTRADLOCAIND V V.

RHYTHMIX PROVIDES

THROUGH ITS

PROPRIETOR SH|
CS [DAVINDER SINGHARUN KUMAR)
(COMM)/678/2022 |CHAWLA SHUKLA(P), 0312400295  |connect@snslegal.in 02-02-2022  [|21-02-2022
OMP (DHDFC BANK LTD VSANISH
(COMM)/144/2022 |[KARTAR SINGH BHOLA(P), 0811452022 Anish bholai7@yahoo.com [22-02-2022 [|21-02-2022
CS ICICI BANK LTD Vs
(COMM)/687/2022 |[KUNDAN JHA C. Parkash(P), [0810654872 [ADVOCATECP@GMAIL.COM [23-02-2022  [22-02-2022
OMP (DHDFC BANK LTD VSANISH
(COMM)/151/2022 JOGENDRA VED RAM BHOLA(P), 0811452022 Anish bholai17@yahoo.com  |24-02-2022  |23-02-2022

HDFC BANK LTD VSAMITA

EX/151/2022 [BINOD KUMAR JHA KUMARI(P), 0311851166 urmeet@gbalawoffices.com [25-02-2022  |24-02-2022
MANISH
ICICI BANK Vs AJITIKUMAR

CS (COMM)/719/2022|SINGH DEWAN(P), 0811898399  Jmainsh@klfindia.com 06-02-2022  [25-02-2022

ROOSEVELT CARDS PVT|
Vs SADA BHAWANI]
CS (COMM)/716/2022|CARDS IVISHAL RAO(P),0212036118 INA 06-02-2022  [25-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

MANISH
[CICI BANK Vs WAHEEDIKUMAR
CS (COMM)/715/2022 [KHAN DEWAN(P), 0811898399 mainsh@klfindia.com 26-02-2022  |25-02-2022

VI/S  IAIA CAPIIAQ
FINANCIAL  SERVICES
L.TD.AND ANR. V5

BATTAN

OMP (08 COMMICONSTRUCTION CO AND|VIKAS SHARMA

155/2022 OTHERS P) 0811205567 sharmavikas4o07@gmail.com [28-02-2022 [26-02-2022
ICICI BANK LTD VSICHETNA PUNITBHALLA@GMAIL.CO

CS COMM 732/2022 |ARUN BHALLA(P), 0818280772 M 28-02-2022 [|26-02-2022

ICICI BANK LTD Vs
ASHUTOSH KUMAR

CS COMM 733/2022 |SRIVASTAVA C. Parkash(P), [0810654872 [ADVOCATECP@GMAIL.COM [28-02-2022  [26-02-2022

3 SH. PAWAN KRJ|CENTRAL [OMP(I)(COMM) [KOTAK MAHINDRAMS.ADITI 0099631644 01.02.2022 31.01.2022

JAIN, DISTRICT] 41/2022 BANK LTD. V/S GIRISHKUMAR

JUDGE, KUMAR

(COMMERCIAL

COURT)-03, TIS|

HAZARI COURT,

DELHI

aditigupta.law@yahoo.co.in
CS(COMM) 371/2022 [iCICI BANK LTD. V/S M/SSH. SATISH[9811898399 01.02.2022 31.01.2022
GUILDER GROUP & ORS. [KUMAR

manish@klfindia.com




District

CS(COMM) 381/2022

Case No.

Petitioner Name VS
Respondent Name

Advocate
Nobile
Number

Advocate

Advocate email id

Date

ofDate of e-

Registration filing

iCICI BANK LTD. V/SSH. DEEPAK9818030800 02.02.2022  |31.01.2022
GEETA DEVI KAUSHIK
induslegalia@gmail.com
CS(COMM) 382/2022|ICICI BANK LTD. V/SSH. DEEPAK9818030800 02.02.2022  [01.02.2022
INEERAJ KUMAR KAUSHIK
induslegalia@gmail.com
CS(COMM) 384/2022[RAJNISH KUMAR GAINDISH. HEMANT|9899957273 02.02.2022  [01.02.2022
V/S M/S RAILTECH KAUSHIK
INFRAVENTURE PVT,
LTD.
hemantkaushik2660@gmail.co
m
CS(COMM) 385/2022[ICICI BANK LTD. V/SSH. Cl9810654872 02.02.2022  [01.02.2022
SANDEEP PRAKASH
advocatecp@gmail.com
CS(COMM) 409/2022|ICICI BANK LTD. V/SSH. DEEPAK|9818030800 03.02.2022  |02.02.2022
R.K. TRIPATHI KAUSHIK
induslegalia@gmail.com




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) 410/2022[M/S SANT ENTERPRISESSH. PRAMOD|9811594109 03.02.2022  |02.02.2022
V/S FRIEND KUMAR SINHA
[EARTHMOVER & ORS.
PP.K.SINHA72@GMAIL.COM
CS(COMM) 411/2022 [ICICI BANK LTD. V/SSH. DEEPAK9818030800 03.02.2022  |02.02.2022
AJIT KUMAR TIWARI [KAUSHIK
induslegalia@gmail.com
CS(COMM) 412/2022 [ICICI BANK LTD. V/SSH. HEMANT9899009971 03.02.2022  |02.02.2022
PARAG BHARDWAJ GUPTA
juris@hemantgupta.in
CS(COMM) 452/2022 [ICICI BANK LTD. V/SSH. SATISH|9811898399 05.02.2022  |04.02.2022
ARVIND JAIN KUMAR
manish@klfindia.com
CS(COMM) 453/2022|ICICI BANK LTD. V/SSH. SATISH[9811898399 05.02.2022  |04.02.2022
PEEYUSH KUMARKUMAR
SINGH
manish@klfindia.com




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) 454/2022|ICICI BANK LTD. V/SSH. SATISH[0811898399 05.02.2022  |04.02.2022
GHANSHYAM KUMAR
manish@klfindia.com
CS(COMM) 455/2022|ICICI BANK LTD. V/SSH. DEEPAK9818030800 05.02.2022  |04.02.2022
RAVINDRA KUMAR [KAUSHIK
induslegalia@gmail.com
CS(COMM) 456/2022[ICICI BANK LTD. V/SSH. DEEPAK9818030800 05.02.2022  |04.02.2022
AMIT PASRICHA KAUSHIK
induslegalia@gmail.com
CS(COMM) 457/2022 [ICICI BANK LTD. V/SSH. DEEPAK9818030800 05.02.2022  |04.02.2022
KHAN MOHAMMAD KAUSHIK
induslegalia@gmail.com
CS(COMM) 458/2022|ICICI BANK LTD. V/SSH. SATISH[9811898399 05.02.2022  |04.02.2022
RISHABH ASWAL KUMAR
manish@klfindia.com




District

Case No.

OMP(I)(COMM)
46/2022

Petitioner Name VS

Respondent Name

BANSAL CREDITS LTD,
V/S PANKAJ KUMAR
INEERAJ & ANR.

Advocate

SH.
JAIN

PRINCE

Advocate
Nobile
Number

9953758528

Advocate email id

rincejainrop@gmail.com

Date

ofDate of e-

Registration filing

07.02.2022

05.02.2022

CS(COMM) 486/2022

M/S SARDARI LAL &
COMPANY V/S M/S CMD
IDEVELOPERS LTD.

SH. ANIL SETHI

0811109342

asethiadvocate@yahoo.com

07.02.2022

05.02.2022

CS(COMM) 504/2022

ICICI BANK LTD. V/S
SAURABH KUMAR
SRIVASTAVA

SH.
CHOPRA

VIKAS

0212036118

om

vikaschopraadvocate@gmail.c

08.02.2022

07.02.2022

CS(COMM) 505/2022

ICICI BANK LTD. V/S 1§
A ENTERPRISES & ORS.

SH. C,
PRAKASH

0810654872

advocatecp@gmail.com

08.02.2022

07.02.2022

CS(COMM) 506/2022

RAJIV MANCHANDA V/S
LIFEGUARD PHARMA
PVT.
LTD.

SH. SAHIL
MAHAJAN

0015668564

sahil@aspartner.in

08.02.2022

07.02.2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) 507/2022[ICICI BANK LTD. V/S 0212036118 08.02.2022  [07.02.2022
SONU GROAVER CHOPRA
vikaschopraadvocate@gmail.c
om
CS(COMM) 508/2022|STATE BANK OF INDIAJSH. VIJAY|9810210832 08.08.2022  |07.02.2022
V/S PRASHANT @ ANR. [PRAKASH
vijayprakashg682@gmail.com
CS(COMM) 509/2022[ICICI BANK LTD. V/S |SH. VIKAS9212036118 08.02.2022 07.02.2022
VENDOR PLUSCHOPRA
CONSULTANTS
vikaschopraadvocate@gmail.c
om
CS(COMM) 510/2022 [ICICI BANK LTD. V/S |SH. RAJEEV|9810021846 08.02.2022  [07.02.2022
CHETAN SACHDEVA SAGAR
sagarandsagarlawoffice@live.c
om
CS(COMM) 511/2022 [ICICI BANK LTD. V/S |SH. VIKAS[9212036118 08.02.2022  [07.02.2022
IDHEERAJ GUPTA CHOPRA
vikaschopraadvocate@gmail.c
om




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EX/98/2022 M/S DHOLAMANDALA . 90811252038 08.02.2022  [07.02.2022
INVESTMENT ANDISHANKAR
FINANCE GARG

COMPANY LTD. V/§
INAVEEN KUMAR YADAV|

& ANR.
advocatersgarg@gmail.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. ANISH[p811452022 10.02.2022 09.02.2022
64/2022 IMANIYSH NARANG BHOLA

anish_bhola17@yahoo.com
CS(COMM) 546/2022[ICICI BANK LTD. V/SSH. VIKAS0212036118 10.02.2022 00.02.2022
SHAHRUKH KHAN ANR.|[CHOPRA

vikaschopraadvocate@gmail.c
om

CS(COMM) 548/2022[NEW INDIA COLOURMS. KAJAIo810133536 10.02.2022 00.02.2022
COMPANY LTD. V/S CHANDRA
M/S BHARAT PRINTS &

ANR.
kajal.chandra@yahoo.com
CS(COMM) 549/2022[M/S JASCH FOILSSH. ASHISH|7838656755 10.02.2022 09.02.2022
(PARTNERSHIP FIRM)JAIN
V/S
HARISH AHUJA, PROP.
M/S AHUJA SALES

aashish.legalhub@hayoo.co.in




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 550/2022|ASHA RAM & SONS PVT|SH. SACHIN|9873586359 10.02.2022 00.02.2022
LTD. V/S SUPER WHEAT [KUMAR JAIN
[KRAFT & ORS.
SKJAINADVOCATE9@GMAIL
COM
OMP(I)(COMM) HDFC BANK LTD. V/SSH. NAVDEEP0811311360 14.02.2022 11.02.2022
75/2022 BABLI GULATI & ANR. [SINGH
advnavdeep1963@yahoo.com
CS(COMM) 573/2022 [ICICI BANK LTD. V/S [MS. CHETNA[9818280772 14.02.2022 11.02.2022
IKAPIL TYAGI BHALLA
PUNITBHALLA@GMAIL.CO
M
CS(COMM) 574/2022 [ICICI BANK LTD. V/S [MS. CHETNA|9818280772 14.02.2022 11.02.2022
SUNIL KUMAR YADAV |BHALLA
PUNITBHALLA@GMAIL.CO
M
CS(COMM) 575/2022 [ICICI BANK LTD. V/S [MS. CHETNA[0818280772 14.02.2022 11.02.2022
GULSHER THEKEDAR |BHALLA
TRADING PVT. LTD. &
ANR.
PUNITBHALLA@GMAIL.CO
M




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM) 576/2022 [ICICI BANK LTD. V/S [MS. CHETNA[0818280772 14.02.2022 11.02.2022
RAJ KISHOR JHA BHALLA
PUNITBHALLA@GMAIL.CO
M
CS(COMM) 577/2022 [ICICI BANK LTD. V/S [MS. CHETNA[0818280772 14.02.2022 11.02.2022
INIRBHAY DEV BHALLA
PUNITBHALLA@GMAIL.CO
M
CS(COMM) 578/2022[ICICI BANK LTD. V/S [MS. CHETNA[9818280772 14.02.2022 11.02.2022
SANGRAM KESHARIBHALLA
JENA
PUNITBHALLA@GMAIL.CO
M
CS(COMM) 579/2022 [ICICI BANK LTD. V/S |SH. RAJEEV|9810021846 14.02.2022 11.02.2022
MRS. UMACHARANISAGAR
SINGH
sagarandsagar@live.com
CS(COMM) 580/2022|ICICI BANK LTD. V/S |SH. RAJEEV|9810021846 14.02.2022 11.02.2022
IMRS. ASHMEET KAUR |SAGAR
sagarandsagar@live.com




District

Case No.

CS(COMM) 581/2022

Petitioner Name VS

Respondent Name

ICICI BANK LTD. V/S
IMRS. RAVINDER KAUR

Advocate

SH.
SAGAR

RAJEEV,

Advocate
Nobile
Number

0810021846

Advocate email id

sagarandsagar@live.com

Date

ofDate of

Registration filing

14.02.2022

11.02.2022

CS(COMM) 600/2022

ICICI BANK LTD. V/S
MOHD. JAVED QURESHI

SH.
SAGAR

RAJEEV,

0810021846

sagarandsagar@live.com

[15.02.2022

14.02.2022

CS(COMM) 601/2022

M/S MUBARAK|
(OVERSEAS PVT. LTD. V/§|
M/S SHYAM OVERSEAS
CHENNAI

MANCHANDA &
CO.

0899820805

info@manchandaco.com

[15.02.2022

14.02.2022

[EX/131/2022

ICICI BANK LTD. V/S
SANDEEP KUMAR

SH. AMRENDRA
KUMAR

0811802239

INDOLEXLAW@GMAIL.COM

16.02.2022

15.02.2022

OMP(I)(COMM)
86/2022

KOTAK
BANK
SIKANDER
SINGH AHDEN

MAHINDRA
LTD. V/S

SH. NAVEEN
SHARMA

0350569040

naveen.k101@yahoo.co.in

17.02.2022

16.02.2022




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9999568427 [17.02.2022 16.02.2022
88/2022 RASHU TYAGI JAIN

office@ipjpartner.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9Q999568427 [17.02.2022 16.02.2022
89/2022 MUSTAK KAYYUM &JAIN

ORS.

office@ipjpartner.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9999568427 17.02.2022 16.02.2022
00/2022 DEEPAK VARSHNEY JAIN

office@ipjpartner.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9999568427 17.02.2022 16.02.2022
91/2022 MOHIT PATHAK JAIN

office@ipjpartner.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK0999568427 17.02.2022 16.02.2022
03/2022 RAJENDER KUMAR JAIN

office@ipjpartner.com




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9999568427 [17.02.2022 16.02.2022
06/2022 VINOD KUMAR JAIN
office@ipjpartner.com
OMP(I)(COMM) DCB BANK LTD. V/SSH. ANISH[p811452022 17.02.2022 16.02.2022
08/2022 MOHD. LUKMAAN &BHOLA
ANR.
anish_bhola17@yahoo.com
OMP(I)(COMM) DCB BANK LTD. V/SSH. ANISHI9811452022 [17.02.2022 16.02.2022
100/2022 RIZWAN S & ANR. BHOLA
anish_bhola17@yahoo.com
OMP(I)(COMM) DCB BANK LTD. V/SSH. ANISHI9811452022 [17.02.2022 16.02.2022
103/2022 MANOJ KUMAR BHOLA
anish_bhola17@yahoo.com
CS(COMM) 614/2022 [ICICI BANK LTD. V/S |SH. DEEPAK|9818030800 17.02.2022 16.02.2022
PREETAM SINGH KAUSHIK
induslegalia@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS(COMM) 615/2022 [M/S BUDDY AIRPORTMS. VANDANA [9667538600 [17.02.2022 16.02.2022
RETAIL PVT. LTD. V/S

GUPTA ELECTRONICES

N/A
CS(COMM) 617/2022 [ICICI BANK LTD. V/S |SH. VIKAS9212036118 [17.02.2022 16.02.2022
RAJAN KUMAR TIWARI [CHOPRA

vikaschopraadvocate@gmail.c
om

CS(COMM) 629/2022[ICICI BANK LTD. V/S |SH. VIKAS0212036118 18.02.2022 17.02.2022
ABINASH KUMAR SINGH|CHOPRA

vikaschopraadvocate@gmail.c

om
CS(COMM) 630/2022[ICICI BANK LTD. V/S |SH. VIKAS0212036118 18.02.2022 17.02.2022
ARJUN SINGH CHOPRA
vikaschopraadvocate@gmail.c
om
CS(COMM) 631/2022 [NORTH DELHISH. ASHUTOSH|9891826827 18.02.2022 17.02.2022
IMUNICIPAL GUPTA, ADV
CORPORATION V/S
M/S ANANT SCIENTIFIC
TRADERS

ashutosh.402@hotmail.com




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM) 632/2022[MAHENDER . 9953844891 18.02.2022 17.02.2022
BANSAL V/S RAJANPRAKASH
[ELWADHI
HUF & ANR.
satyaprakash20863@gmail.co
m
OMP(I)(COMM) [DCB BANK LTD. V/S NURISH. ANISH[p811452022 18.02.2022 16.02.2022
126/2022 MOHAMMAD BHOLA
anish_bhola17@yahoo.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9999568427 18.02.2022 17.02.2022
127/2022 ABHIMANYU DHAWAN PJAIN
office@ipjpartner.com
OMP(I)(COMM) HDFC BANK LTD. V/SSH. PRASOUK9999568427 18.02.2022 17.02.2022
128/2022 SHAHBAZ KHAN JAIN
office@ipjpartner.com
CS(COMM) 645/2022|SWARNA FASTNERS V/SSH. RAKESH|9891194404 19.02.2022 18.02.2022
GREEN FACADE KUMAR
SOLUTIONS PVT. LTD. &
ORS.,
r.k.shramas4@gmail.com




District

Case No.

Petitioner Name VS

Respondent Name

AND SHEET TRADER:
V/S

M/S
INDUSTRIAL
CORPORATION

SHAKT]

Advocate

B &

ADVOCATES

Advocate
Nobile
Number

9911440109

Advocate email id

contact@keylegal.in

Date

ofDate of e-

Registration filing

CS(COMM) 646/2022

190.02.2022

18.02.2022

CS(COMM) 667/2022

BISWAS GOOF HEALTH
CO.V/S

M./S NAVIN PHARMA &
ORS.

ISH. ADITYA|
INAYYAR

0810922628

aditya.nayyar@ortislaw.com

21.02.2022

19.02.2022

CS(COMM) 668/2022

M/S OMEGA
APPLIANCES PVT. LTD|
V/S

SARAN AGENCY & ANR.

SH.
GUPTA

AMIT

0810224624

amitguptaadv366@gmail.com

21.02.2022

19.02.2022

CS(COMM) 679/2022

PUNJAB
BANK  V/S
TRIPATHI

NATIONAL
DEEPIKA

SH.
GARG

NITIN

9958986363

info@knowlex.in

22.02.2022

21.02.2022

CS(COMM) 680/2022

PUNJAB NATIONAL
BANK V/S SONIA GARG
& ANR.

SH.
KUMAR
SHUKLA

ARUN

0312400295

connect@snslegal.in

22.02.2022

21.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 681/2022 [RAMESH . 0899785517 22.02.2022  [21.02.2022
BATHEJA  V/S M/SKAPOOR
KOHINOOR
CHEMICAL WORKS
RAJEEVKAPOOR-
2007@REDIFFMAIL.COM
CS(COMM) 682/2022[M/S PRAYAG POLYMARSSH. NARENDERI8178530286 22.02.2022  [21.02.2022
(P) LTD.V/S KUMAR

M/S  PLAYOR  PAUD|
HOMES PVT. LTD.

narenderlawyer1983@gmail.co

m
OMP(I)(COMM) HDFC BANK LTD. V/SSH. ANISHI9811452022 22.02.2022 21.02.2022
145/2022 KUSHAGRA DIXIT BHOLA
anish_bhola17@yahoo.com
CS(COMM) 700/2022 [ICICI BANK LTD. V/S |SH. SATISH|9811898399 25.02.2022 24.02.2022
JAVED & ANR. KUMAR
manish@klfindia.com
CS(COMM) 701/2022 MOHAMMAD AZAM V/SSH. SATISH[9811053833 £5.02.2022 24.02.2022
JAUL HASSAN KUMAR

associatelalji@gmail.com




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) 717/2022 [ICICI BANK LTD. V/S |SH. SATISH[0811898399 26.02.2022  [25.02.2022
IMUKESH KUMAR YADAVIKUMAR
manish@klfindia.com
CS(COMM) 718/2022 [ICICI BANK LTD. V/S |SH. SATISH[0811898399 26.02.2022  [25.02.2022
PARDEEP KUMAR KUMAR
manish@klfindia.com
CS(COMM) 720/2022[ICICI BANK LTD. V/S |SH. SATISH|9811898399 26.02.2022  [25.02.2022
SUNEET JOSHI KUMAR
manish@klfindia.com
CS(COMM) 721/2022 [ICICI BANK LTD. V/S |SH. SATISH|9811898399 26.02.2022  [25.02.2022
VIVEK VASHISTH KUMAR
manish@klfindia.com
CS(COMM) 722/2022|M/S R.S. TEXTILES V/S |SH. PANKAJI9711016110 26.02.2022  [25.02.2022
M/S Z.F.OJARYA
INTERNATIONALS
advocatepankaj4@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 723/2022 |GIRNARSOFT SH. LALIT|9717391663 26.02.2022  [25.02.2022
AUTOMOBILES PVT/PANDEY
LTD. V/S
JOGINDER KUMAR
lalitpandeyadv@gmail.com
CS(COMM) 735/2022 [ICICI BANK LTD. V/S [MS. CHETNA[0818280772 28.02.2022  [26.02.2022
UMARSHED & ANR. BHALLA
PUNITBHALLA@GMAIL.CO
M
CS(COMM) 737/2022 [ICICI BANK LTD. V/S |SH. Clo810654872 28.02.2022 26.02.2022
ANAND PRAKASH

advocatecp@gmail.com
CS(COMM) 738/2022[ICICI BANK LTD. V/S |SH. Cl9810654872 28.02.2022  [26.02.2022
SHIKHAR MEHROTRA |PRAKASH

advocatecp@gmail.com

CS(COMM) 739/2022 [VISHERSHWAR SH. DEEPAK9899995598 28.02.2022  [26.02.2022
AGGARWALA V/SSAHNI
DWARKA
IPRASAD SHARMA

deepaksahniadvocate@gmail.c
om




District
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Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM) 740/2022JAGGI ENTERPRISESSH. RAJEEV|8377998979 28.02.2022  [26.02.2022
[PVT. LTD. V/S NARAIN [BANSAL
DASS DRUG STORE &
ORS.
acquitylawassociates@gmail.co
m
CS(COMM) 741/2022 |[STATE BANK OF INDIAISH. SUNIL9212190624 28.02.2022  [26.02.2022
V/S GAGAN GUPTA, SEHRAWAT
[PROP. M/S PICK & PACK
STORE
delhilawyers@yahoo.co.in
IMS NISHA SAXENA,[CENTRAL
IDISTRICT JUDGE,
COMMERCIAL
COURT-04
ICICI BANK Vs RANDHIR|ICHETNA
CS (COMM)/379/2022]KUMAR SHARMA BHALLA(P), 0818280772  |PUNITbhalla@aol.com 01-02-2022  |20.01.2022
ICICI BANK Vs AVIDICHETNA
CS (COMM)/378/2022RAJA BHALLA(P), 0818280772  |PUNITbhalla@aol.com 01-02-2022  |20.01.2022
CS ICICI BANK LIMITED VSSHAILENDRA Babbarandassociatesicici@gm
(COMM)/380/2022 |NITIN TANDON BABBAR(P), 0810076766  |ail.com 01-02-2022  [20.01.2022
VIKAS GUPTA VSSANJEEVANTI
CS (COMM)/413/2022|GAURAV JAISWAL IMITTAL JAIN  [0650024477  |MITT.VANI@GMAIL.COM 01-02-2022  13.01.2022




District Case No.
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Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS INEERAJ GOEL Vs PHOOL SWAPNILAERONN@GMAIL.
(COMM)/439/2022 [VHAND KUMAR Siddhi Mittal(P), [767864706 COM 05-02-2022  [17.01.2022
19 e TRNUI IVIAAINTOIT]]
IMITTAL THROUGH SPA
SANJAY JAIN Vs M/S SRI
ADITYA
INTERNATIONAL
THROUGH ITS PARTNERMOHIT AARTIBHALLA249@GMAIL.
CS (COMM)/471/2022]MR CHANDAN SINGHAL(P), 0996397065 [COM 05-02-2022  ]03.02.2022
MANISH
CS ICICI BANK Vs MOHITIKUMAR
(COMM)/442/2022 [SINGH DEWAN(P), 0811898399  I[MANISH@KLFINDIA.COM [05-02-2022  [21.01.2022
ICICI BANK Vs M/SMANISH
ASHOK NITIN ANDKUMAR
CS (COMM)/441/2022[COMPANY DEWAN(P), 0811898399 MANISH@KLFINDIA.COM |05-02-2022 [21.01.2022
ICICI BANK Vs M/S
GOODWILL IRON ANDMANISH
CS STEEL. TRADERS PVIKUMAR
(COMM)/440/2022 [LTD DEWAN(P), 0811898399 MANISH@KLFINDIA.COM  |05-02-2022 1.01.2022
CS ICICI BANK LIMITED VSSHAILENDRA Babbarandassociatesicici@gm
(COMM)/426/2022 |[RINNIE WAHAB BABBAR(P), 0810076766  |ail.com 05-02-2022  [31.01.2022




District Case No. Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile Registration filing
Number

CS TCICI BANK LIMITED VSSHAILENDRA
(COMM)/423/2022 [PANKAJ ANAND BABBAR(P),

Babbarandassociatesicici@gm
0810076766 ail.com 05-02-2022  [31.01.2022

[CICI BANK LIMITED Vs
CS RAYAPROLU KIRANISHAILENDRA
(COMM)/424/2022 |[KUMAR BABBAR(P),

Babbarandassociatesicici@gm
0810076766 ail.com 05-02-2022 1.01.2022

ICICI BANK LIMITED VSSHAILENDRA
CS (COMM)/425/2022)RAHUL DUBEY BABBAR(P),

Babbarandassociatesicici@gm
0810076766 ail.com 05-02-2022 1.01.2022

IDCB BANK LTD VS

OMP (DIMANPREET SINGH & ANISH.BHOLA17@YAHOO.C

(COMM)/43/2022 ANR 0811452022 OM 05-02-2022  [03.02.2022
[DCB BANK LTD VS

OMP (DIMANPREET SINGH & ANISH.BHOLA17@YAHOO.C

(COMM)/42/2022 ANR 0811452022 OM 05-02-2022  |03.02.2022

CS ICICI BANK LTD VSHEMANT JURIS@HEMANTGUPTA.CO

(COMM)/485/2022 [MANIYSH MANOCHA S| UPTA(P), 0891915915 M 07-02-2022  |06.01.2022



mailto:ANISH.BHOLA17@YAHOO.COM
mailto:ANISH.BHOLA17@YAHOO.COM
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Advocate email id
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ofDate of e-

Registration filing

CS ICICI BANK LIMITED V§HEMANT JURIS@HEMANTGUPTA.CO
(COMM)/484/2022 |HARI PAL AND ORS GUPTA(P), 0891915915 M 07-02-2022  [10.12.2021
MANISH
CS ICICI BANK Vs YOGESHIKUMAR
(COMM)/487/2022 |[KUMAR DEWAN(P), 0811898399  [MANISH@KLFINDIA.COM [07-02-2022  [14.01.2022
MANISH
CS [CICI BANK Vs HARNAMIKUMAR
(COMM)/483/2022 [SINGH BAWA EWAN(P), 0811898399 MANISH@KLFINDIA.COM  |07-02-2022  [14.01.2022
EEPAK
USHIK AND|
ICICI BANK Vs HARIPRASHANT INDUSLEGALIA@GMAIL.CO
ICS (COMM)/522/2022[KISHAN KUMAR(P), 0818030800 M 08-02-2022 |21.01.2022
ICICI BANK Vs SACHIN[PRASHANT INDUSLEGALIA@GMAIL.CO
CS (COMM)/521/2022[SINGLA KUMAR(P), 0818030800 M 08-02-2022  |28.01.2022
VISHAL
ICICI BANK Vs HARI1 HOPRA VIKASCHOPRAADVOCATE®@
CS (COMM)/518/2022]RAM SHARMA o(P), 0212036118 GMAIL.COM 08-02-2022  |03.02.2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

1CICI BANK VYVISHAL
CS AMARJEET KAUR|CHOPRA VIKASCHOPRAADVOCATE@
(COMM)/520/2022 |[SANDHU RAO(P), 0212036118 GMAIL.COM 08-02-2022  |03.02.2022
VISHAL
ICICI BANK Vs DURGAICHOPRA VIKASCHOPRAADVOCATE@
CS (COMM)/519/2022[PRASAD RAO(P), 0212036118 GMAIL.COM 08-02-2022  |03.02.2022
[CICI BANK Vs INDRESH|CHETNA PUNITBHALLA@GMAIL.CO
CS (COMM)/524/2022[KUMAR SINGH HALLA(P), 0818280772 M 08-02-2022  [14.01.2022
EEPAK
USHIK AND|
TCICI BANK VSPRASHANT INDUSLEGALIA@GMAIL.CO
CS (COMM)/523/2022]DEVENDER SHARMA KUMAR(P), 0818030800 M 08-02-2022 [28.01.2022
ICICI BANK Vs SARDAR|
CS (COMM)/539/2022/AMANDEEP SINGH C. Parkash(P), [0810654872 ADVOCATECP@GMAIL.COM |09-02-2022  [18.01.2022
CS TCICI BANK Vs
(COMM)/538/2022 [DEVENDER C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM |09-02-2022  |20.01.2022




District Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICICI BANK LTD Vs

CS (COMM)/542/2022]SATYAVEER SHARMA  [C. Parkash(P), 19810654872 |[ADVOCATECP@GMAIL.COM [09-02-2022  [27.01.2022
[CICI BANK LIMITED Vs

CS (COMM)/541/2022|VISHWA PRATAP C. Parkash(P), [0810654872 |[ADVOCATECP@GMAIL.COM |09-02-2022  [28.01.2022

CS [CICI BANK LIMITED Vs

(COMM)/540/2022 [MOHD SALMAN C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM |09-02-2022  |01.02.2022
ICICI BANK LTD Vs

CS (COMM)/561/2022[BHAWNA JAIN C. Parkash(P), [0810654872 JADVOCATECP@GMAIL.COM [10-02-2022  [21.01.2022
ICICI BANK LIMITED Vs

CS (COMM)/562/2022lVIKRAM BHATI C. Parkash(P), [0810654872 [ADVOCATECP@GMAIL.COM [10-02-2022  [27.01.2022
ICICI BANK LTD Vs M/S

CS CONCEPT INFRACON|

(COMM)/560/2022 [PVT LTD C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM [10-02-2022  |21.01.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICICI BANK LIMITED Vs
CS (COMM)/558/2022[HARI NATH C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM |10-02-2022  |01.02.2022

ICICI BANK LIMITED Vs

CS (COMM)/559/2022[BHARAT SINGH C. Parkash(P), [0810654872 |ADVOCATECP@GMAIL.COM [10-02-2022  |01.02.2022
OMP (DIHDFC BANK VSANISH ANISH.BHOLA17@YAHOO.C
(COMM)/71/2022 SANDEEP KUMAR GOAL |[BHOLA(P), 0811452022 OM 11-02-2022 07.02.2022
OMP (IDIHDFC BANK Vs AMITIANISH ANISH.BHOLA17@YAHOO.C
(COMM)/72/2022 SAXENA BHOLA(P), 0811452022 OM 11-02-2022 07.02.2022
OMP (DIHDFC BANK Vs SUNNYJANISH ANISH.BHOLA17@YAHOO.C
(COMM)/70/2022 AHLAWAT AHLAWAT BHOLA(P), 0811452022 OM 11-02-2022 07.02.2022

OMP (I)l DFC BANK Vs NIKHILANISH ANISH.BHOLA17@YAHOO.C
(COMM)/69/2022 OHTAN BHOLA(P), 0811452022 OM 11-02-2022 07.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

COUNTER CLAIMH{ANSHUL KHARBANDAJPRANAV PRANAVKISHOREJHA@GM

1/2020 VS M/S MARICO LTD KISHORE JHA [0810386698 JAIL.COM 11-02-2022 07.02.2022
M/S SUPERTECH
(INDIA) PVT LTD VS M/S

CS IMAT FOUNDRY INDIADHARMENDER DHARMENDRA411@YAHOO.

(COMM)/603/2022 |PVT LTD KUMAR 0891445632  |CO.IN 15-02-2022  [07.02.2022
M/S MUBARAK
OVERSEAS PVT LTD VS
PARMESHWARI RAJESH

CS (COMM)/612/2022|SHARAM IMANCHANDA [0899850805 [INFO@MACHANDACO.COM [16.02.2022 14.02.2022
KHANEJA MOTORS VgAbdullah SANDEEP.CHILANANA@CCL

CS (COMM)/613/2022[NAIK AUTOMOBILES Tanveer(P), 0810084446 |[AW.IN 17-02-2022 04.12.2022

ICICI BANK Vs SANJAY[CHETNA
CS (COMM)/627/2022lVARMA BHALLA(P), 0818280772  |PUNITbhalla@aol.com 17-02-2022  |03.02.2022

CS ASK AUTOMOTIVE PVTAASTHA
(COMM)/624/2022 [LTD Vs ASHOK KUMAR [SHARMA(P), 0810481016 MAIL@THELEGIST.COM 17-02-2022  |09.02.2022




District Case No. Petitioner Name VSAdvocate
Respondent Name

Advocate Advocate email id Date ofDate of e-
Nobile Registration filing
Number

ICICI BANK Vs JAY[CHETNA
CS (COMM)/625/2022]PRAKASH BHALLA(P), 0818280772  |PUNITbhalla@aol.com 17-02-2022  |03.02.2022
CS I[CICI BANK Vs DHRUV|[CHETNA
(COMM)/626/2022 |MARATHA BHALLA(P), 0818280772  |PUNITbhalla@aol.com 17-02-2022  |03.02.2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/121/2022  [TARUN GOEL SINHA(P), 011-41051167 [office@Ipjpartners.com 17-02-2022 14.02.2022
OMP (DHDFC BANK LTD VSKARAN
(COMM)/122/2022  |[SAHUN IBRAHIM SINHA(P), 011-41051167 _[office@Ipjpartners.com 17-02-2022 14.02.2022
HDFC BANK LTD Vs
OMP (DIKAMLENDER SINGH|KARAN
(COMM)/125/2022  |[CHAUHAN SINHA(P), 011-41051167 |office@lpjpartners.com 17-02-2022 14.02.2022
OMP (I)I DFC BANK LTD V: RAN
(COMM)/123/2022 YANENDRA SHARMA S|INHA(P), 011-41051167 [office@Ipjpartners.com 17-02-2022 14.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (DIHDFC BANK LTD Vs M|KARAN
(COMM)/124/2022 [TARUNSWAMY SINHA(P), 011-41051167 |office@Ipjpartners.com 17-02-2022 14.02.2022

ISH. CHANDAN KR
OMP PANDEY VS MONEYAVINASH
(COMM)/26/2022 WISE FINANCIAL PANDEY 0654791504 LAWYERS748 @GMAIL.COM |17-02-2022 14.02.2022

ASHA DINESH SHETTY|

OMP VS INTEC CAPITALIYOGENDER BSMALIKADVOCATE80@GM

(COMM)/27/2022 LIMITED SINGH 0818103929  JAIL.COM 17-02-2022 14.02.2022
ICICI BANK LIMITED Vs VIKASCHOPRAADVOCATE®@

CS (COMM)/635/2022[SONU VISHAL RAO(P),j0212036118 GMAIL.COM 18-02-2022  [14.02.2022

CS TCICI BANK V§ VIKASCHOPRAADVOCATE®@

(COMM)/636/2022 |[ANURADHA VISHAL RAO(P),0212036118 GMAIL.COM 18-02-2022  [14.02.2022

CS TICICI BANK VSPRASHANT PARAMJANGRA21@GMAIL.C

(COMM)/638/2022 [PARMANDER JANGRA Sl UMAR 0818007167  |OM 18-02-2022  [14.02.2022




Advocate
Nobile
Number

District Case No. Petitioner Name VSAdvocate
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Advocate email id

Date ofDate of e-
Registration filing

DEEPAK
KAUSHIK AND|
CS ICICI BANK VS SAVITAIPRASHANT INDUSLEGALIA@GMAIL.CO
(COMM)/639/2022 |GAIND KUMAR(P), 0818030800 M 18-02-2022 14.02.2022
[PUNJAB NATIONAL
CS BANK Vs SHASH]| PRAKASH.GAURAVo1@GMA
(COMM)/656/2022 |BHUSHAN KUMAR GAURAV(P), 0053226302  |[IL.COM 10-02-2022  [14.02.2022
PUNJAB NATIONAL
IBANK Vs KULDEEDP]
SINGH PROPRIETOR
M/S KULDEEP
ALUMINIUM AND GLASS PRAKASH.GAURAVo1@GMA
CS (COMM)/657/2022|SHOP GAURAV(P), 0953226302  [IL.COM 10-02-2022  [14.02.2022
CS ICICI BANK Vs AJAY| VIKASCHOPRAADVOCATE®@
(COMM)/658/2022 |GUPTA VISHAL RAO(P),j0212036118 GMAIL.COM 10-02-2022 14.02.2022
CS VIKASCHOPRAADVOCATE®@
(COMM)/659/2022 [ICICI BANK Vs PANKAJ |[VISHAL RAO(P),0212036118 GMAIL.COM 10-02-2022  [14.02.2022
CS VIKASCHOPRAADVOCATE®@
(COMM)/660/2022 [ICICI BANK Vs ASHISH |[VISHAL RAO(P),[0212036118 GMAIL.COM 10-02-2022  [14.02.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate Advocate email id Date ofDate of e-
Nobile Registration filing
Number

ICICI BANK Vs SIMA VIKASCHOPRAADVOCATE®@
ICS (COMM)/661/2022|/CHAUDHRI VISHAL RAO(P),j0212036118 GMAIL.COM 10-02-2022  [14.02.2022
CS TICICI BANK Vs SHABEEH| VIKASCHOPRAADVOCATE®@
(COMM)/662/2022 |ABBAS VISHAL RAO(P),0212036118 GMAIL.COM 10-02-2022  [14.02.2022
CS [CICI BANK Vs RANJEET] VIKASCHOPRAADVOCATE@
(COMM)/663/2022 [KUMAR JHA VISHAL RAO(P),[0212036118 GMAIL.COM 10-02-2022  [14.02.2022
OMP (I)DCB BANK LIMITED VSANISH ANISH.BHOLA17@YAHOO.C
(COMM)/137/2022  |[LAKHAN SINGH BHOLA(P), 0811452022 OM 10-02-2022 14.02.2022
OMP (DIDCB BANK LIMITED VSANISH ANISH.BHOLA17@YAHOO.C
(COMM)/134/2022  [VIJAY CHHILLLAR BHOLA(P), 0811452022 OM 10-02-2022  [14.02.2022
OMP (I)DCB BANK LIMITED VSANISH ANISH.BHOLA17@YAHOO.C
(COMM)/135/2022 KUR KUMAR BHOLA(P), 0811452022 OM 10-02-2022  [14.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (I)DCB BANK LIMITED VSANISH ANISH.BHOLA17@YAHOO.C

(COMM)/136/2022  |SUNIL KUMAR BANSAL |BHOLA(P), 0811452022 OM 19-02-2022 14.02.2022

CS ICICI BANK Vs VINOD

(COMM)/664/2022 |[KUMAR RAJEEV SAGAR [0810021846  [SAGARANDSAGAR@Iive.com [19-02-2022  [14.02.2022

CS ICICI BANK Vs

(COMM)/665/2022 [VIRENDER RAJEEV SAGAR [0810021846  [SAGARANDSAGAR@Ilive.com [19-02-2022  [14.02.2022
ICICI BANK Vs

CS [UNIVERSAL METALLICS

(COMM)/666/2022 |[PVT LTD RAJEEV SAGAR [0810021846  |[SAGARANDSAGAR@live.com [19-02-2022  [14.02.2022
CANARA BANK VS RAVISUBIDH ADVSUBODHKUMARSINGH

CS (COMM)/675/2022]SHARMA KUMAR SINGH [9811375940 @GMAIL.COM 21-02-2022  [17.02.2022
[PARAS INTERNATIONALANISH ADVOCATEANISHSARNA@G

CS (COMM)/677/2022|VS M/S DIPAK TRADERS [BHOLA(P), 0811995505 MAIL.COM £1-02-2022  [17.02.2022




District
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Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

SANJAY MALIK VS M/S

OMP GLOBAL SECURITIES| AASTHA.ADVOCATE@GMAI

(COMM)/28/2022 ILTD ASTHA GUPTA (9971103104 L.COM 21-02-2022 17.02.2022
RAKESH SETHI  VSYOGI AND

CS INANDINI IMPEX PVI|[SHARMA YOGIANDSHARMAASSOCIA

(COMM)/694/2022 |LTD ASSOCIATES  [0818947063 [TES@GMAILCOM 24.02.2022 17.02.2022

PANKAJ ARYA

CS M/S R.S TEXTILES VSAND ADVOCATEPANKAJ4@GMAI

(COMM)/693/2022 [M/S H.K. TRADERS ASSOCIATES  [9711016110 L.COM 24.02.2022 17.02.2022
M/S WONDER PAC V/S

CS THE INDIA COSMETIC

(COMM)/695/2022 |[COMPANY GAURAV(P), 00105990511 GAURAVDUAS8@GMAIL.COM|24.02.2022 17.02.2022
JITENDER KUMAR
AGARWAL VS M/S

CS ALLIANZE GLOBAL PVIJAYADITYA 8383906434/9 [GUPTA.JAYADITYA9@GMAI

(COMM)/699/2022 [LTD GUPTA 719513045 L.COM 24.02.2022 17.02.2022

OMP MOHD AMIR VS, AXISMANOJ KUMAR MANOJADV124@GMAIL.CO

(COMM)/29/2022 BANK LIMITED ADAV 8130777429 M £24.02.2022 17.02.2022
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Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS
(COMM)/709/2022

PUNJAB NATIONAL|
BANK VS ASHISH]
KUMAR YADAV

INITIN GARG

0058986363

INFO@KNOWLEX.COM

R5.02.2022

17.02.2022

CS (COMM)/728/2022]

M/S AADISH]
[ENTERPRISES Vs M/S G
R INTERNATIONAL
THROUGH ITS
[PROPRIETOR SAURABH
GOEL

(Ghanshyam
Yadav(P),

0350437556

ADV.GSHYAM @gmail.com

26-02-2022

22.02.2022

CS (COMM)/729/2022]

UNION BANK OF INDIA
Vs M/S SAINT]
ENTERPRISES AND Anrs

SHIVA
BHARDWAJ(P),

8447146032

shivabhardwaj.advocate@gmai
l.com

26-02-2022

22.02.2022

CS
(COMM)/730/2022

[UNION BANK OF INDIA
Vs MOHD SHAMSE
AGHAZ

SHIVA
BHARDWAJ(P),

8447146032

shivabhardwaj.advocate@gmai
l.com

06-02-2022

22.02.2022

CS (COMM)/757/2022

M/ S OMEGA|
APPLIANCES  PRIVATE
LIMITED Vs MAHAVEER
[ELECTRICALS

AMIT
GUPTA(P),

0810224624

AMITGUPTAADV366@GMAI
L.COM

02-03-2022

R25-02-2022

ICICI BANK Vs RAHUL

CS (COMM)/755/2022

MANISH
KUMAR

CHAUDHARY

DEWAN(P),

0811898399

MANISH@KLFINDIA.COM

02-03-2022

05-02-2022
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Advocate

Advocate
Nobile
Number

Advocate email id
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ofDate of e-
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ICICI BANK Vs AVINASH|

IMANISH
IKUMAR

CS (COMM)/749/2022]KUMAR JHA DEWAN(P), 0811898399 MANISH@KLFINDIA.COM  [02-03-2022  [05-02-2022
MANISH
ICICI BANK Vs SHWETAIKUMAR
CS (COMM)/743/2022][KUMARI AND ANR DEWAN(P), 0811898399 MANISH@KLFINDIA.COM  [02-03-2022  [05-02-2022
MANISH
ICICI BANK V§KUMAR
CS (COMM)/752/2022[SHRAWAN KUMAR DEWAN(P), 0811898399  IMANISH@KLFINDIA.COM [02-03-2022  [|05-02-2022
CS M/S ICICI BANK LTD VSCHETNA
(COMM)/760/2022 PJAGAT SINGH BHALLA(P), 0818280772 PUNITbhalla@aol.com 02-03-2022  [23-02-2022
ICICI BANK LTD VSCHETNA
CS (COMM)/758/2022lJAGAT SINGH BHALLA(P), 0818280772  |PUNITbhalla@aol.com 02-03-2022  [23-02-2022
[ICICI BANK LTD Vs AJAY| OFFICE@TRIUMPHLEGAL.C
CS (COMM)/783/2022]PRASAD Dhruv Joshi(P), [8600910500 [|0,IN 02-03-2022  [15-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICICI BANK LTD Vs OFFICE@TRIUMPHLEGAL.C
CS (COMM)/785/2022]NAVEEN KUMAR Dhruv Joshi(P), [8600910500 [|0,IN 02-03-2022  [15-02-2022
TCICI BANK LIMITED VSALOK ALOK.ADV2001@GMAIL.CO
CS (COMM)/781/2022[KAMAL KUMAR(P), 00110000126 M 02-03-2022  [22-02-2022
[CICI BANK LIMITED VSALOK ALOK.ADV2001@GMAIL.CO
CS (COMM)/782/2022/APARAJIT AWASTHI KUMAR(P), 00110000126 |[M 02-03-2022  [22-02-2022
CS ICICI BANK LTD Vs OFFICE@TRIUMPHLEGAL.C
(COMM)/786/2022 |BRIJESH KUMAR Dhruv Joshi(P), [8600910500 [0,IN 02-03-2022  [15-02-2022
CS ICICI BANK LTD Vs OFFICE@TRIUMPHLEGAL.C
(COMM)/790/2022 |RAJIV KUMAR SINGH  |Dhruv Joshi(P), [8600910500 |O,IN 02-03-2022  [15-02-2022
ICICI BANK LTD Vs OFFICE@TRIUMPHLEGAL.C
CS (COMM)/791/2022|FIRDOS Dhruv Joshi(P), [8600910500 [|0,IN 02-03-2022  [15-02-2022
5 SH. ASHWANICENTRAL
KUMAR SARPAL,
DISTRICT JUDGE,
COMMERCIAL ICICI BANK LTD V/S
COTTRT-= CS COMM - 377/22  [VIKAS GUPTA C PRAKASH 01.02.2022 01.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

GOEL TRADER LINKS
V/S RADHA KRISHANRAJESH
CS COMM — 376/22 [INDUSTRIES BAWEJA 0810159481 bawejaassociates@yahoo.com |01.02.2022 01.02.2022

ICICI BANK LTD V/S
CS COMM — 386/22 |[KIRAN BAJAJ PRASHANT KR 02.02.2022 02.02.2022

ICICI BANK LTD V/S
CS COMM - 387/22 [MUKESH KR SHARMA |C PRAKASH 02.02.2022 02.02.2022

ICICI BANK LTD V/SMANISH
CS COMM - 388/22 |[ASHWANI KR DIWAN 02.02.2022 02.02.2022

ICICI BANK LTD V/S M/S
LEENON AGRITECH PMANISH
CS COMM - 389/22 |LTD DIWAN 02.02.2022 02.02.2022

ICICI BANK LTD V/SMANISH
CS COMM - 391/22 [VIJAY KR IDIWAN 02.02.2022 02.02.2022

ICICI BANK LTD V/SMANISH

CS COMM - 393/22 |ASHOK KR IDIWAN 02.02.2022 02.02.2022
[VI/S ALIA]
INSTRUMENTATION V/S
M/S MULTITEX]
FILTERATION SANJAY
CS COMM - 395/22 |[ENGINEERS MISHRA 02.02.2022  |02.02.2022

ICICI BANK LTD V/S
CS COMM - 396/22 |RAM KR PRASHANT KR (9818050800 03.02.2022 03.02.2022
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Advocate

Advocate

Nobile
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Advocate email id
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ICICI BANK LTD V/S

CS COMM - 397/22 |AKHILESH TRIPATHI PRASHANT KR (9818050800 03.02.2022 03.02.2022
ICICI BANK LTD V/SBABBAR &

CS COMM — 308/22 |RAVI PRAKASH ASSOCIATES 0810076766 03.02.2022 03.02.2022
ICICI BANK LTD V/SMANISH

CS COMM — 399/22 [SANJAY SHARMA DIWAN 03.02.2022 03.02.2022
ICICI BANK LTD V/S

CS COMM - 400/22 [MAHESH CHAND PRASHANT KR 9818050800 03.02.2022 03.02.2022
M/S GOLD MOHAR
TEXTILES V/S M/S GYANDEEPANSHU

CS COMM — 401/22 |[HOSIERY PRODUCTS GARG 0810135099 03.02.2022  ]03.02.2022
VOICEVALE LTD V/S R KMANISH

CS COMM — 402/22 |[ENTERPRISES RAGHAV 0312877346 03.02.2022 03.02.2022
ICICI BANK LTD V/S

CS COMM — 424/22 [RAJESH KR C PRAKASH 05.02.2022 05.02.2022
ICICI BANK LTD V/S

CS COMM - 435/22 |[PARAMVEER YADAV PRASHANT KR [9818050800 05.02.2022 05.02.2022
ICICI BANK LTD V/SMANISH

CS COMM - 436/22 |[ROHIT IDIWAN 05.02.2022 05.02.2022
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Advocate

Nobile
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Advocate email id

Date
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ICICI BANK LTD V/SBABAR &

CS COMM — 437/22 |[ROHAN KEWLANI ASSOCIATES 10810076766 05.02.2022  [05.02.2022
ICICI BANK LTD V/S
AQUA ROYAIJAKASHDEEP

CS COMM — 438/22 [ENGINEERING SINGH RODA _ 19718858971 05.02.2022 _ [05.02.2022

OMP (I) COMM —M/S TATA CAPITAL FIN|

14/22 V/S FISHABH TRADERS [VIKAS SHARMA|[0811205567 07.02.2022 07.02.2022
M/S TATA CAPITAL FIN|
V/S M/S SDG|

OMP (I) COMM —INFRASTRUCTURE P

u5/22 ILTD VIKAS SHARMA[9811205567 07.02.2022 07.02.2022
ICICI BANK LTD V/S
ONIXX BHAILENDRA

CS COMM — 472/22 |[COMMUNICATION P LTDIBABBAR 0810076766 07.02.2022 07.02.2022
ICICI BANK LTD V/S

CS COMM - 473/22 JAIPAL C PRAKASH 07.02.2022 07.02.2022
ICICI BANK LTD V/S

CS COMM — 475/22 |[HASAN JAFER C PRAKASH 07.02.2022  |07.02.2022
ICICI BANK LTD V/S
HARSH PREET SINGH]

CS COMM —476/22 [BHATIA C PRAKASH 07.02.2022 07.02.2022
ICICI BANK LTD V/S

CS COMM - 477/22 [TALWINDER SINGH C PRAKASH 07.02.2022 07.02.2022
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Advocate
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ICICI BANK LTD V/S

CS COMM — 478/22 |GOURI SHANKAR C PRAKASH 07.02.2022 07.02.2022
TATA CAPITAL FIN V/S

OMP (I) COMM —BATTAN

n7/22 CONSTRUCTION VIKAS SHARMA|9811205567 08.02.2022 08.02.2022
CHOLAMANDALAM V/SRAVI SHARKAR

EX-96/22 [ZHAN SHEIKH GARG 0011828969 08.02.2022 08.02.2022
SBI V/S PASHUPATIGOPAL CHAND

CS COMM - 488/22 [NATH GUPTA SHARMA 0587521122 08.02.2022 08.02.2022
ICICI BANK LTD V/S

CS COMM —489/22 |AJAY SAHNI VISHAL RAO 8657070903 08.02.2022  |08.02.2022
ICICI BANK LTD V/S

CS COMM - 490/22 [LAXMI VISHAL RAO 8657070903 08.02.2022 08.02.2022
ICICI BANK LTD V/S

CS COMM — 491/22 [BHUREY KHAM VISHAL RAO 8657070903 08.02.2022 08.02.2022
ICICI BANK LTD V/S

CS COMM —492/22 |RAJU VISHAL RAO 8657070903 08.02.2022  |08.02.2022
TATA CAPITAL FIN V/S

OMP (I) COMM -M/S EKTA STONE

3/22 SRUSHER AND ORS VIKAS SHARMA|[9811205567 00.02.2022 09.02.2022
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Advocate
Nobile
Number
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JASCH FOILS V/S
CS COMM - 527/22 |MUFEES AHMAD SUNIL KR 7838656755 00.02.2022 09.02.2022
OMP (I) COMM —HDFC BANK LTD V/S
1/22 INAVEEN PAL ANISH BHOLA [0811452022 09.02.2022 09.02.2022
OMP (I) COMM —HDFC BANK LTD V/S
2/22 CHANDAN KR JHA ANISH BHOLA [0811452022 09.02.2022 09.02.2022
OMP (I) COMM —TATA CAPITAL FIN V/S
9/22 IDEV INFRA AND ANR VIKAS SHARMA[9811205567 10.02.2022 10.02.2022
OMP (I) COMM —TATA CAPITAL FIN V/S
60/22 DEV INFRA AND ANR IVIKAS SHARMA|9811205567 10.02.2022 10.02.2022
OMP (I) COMM —M/S MITTAL FIN V/S
61/22 VIJAY KR LAVIKA GUPTA [0971170800 lavikagupta2009@gmail.com [10.02.2022 10.02.2022
OMP (I) COMM —HDFC BANK LTD V/S
62/22 KESHAV MAHAJAN ANISH BHOLA [0811452022 10.02.2022 10.02.2022
OMP (I) COMM —HDFC BANK LTD V/S
63/22 PINTU CHAUDHARY ANISH BHOLA [9811452022 10.02.2022 10.02.2022
ICICI BANK LTD V/S
CS COMM - 544/22 |ASHIK JHA VISHAL RAO 8657070903 10.02.2022 10.02.2022




District

Case No.

CS COMM - 545/22

Petitioner Name

Respondent Name

ICICI BANK LTD
VASUDEV SHARMA

V/S

VSAdvocate

INAZIA
PRAVEEN

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

10.02.2022 10.02.2022

CS COMM — 547/22

ICICI BANK LTD
VINIT KR

V/9

INAZIA
PRAVEEN

8657070903

[10.02.2022 10.02.2022

CS COMM - 563/22

M/S G S FAB P LTD V/§
M/S VANDANA SALES

SHUBHAM
VISHWAKARM
A

0810474101

11.02.2022 11.02.2022

EX — 112/22

M/S KOTAK MAHINDRA|
PRIME V/S HARPREET]
SINGH TALWAR

CHIRAJ
AHLUWALIA

11.02.2022 11.02.2022

CS COMM - 569/22

ICICI BANK LTD V/S
RAVI MANGA

CHETNA
BHALLA

0810080772

PUNITBHALLA@GMAIL.CO
M

14.02.2022 14.02.2022

CS COMM - 570/22

M/S FURNITEX V/S
ZAKKIR HUSSAIN

VIR
YADAV

CHAND

0910391104

[14.02.2022 14.02.2022

CS COMM — 605/22

M/S SATYA NARAYAN|
CHEMICAL V/S FRISCO
FAB DYEING

ANKIT GUPTA

16.02.2022 16.02.2022

CS COMM — 622/22

ICICI BANK LTD V/S
SRINISONS WIRING|
SYSTEM

VISHAL RAO

8657070903

17.02.2022 17.02.2022

CS COMM - 623/22

ICICI BANK LTD V/§

AZAN AMIN

PRASHANT KR

0818050800

17.02.2022 17.02.2022

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (I) COMM —HDFC BANK LTD V/S
115/22 RAJNIT KR SING IKARAN SINHA [0999568427 17.02.2022 17.02.2022

OMP (I) COMM —HDFC BANK LTD V/S
116/22 HINDU AUTOMAT IKARAN SINHA (9999568427 17.02.2022 17.02.2022

OMP (I) COMM —HDFC BANK LTD V/S
117/22 RITESH MALIK IKARAN SINHA (9999568427 17.02.2022 17.02.2022

OMP (I) COMM HDFC BANK LTD V/S
118/22 SUNNY AHLAWAT IKARAN SINHA [0999568427 17.02.2022 17.02.2022

OMP (I) COMM —HDFC BANK LTD V/S
119/22 SONU SINGH IKARAN SINHA (9999568427 17.02.2022 17.02.2022

OMP (I) COMM HDFC BANK LTD V/S
120/22 [FAHAD WALI MOHD IKARAN SINHA [0999568427 17.02.2022 17.02.2022

PUNJAB FOOTWEAR V/S
CS COMM - 633/22 [BILAL FOOTEWAR 18.02.2022 18.02.2022

ICICI BANK LTD V/S
CS COMM - 652/22 |[SUMIT YADAV VISHAL RAO 8657070903 10.02.2022 19.02.2022

ICICI BANK LTD V/S
02.03.2022 IMOHD ANAS RAZA VISHAL RAO 8657070903 10.02.2022 10.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CANARA BANK V/SSUBODH KR CB0389@CANARABANK.CO
M

CS COMM - 654/22 |DINESH KR SINGH 0101491997 10.02.2022 10.02.2022

SURESH KR AGGARWAL
CS COMM - 655/22 [V/S PREM RAJ ) C MANINDRA [0810138001 JCMAHINDRO@GMAIL.COM}19.02.2022 10.02.2022

OMP (I) COMM —HDFC BANK LTD V/S
146/22 SIDHESHWAR TIWARI |JANISH BHOLA [9811452022 CLS.ADV@YAHOO.COM 19.02.2022 10.02.2022

SHANKAR LAL & SONS
V/S HERITAGE LIFE
CS COMM - 688/22 |[HIMANSHU ILALIT SHARMA [9873331151 23.02.2022 23.02.2022

SHANKAR LAL & SONS
V/S SHIV DENIM]
CS COMM — 689/22 |ENTERPRISES LALIT SHARMA [0873331151 23.02.2022 23.02.2022

ANISH GUPTA V/S
SHAKTI ROLLERSBANSAL AND
CS COMM - 696/22 |SYSTEM IBANSAL 0011440109 24.02.2022 24.02.2022

OMP (I) COMM —HDFC BANK LTD V/S
152/22 INEELAM OM PRAKASH |ANISH BHOLA [9811452022 24.02.2022 24.02.2022

ICICI BANK LTD V/SMANISH
CS COMM —706/22 |PARVEEN KR VERMA DIWAN 25.02.2022 25.02.2022

M/S M K  SALES
CORPORATION V/S ANIL
CS COMM - 707/22 |JULKA VIKAS SHARMA|[0871234935 25.02.2022 25.02.2022
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UCO BANK V/S RAJESH|VINAY KR

CS COMM —708/22 |[KR MISHRA 0540897993 25.02.2022 25.02.2022
TATA CAPITAL FIN V/S

OMP (I) COMM —BATTAN

153/22 CONSTRUCTION VIKAS SHARMA|9811205567 26.02.2022 26.02.2022
TATA CAPITAL FIN V/S

OMP (I) COMM —BATTAN

154/22 CONSTRUCTION VIKAS SHARMA|[9811205567 26.02.2022 26.02.2022

SHALINI

CS COMM —724/22 [SBIV/S ANJU SHARMA 26.02.2022 26.02.2022

CS COMM — 725/22 |SBI V/S KAPIL AJIT AMAR 26.02.2022 26.02.2022
ROBOCARE FACILITIESANIL KR

EX — 163/22 V/S SAARANSH SWEETS [IDHUPAR 28.02.2022 28.02.2022
ASKA EQUIPMENT V/S

EX —168/22 SRI SIDDI VINAYAKA AJIT SINGH 02.03.2022  |02.03.2022
ICICI BANK LTD V/S M/S
INDIA MEDICO

CS COMM — 750/22 [INSTUMENTS C PRAKASH 02.03.2022  |02.03.2022
ICICI BANK LTD V/S

CS COMM —751/22 |JASHWANI KR C PRAKASH 02.03.2022 02.03.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICICI BANK LTD V/S
CS COMM - 753/22 PJITENDER KR GUPTA C PRAKASH 02.03.2022 02.03.2022

ICICI BANK LTD V/S
CS COMM — 754/22 [MOHAN LAL IDHRUV JOSHI 02.03.2022 02.03.2022

ICICI BANK LTD V/S
CS COMM - 756/22 [RAYEES RAJA IDHRUV JOSHI 02.03.2022 02.03.2022

ICICI BANK LTD V/S
IMISC DJ — 128/22 IBIPIN KR PRASHANT KR 9818030800 03.03.2022 03.03.2022

ICICI BANK LTD V/S A L
MISC DJ — 129/22 IKAIF FOODS PRASHANT KR [9818030800 03.03.2022  |03.03.2022

ASHA RAM & SONS V/SSACHIN KR
CS COMM - 801/22 [UBAID RASHID WANI JAIN 7200050558 03.03.2022 03.03.2022

ICICI BANK LTD V/S
CS COMM - 802/22 [PHARMEE BORA C PRAKASH 03.03.2022  |03.03.2022

ICICI BANK LTD V/S
CS COMM - 803/22 |SUMESH DAWAR C PRAKASH 03.03.2022  |03.03.2022

OMP (I) COMM —TATA  CAPITAL V/S
161/22 SHAURYA ENTERPRISES|VIKAS SHARMA|9811205567 03.03.2022 03.03.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP (I) COMM —HDFC BANK LTD V/SCHANCHAL KR
162/22 IPARVEEN KR JHA 0811311360 03.03.2022 03.03.2022

OMP (I) COMM —HDFC BANK LTD V/SCHANCHAL KR
163/22 IQURAR HUSSAIN JHA 0811311360 03.03.2022 03.03.2022

OMP (I) COMM —HDFC BANK LTD V/SCHANCHAL KR
164/22 IMAUYR SHARMA JHA 0811311360 03.03.2022 03.03.2022

OMP (I COMM AXIS BANK LTD V/S K GANIMESH
177/22 JAIN KHANDELWAL 04.03.2022  |04.03.2022

OMP (I) COMM —HDFC BANK LTD V/S
178/22 IBRIJ MOHAN ANISH BHOLA [0811452022 04.03.2022  |04.03.2022

ICICI BANK LTD V/SCHETNA
CS COMM - 819/22 [SANJAY BHALLA 04.03.2022 04.03.2022

ICICI BANK LTD V/SCHETNA
CS COMM — 820/22 |SANJA CHAUHAN BHALLA 04.03.2022  |04.03.2022

CANARA BANK V/S
ARVINDER KAURMOHIT
CS COMM - 821/22 |ANAND BHARDWAJ 0810288424 04.03.2022  |04.03.2022

ICICI BANK LTD V/SMANISH
CS COMM — 822/22 |PRADEEP KR TYAGI IDIWAN 04.03.2022 04.03.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

SH. MANMOHAN|
SHARMA, DISTRICT
JUDGE(COMMERCIA
L)-06, CENTRAL

ashima infrastructur vs
25/2022 ndmec K & k associates [0811554435 vkumar@kandkassociates.in  |J03-02-2022  |03-01-20222

ashima infrastructur vs

24/2022 ndmc K & k associates [0811554436 vkumar@kandkassociates.in  [03-02-2022  |03-01-2021

108/2022 central bank of india sunil kumar 08901653312 03-02-2022  [19-01-2022
icici bank vs mahaveeraBabbar & babbarsandassociatesicici@gm

170/2022 confectionery associates 0810076766  |ail.com 05-02-2022  |03-02-2022
icici bank vs nehaBabbar & babbarsandassociatesicici@gm

4169/2022 chaudhary associates 0810076767  |ail.com 05-02-2022  [03-02-2022
Babbar & babbarsandassociatesicici@gm

168/2022 icici bank vs m s print associates 0810076768  fail.com 05-02-2022  [03-02-2021
icic bank vs ms r8 spaceBabbar & babbarsandassociatesicici@gm

167/2022 design pvt Itd & anr associates 0810076769  |ail.com 05-02-2022  |03-02-2020

icici bank vs prattek
166/2022 mishra kumar law firm 9811898399  |manish@Kklfindia.com 05-02-2022  [24-01-2022

165/2022 icici bank vs shiv niwas kumar law firm 90811898400 |manish@klfindia.com 05-02-2022  |24-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

icic bank vs pramond|
161/2022 lkumar kaushik kumar law firm 9811898400  |manish@Kklfindia.com 05-02-2022  |24-01-2022

icici bank vs shubham
160/2022 chaturvedi kumar law firm 90811898400 |manish@klfindia.com 05-02-2022  [24-01-2022

162/2022 icici bank vs sardar singh |kumar law firm [9811898400 |manish@Kklfindia.com 05-02-2022  [24-01-2022

icici bank vs rakesh
163/2022 sharma kumar law firm 90811898400  |manish@Kklfindia.com 05-02-2022  [24-01-2022

164/2022 icici bankvs istikhar malik [kumar law firm 9811898400 |manish@klfindia.com 05-02-2022  [24-01-2022

Gurdev singh & anr vs|
pawandeep hotels and|

159/2022 infrastructure pvt Itd dhruv pande 0010165010 dhruvpandeg4@gmail.com 05-02-2022  [27-01-2022
icici bank vs ms fan packBabbar & babbarsandassociatesicici@gm
181/2022 india associates 0810076766  |ail.com 07-02-2022  |04-02-2022

amit kumar sethi vs m/sshivom garg &

182/2022 jkcoil coating asociates 0650920880 07-02-2022  |02-02-2022
INTECH CAPITAL
LIMTED VS ASH ALLIKA ANUJVERMA.LEGAL@GMAI

05/2022 COLLECTION HLUWALIA 9891679918 L.COM 07-02-2022  |03-02-2022
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Advocate email id
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nature green tools vs north
delhi municipal
18/2022 corporation 0871306263  [faivazhasan @rediffmail.com [08-02-2022 |07-02-2022
icici bank vs prem nath vikaschopraadvocate@gmail.c
28/2022 dua vikas chopra 0212036118 om 10-02-2022  |07-02-2022
vikaschopraadvocate@gmail.c
209/2022 icici bank vs jaiveer singh |vikas chopra 0212036118 om 10-02-2022  |07-02-2022
vikaschopraadvocate@gmail.c
30/2022 icici bank vs asif khan vikas chopra 0212036118 om 10-02-2022  |07-02-2022
vikaschopraadvocate@gmail.c
531/2022 icici bank vs khurshid vikas chopra 0212036118 om 10-02-2022  [07-02-2022
vikaschopraadvocate@gmail.c
532/2022 icici bank vs rahul singh  |vikas chopra 0212036118 om 10-02-2022  |07-02-2022
vikaschopraadvocate@gmail.c
33/2022 icici bank vs ashok kumar |vikas chopra 0212036118 om 10-02-2022  |07-02-2022
vikaschopraadvocate@gmail.c
534/2022 icic bank vs shivam kumar [vikas chopra 0212036118 om 10-02-2022  [07-02-20222
vikaschopraadvocate@gmail.c
535/2022 icici bank vs jaspal singh |vikas chopra 0212036118 om 10-02-2022  [07-02-2022
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Advocate

Advocate
Nobile
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Advocate email id

vikaschopraadvocate@gmail.c

Date

ofDate of e-

Registration filing

36/2022 icici bank vs ashish kumar |vikas chopra 0212036118 om 10-02-2022  |07-02-2022
vikaschopraadvocate@gmail.c
38/2022 icici bank vs kekram khan |vikas chopra 0212036118 om 10-02-2022  |07-02-2022
bajaj finance vs rajat
110/2022 imanga & ors albus law firm  [9910574027  [albuslawfirms@gmail.com 10-02-2022
mittal finsec pvt. Ltd vs| lavikagUPTA2009 @GMAIL.C
66/2022 rajbir singh lavika gupta 0971170800 OM 10-02-2022
ICICI BANK VS FIROJITHE LAW FIRM| JURISCONSULTUSLAWFIRM
557/2022 IKHAN IC PARKASH 0810658722 @GMAIL.COM [10-02-20222 01-02-2022
ICICI BANK VS FAISAITHE LAW FIRM| JURISCONSULTUSLAWFIRM
556/2022 AHMED KHANKASHI C PARKASH 0810658722 @GMAIL.COM 10-02-2022  |01-02-2022
83/2022 icici bank vs ritu deepak kaushik [0818030800 14-02-2022  |04-02-2022
icici bank vs devender jurisconsultuslawfirm@gmail.c
500/2022 singh c. parkeas, 0810654872  Jom 15-02-2022  [31-01-22022
icicic bank vs p.gopal jurisconsultuslawfirm@gmail.c
508/2022 krishan c. parkeas, 0810654872  Jom 15-02-2022  |05-02-20222




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

icicic bank vs mohhd| jurisconsultuslawfirm@gmail.c
97/2022 [Haroon c. parkeas, 0810654872 om 15-02-2022 07-02-2022
77/2022 hdfc bank vs rahul pandey janish bhola 0811452022 15-02-2022  |08-02-2022

hdfc bank vs vikas kumar

76/2022 singh anish bhola 0811452022 15-02-2022  [11-02-2022
sir ganga ram hospital vsshri subhash| subhashkumari@rediffmail.co

92/2022 mr. Afroj khan kumar 0811210664 Im 15-02-2022 05-02-2022

588/2022 icici bank vs amar nath deepak kaushik 9818030800 14-02-2022  [31-01-2022

furnitex vs mohammed cap)

582/2022 mart & others vir chand yadav [0811594839 vc.yadav.co@gmail.com 14-02-2022  [11-02-2022
00/2022 icici bank vs gagan kataria |deepak kaushik [0818030800 14-02-2022 1-01-2022
589/2022 icici bank vs vikas deepak kaushik [0818030800 14-02-2022  [31-01-2022

587/2022 icici bank vs amar nath deepak kaushik [0818030800 14-02-2022 1-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

86/2022 icici bankvs ravi yadav deepak kaushik [0818030800 14-02-2022 1-01-2022
83/2022 icici bank vs ritu deepak kaushik [0818030800 14-02-2022 1-01-2022
SURESH & SONS VS JAI KAMRAVINAYAK@GMAIL.C
604/2022 AMBEY BRY FRUITS VINAYAK AMRA|9971470162 OM 16-02-2022 10-02-2022
enness travels VS
608/2022 provestment serivees s.k. tewari 0811479499 legalaffair.manoj@gmail.com [16-02-2022  |05-01-2022

icicic bank vs jyoti
609/2022 chaudhary manish dewan 9811898399  |mainish@klfindia.com 16-02-2022  [04-02-2022

icici bank vs prashant]
610/2022 upta manish dewan 0811898499  |manish@klfindia.com 16-02-2022  |07-02-2022

icici bank vs roopak]

611/2022 peelwan manish dewan [0811898599 manish@klfindia.com 16-02-2022 04-02-2022
[ICICI BANK VS KRISHNA|ICHOPRA &
637/2022 IMOHAN COMPANY 0212036118 18-02-2022  [17-02-2022

HDFC BANK VS LALITAPPLPJ &1
132/2022 GUPTA IPARTNERS L)11141051167 OFFICE@IPIPARTNERS.COM}18-02-2022 16-02-2022
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ICICI BANK VS§
PRESIDIUM
[EDUCATIONAL

651/2022 INSTIUTATION Chetna bhalla  [0810080772  |[PUNITBHALLA@AOLCOM  |19-02-2022  [11-02-2022
ICICI BANK VS DHIVAM

650/2022 GANGWAAR Chetna bhalla  [90810080772  [PUNITBHALLA@AOLCOM  |19-02-2022  [11-02-2022
ICICI BANK VS BALSAM

649/2022 IPUBLISINGH HOUSE Chetna bhalla  [0810080772  [PUNITBHALLA@AOLCOM  [19-02-2022  [11-02-2022
TCICI BANK VS

648/2022 IKAVINDRA Chetna bhalla  [0810080772  |[PUNITBHALLA@AOLCOM  |19-02-2022  [11-02-2022
ICICI BANK VSDEPAK INDUSLEGALIA@GMAIL.CO

647/2022 GYANDNDR IKAUSHIK 0818030800 M 10-02-2022  ]11-02-2022
SANJA KUMAR KATRA
VS RAJAN ELWADHISATYA

699/2022 HUF PRAKASH 0071244891 21-02-2022 17-02-2022
BB COMMERCIAL
LIMTED VS HARISH KRSHNA|

670/2022 IANIL BISSA KUMAR SINGH [90891416768 KKSINGH.VAS@GMAIL.COM |p1-02-2022 17-02-2022
[DCB BANK VS MANOJ|

138/2022 KUMAR & ANR ANISH BHOLA [9811452022 21-02-2022  [15-02-2022
IDCB BANK VS SANDEEP|

139/20222 VIG & ORS ANISH BHOLA [9811452022 21-02-2022 16-02-2022
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Petitioner Name VS

Respondent Name

[DCB BANK VS FARMOOD

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

140/2022 KHAN & ORS ANISH BHOLA [9811452022 21-02-2022 16-02-2022
IDCB BANK VS MOHD

141/20222 INASIM ANISH BHOLA [0811452022 21-02-2022 16-02-2022

142/2022 IDCB BANK VS LOKESH |JANISH BHOLA [9811452022 21-02-2022 17-02-2022
IMAYANK ENTERPRISESHARMESH
VS VIJAYKUMAR & ASVHARMESHKR @GMAIL.C

673/2022 ICONSTRUCTION SSOCIATES 0871019871 OM 21-02-2022 05-02-2022

ARMESH

IMAYANK ENTERPRISESKUMAR & ASVHARMESHKR @GMAIL.C

674/2022 VS LALIRA BUILDCOM JASSOCIATES  [0871019871 OM 21-02-2022  |05-02-2022
okara roadways v advocategeetavohra@gmai.co

767/2022 saidurga traders eeta vohra 8851530083 |m 21-02-2022  |04-02-2022

150/2022 dcb bank vs joginder dutt Janish bhola 0811452022 anish bhola17@yahoo.com 03-02-2022  [19-02-2022

150/2023 swatch ag vs ashok kumar [rakesh kumar 9310707170 info@dsnlegal.com £3-02-2022  [22-02-2022
balaji packers vs nancy

150/2024 enterpises rajat gupta 8178540999 [advocaterajat.legal@gmai.com [25-02-2022  [21-02-2022
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Advocate

Date ofDate of e-
Registration filing

Advocate Advocate email id
Nobile

Number

SH. DINESH BHATT ,
DJ (COMMERCIAL
COURT)-01

West

MANISH
OMP (DIHDFC BANK LIMITED VsSHANKAR msvermachambers@gmail.co
(COMM)/151/2022 IKAILASH KUMAR VERMA(P), 0650810426  jm 23-02-2022  [22-02-2022
MANISH
OMP (DIHDFC BANK LIMITED VsSHANKAR msvermachambers@gmail.co
(COMM)/152/2022  |RAJAN KUMAR VERMA(P), 0650810426  |m £3-02-2022  [22-02-2022
HDFC BANK LIMITED VSMANISH
OMP (DJASMEET SINGH|SHANKAR msvermachambers@gmail.co
(COMM)/153/2022  [SONDHI VERMA(P), 0650810426  |m 23-02-2022  [22-02-2022
IMANISH
OMP (DIHDFC BANK LIMITED VSSHANKAR msvermachambers@gmail.co
(COMM)/154/2022 |JABHINAV THAKUR VERMA(P), 0650810426  jm 03-02-2022  [22-02-2022
MANISH
OMP (DIHDFC BANK LIMITED VSSHANKAR msvermachambers@gmail.co
(COMM)/155/2022  [MOHIT GUPTA VERMA(P), 0650810426  |m 23-02-2022  |22-02-2022
MANISH
OMP (I)l DFC BANK LIMITED VSSHANKAR msvermachambers@gmail.co
(COMM)/156/2022 ARDEEP KUMAR VERMA(P), 0650810426  |m £23-02-2022  [22-02-2022
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Advocate

Date ofDate of e-
Registration filing

Advocate Advocate email id
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Number

MANISH

OMP (DIHDFC BANK LIMITED VsSHANKAR msvermachambers@gmail.co

(COMM)/157/2022 [UDAYAN MITRA VERMA(P), 0650810426  jm 23-02-2022  [22-02-2022
MANISH

OMP (DIHDFC BANK LIMITED VsSHANKAR msvermachambers@gmail.co

(COMM)/159/2022  |ATUL BALDIA VERMA(P), 0650810426  |m £3-02-2022  [22-02-2022
MANISH

OMP (DIHDFC BANK LIMITED VSSHANKAR msvermachambers@gmail.co

(COMM)/160/2022 [UMESH SANKLA VERMA(P), 0650810426  |m 23-02-2022  [22-02-2022
IMANISH

OMP (DHDFC BANK LIMITED V§SHANKAR msvermachambers@gmail.co

(COMM)/161/2022 UMAKANT RAMLAKHAN |VERMA(P), 0650810426  jm 03-02-2022  [22-02-2022
MANISH

OMP (DIHDFC BANK LIMITED VSSHANKAR msvermachambers@gmail.co

(COMM)/162/2022 [RESHMA ARYA VERMA(P), 0650810426  |m 23-02-2022  |22-02-2022
MANISH

OMP (I)l DFC BANK LIMITED VSSHANKAR msvermachambers@gmail.co

(COMM)/163/2022 HUL KUMAR VERMA(P), 0650810426  |m £23-02-2022  [22-02-2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

MANISH
OMP (DIHDFC BANK LIMITED VS[SHANKAR msvermachambers@gmail.co
(COMM)/164/2022 [ BHARDWAJ TOURIST |[VERMA(P), 0650810426  |m £3-02-2022  |22-02-2022
MANISH
OMP (DIHDFC BANK LIMITED VS[SHANKAR msvermachambers@gmail.co
(COMM)/165/2022  |BHAJAN LAL VERMA(P), 0650810426  |m £23-02-2022  |22-02-2022
SH. GURDEEPWest CS/COMM/81/2022 [ROSHAN LAL AGARWAIMUKESH 0811365575 01.02.2022 01.02.2022
SINGH, LD. DISTRICT| VS NANDAJI AUTOKUMAR
JUDGE (COMM)-02, [FABRICATERS AGARWAL
WEST,THC, DELHI .
ggarwalx25@yahoo.co.in
CS/COMM/82/2022 [WASIM AHMAD VS M/SVIVEK SINGH [9811097145 01.02.2022 01.02.2022
SIMPLESE
INFRASTRUCTURS . . .
advocateviveksingh@gmail.co
m
CS/COMM/84/2022 [PUNJAB NATIONALSAURAV 0868735570 02.02.2022  [02.02.2022
BANK VS RAJPAL BHASIN
CS/COMM/85/2022 [SHELLZ OVERSEAS PVTJVINAY PANDET [9953831133 02.02.2022  |02.02.2022
LTD VS SUDHAMA
AGGARWAL
ail@vinaypandey co.com
CS/COMM/94/2022 |[CANARA BANK VS M/SSUSHIL KUMAR|9717568635 04.02.2022  |04.02.2022
K. K.ENGINEERING RAI
WORKS
aisushilog15@gmail.com
CS/COMM/95/2022 [CANARA BANK VS ISHASANDEEP 0999886249 04.02.2022  [01.02.2022
[ENTERPRISES TYAGI
sk.tvagi@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate
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ofDate of e-
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varunsharma@gmail.com

CS/COMM/99/2022 [M/S MRB STEAL VS M/STRIPAKSHA 8178803130 05.02.2022  |05.02.2022
SIVA SAI ENGG. LITIGATION
advocate@tripaksha.com
OMP(1)/COMM/100/2HDFC BANK LTD VSMANISH 0850810426 07.02.2022  [07.02.2022
022 JAYMOHAN VERMA
msvermachambers@gmail.co
m
OMP(1)/COMM/101/2[HDFC BANK LTD VSMANISH 0850810426 07.02.2022  [07.02.2022
022 GAURAV ZALPURI VERMA
msvermachambers@gmail.co
m
OMP(I)/COMM/102/2[HDFC BANK LTD VSMANISH 07.02.2022 07.02.2022
022 SURENDER DAHIYA VERMA
OMP(1)/COMM/103/2/]AXIS BANK LTD VSVIKAS SEHGAL 9873828306 07.02.2022 07.02.2022
025 SAHIL DHINGRA
vikki.sehgal @gmail.com
CS/COMM/119/2022 [CENTRAL BANK OFB.K.MISHRA [9868113796 10.02.2022 10.02.2022
INDIA VS DEEPAK OJHA
kmdelhi@gmail.com
OMP(I)/COMM/113/2[ORIX  LEASING  VSJABID AHMAD [9213142242 10.02.2022 10.02.2022
022 'YAKUB
abidahmadadvocate@gmail.co
m
CS/COMM/124/2022 [VIKAS GOYAL VS PRIVIPIN 08909299404 [11.02.2022 11.02.2022
PROJECTS INFRA. INANDWANI
jusiresolution2 @gmail.com
CS/COMM/125/2022 [BOI VS SLACH|VARUN 0818766900 14.02.2022 14.02.2022
HYDMTECS SHARMA
EQUIPMENTS




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS/COMM/126/2022 [SUMERMAL  PATWARIVIKAS SHARMA[|9990008499 14.02.2022 14.02.2022
VS JYOTI AGARWAL
vikassharmalawfirm @gmail.co
m
OMP(I)/COMM/121/2 [ORIX LEASING VSABID AHMAD [9213142242 14.02.2022 14.02.2022
022 RASHID HUSSAIN
abidahmadadvocate@gmail.co
m
CS/COMM/129/2022 [CANARA BANK VS HEMIREKHA 0810168405 [15.02.2022 15.02.2022
CHAND RUSTOGI
rekharastogi@gmail.com
CS/COMM/130/2022 [M/S R.S.ENGINEERINGIGAURAV TYAGI [9811407050 15.02.2022 15.02.2022
VS DEEP ENGINEERING
WORKS
tvagilaw@gmail.com
CS/COMM/135/2022 [M/S PATEL JIVA SALESANKIT 0968068994 [17.02.2022 17.02.2022
VS M/S SALIG RAMIKHURANA
TIMBERS
law.khurana@gmail.com
CS/COMM/141/2022 [M/S JIVAA RETAILSANKIT 0968068994 19.02.2022 19.02.2022
INDIA VS M/S SALIGKHURANA
RAM TIMBERS
law.khurana@gmail.com
CS/COMM/143/2022 [SBI VS CHANDAR|R.N.SINGH 0868523230 £21.02.2022 21.02.2022
SRIVASTAVA
advrnararan@gmail.com
CS/COMM/144/2022 [PUNJAB NATIONALJMS MEREY 0873082898 £1.02.2022 21.02.2022
BANK VS M/S JGRIT]
TREDERS
erectgysssaub@gmail.com
OMP(I)COMM/134/2 [HDFC BANK LTD VSMANISH 0850810426 22.02.2022 22.02.2022
022 ASHIRVAD VERMA
[ENTERPRISES .
msvermachambers@gmail.co
m
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msvermachambers@gmail.co

m

OMP(I)COMM/135/20[HDFC BANK LTD VS 0850810426 22.02.2022  [22.02.2022
22 SATBEET CHARANDAS [VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/136/2 [HDFC BANK LTD VSMANISH 0850810426 22.02.2022  [22.02.2022
022 JIVESH GUPTA VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/137/20[HDFC BANK LTD VSMANISH 0850810426 £22.02.2022  [22.02.2022
22 INARESH KUMAR VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/138/2 [HDFC BANK LTD VSMANISH 0850810426 £22.02.2022 [22.02.2022
022 PANKAJ APPAV VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/139/2 [HDFC BANK LTD VSMANISH 0850810426 £2.02.2022 22.02.2022
022 KAPIL KUMAR VERMA

msvermachambers@gmail.co

Im
OMP(I)COMM/140/2 [HDFC BANK LTD VSMANISH 0850810426 02.02.2022 22.02.2022
022 SONU SHIV PRASHAD [VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/141/20[HDFC BANK LTD VSMANISH 0850810426 £2.02.2022 [22.02.2022
22 SHIVAM TAPE FACTORY [VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/142/2 [HDFC BANK LTD VSMANISH 0850810426 02.02.2022 [22.02.2022
022 IKUNDAN KUMA JHA VERMA

msvermachambers@gmail.co

m
OMP(I)COMM/143/2 [HDFC BANK LTD VSMANISH 0850810426 22.02.2022 22.02.2022
022 SHAMSHER SINGH[VERMA

MAHAR
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OMP(I)COMM/144/2 [HDFC BANK LTD VS 0850810426 22.02.2022  [22.02.2022
022 URMILA KARAN SINGH[VERMA
ARYA .
msvermachambers@gmail.co
m
OMP(I)COMM/145/20HDFC BANK LTD VSMANISH 0850810426 22.02.2022  [22.02.2022
22 KARAN ARORA VERMA
msvermachambers@gmail.co
m
OMP(I)COMM/146/2 [HDFC BANK LTD VSMANISH 0850810426 £22.02.2022  [22.02.2022
022 KUNAL SHARMA VERMA
msvermachambers@gmail.co
m
OMP(I)COMM/147/20[HDFC BANK LTD VSMANISH 0850810426 £22.02.2022 [22.02.2022
22 AMIT RAI VERMA
msvermachambers@gmail.co
m
CS/COMM/157/2022 [UBIVS M/S AMZORA RUPAK 0650943775 £24.02.2022  [24.02.2022
SRIVASTAVA
ladvocate.rupak@gmail.com
OMP(I)COMM/167/20[HDFC BANK LTD VSKUSUM BHATT [9599624216 24.02.2022 24.02.2022
22 MAHENDER KUMAR
shim.bhattiz@gmail.com
OMP(I)/COMM/169/2[HDFC BANK LTD VSKUSUM BHATT [9599624216 £5.02.2022 25.02.2022
022 YOGESH KR YADAV
shim.bhatt17@gmail.com
OMP(I)/COMM/170/2[HDFC BANK LTD VSKUSUM BHATT [9599624216 £5.02.2022 25.02.2022
022 SUNIL JOHN
shim.bhatt17@gmail.com
CS/COMM/160/2022 M/S ALL MAT JOZZ VSKUSUM BHATT [9599624216 25.02.2022 25.02.2022
HOTEL SHEELA
shim.bhatt17@gmail.com




SH. SANJEEV JAIN,NEW DELHI|
JUDGEDISTRICT

DISTRICT
(COMMERCIAL
COURT)-01

District

Case No.

CS(COMM) 126/2022

Petitioner Name VS

Respondent Name

CAPT GAUTAM SHARMA

VS SPICEJET LIMITED
AND OTHERS

Advocate

ANGAD MEHTA

Advocate
Nobile
Number

9560956484

Advocate email id

angad@amehta.co.in

Date

ofDate of e-

Registration filing

03.02,22

03.02.22

OMP(COMM)
526/2022

M/S BANSAL CREDITS
LIMITED VS RAMBIR|
AND OTHERS

PRINCE JAIN

9953758528

rincejainrop@gmail.com

04.02.22

25.01.22

CS(COMM) 540/2022

URBAN SHORE
WHOLESALE INDIA PVT]
LTD VS METRO BRANDS|
LIMITED AND OTHERS

KAPIL
SANKHLA

0810901009

litigation@sankhla.in

05.02.22

20.01.22

CS(COMM) 557/2022

M/S  ATMA  RAM
PROPERTIES PVT LTD VS
MOHAN TEXTILES

AMIT SETHI

0811050339

sethi _amit 7o@yahoo.com

07.02.22

01.02.22

CS(COMM) 550/2022

SUDHEER KUMAR
GUPTA VS M/S APACE
BUILDERS AND
CONTRACTOR PVT LTD

SANDEEP SIGH

8920646070

sabdeepanshlaw@gmail.com

07.02.22

31.01.22

CS(COMM) 549/2022

TARUN KUMAR VS
EATBUD FOOD PRIVATE
LIMITED AND OTHERS

HEMANT GOEL

0818378180

hemant_sumedha2001@yaho
0.co.in

07.02.22

30.01.22

CS(COMM) 598/2022

MANOJ BHATT VS M/S
SHREE NANDAN|
COURIER LIMITED

ANITA BHATIA

0811191766

dpbhatia 123@gmail.com

08.02.22

24.01.22

CS(COMM) 608/2022

M/S VOICE & VISION VS
[DOORDARSHAN
IDIRECTORATE
OTHERS

AND

HIMAL
AKHTAR

9873737780

himalakhtarg@gmail.com

08.02.22

05.02.22

CS(COMM) 614/2022

EARTHMED
PHARMACEUTICAL PVT
LTD VS NESTIVA|
HEALTHCARE PVT LTD

BABY SHARMA

9599439768

babysharmag49@gmail.com

09.02.22

05.02.22




District

Case No.

CS(COMM) 641/2022

Petitioner

Respondent Name

[ESTATES PVT LTD AND 4
OTHERS VS
COUNTRYWIDE

PROMOTERS PVT LTD

Name VSAdvocate

SHREYA

SETHIS

Advocate
Nobile
Number

0818666566

Advocate email id

shreyasethiog3@gmil.co

Date

ofDate of e-

Registration filing

09.02.22

08.02.22

CS(COMM) 657/2022

B L. AGRO INDUSTRIES
LTD VS NOURISWH
HEALTH BAR LLP

RAJESH
SHARMA

0312400662

thecaktrade@gmail.com

10.02.22

09.02.22

CS(COMM) 659/2022

B L. AGRO INDUSTRIES
LTD VS NOURISWH
HEALTH BAR LLP

RAJESH
SHARMA

0312400662

thecaktrade@gmail.com

10.02.22

09.02.22

CS(COMM) 663/2022

STATE BANK OF INDIA
VS KESHAV GOYAL AND
ANOTHER

TARUN
CHANDIOK

0818365119

varunhandiok@gmail.com

11.02.22

06.02.22

CS(COMM) 662/2022

STATE BANK OF INDIA
VS KESHAV GOYAL AND
ANOTHER

TARUN
CHANDIOK

0818365119

varunhandiok@gmail.com

11.02.22

06.02.22

CS(COMM) 664/2022

STATE BANK OF INDIA
VS MS POONAM AND
ANOTHER

ARVIND GUPTA

0811317311

advocatearvindgupta@gmail.c

om

11.02.22

06.02.22

CS(COMM) 684/2022

E LAGE LANDE
FINANCIAL  SERVICES|
INDIA PVT LTD VS|
BHAGWATI PRASAD|

ND ANOTHER

ANUPAM
SINGH

0654926809

anupamjsingh@gmail.com

14.02.22

24.01.22

CS(COMM) 681/2022

DE LAGE LANDEN|
FINANCIAL  SERVICES|
INDIA PVT LTD VS|
AAZAD AND ANOTHER

ANUPAM
SINGH

0654926809

anupamjsingh@gmail.com

14.02.22

24.01.22

OMP(COMM)
733/2022

M/S BINDIYA CAPITAL
LTD VS BHAGWATI

A P S SISODIA

0999773620

sisodia0072@gmail.com

15.02.22

04.02.22




District

Case No.

CS(COMM) 743/2022

Petitioner Name VS
Respondent Name

H T MEDIA LIMITED VS|
RELIANT ADVERTISING

Advocate

AMIT BAJAJ

Advocate
Nobile
Number

0213187809

Advocate email id

advocate.puneet@gmail.com

Date

ofDate of e-

Registration filing

16.02.22

15.02.22

CS(COMM) 744/2022

IHINDUSTAN MEDIA|
VENTURES LIMITED

VSSMARTSCHOOLEDUC
ATION PRIVATE
LIMITED

AMIT BAJAJ

0213187809

advocate.puneet@gmail.com

16.02.22

15.02.22

OMP(COMM)
797/2022

SANDEEP SETHI VS
ANGEL BROKING LTD

GAURAV
KUMAR SINGH

9971413141

dellaws@gmail.com

17.02.22

11.02.22

CS(COMM) 785/2022

E LAGE LANDE
FINANCIAL  SERVICES
INDIA PVT LTD VS|
VIRENDRA YADAV AND
IANOTHER

ANUPAM
SINGH

065496809

anupamjsingh@gmail.com

17.02.22

09.02.22

CS(COMM) 780/2022

MAINEE STEEL WORKS
PVT LTD VS
RISHABHNATH
INFRASTRUCTURE PVT]
TD

INITIN K GUPTA

0711184111

avnitinkgupta@gmail.com

17.02.22

04.2.22

CS(COMM) 793/2022

DE LAGE LANDEN|
FINANCIAL  SERVICES
INDIA PVT LTD VS|
ARVIND AND ANOTHER

ANUPAM
SINGH

065496809

anupamjsingh@gmail.com

17.02.22

09.02.22

CS(COMM) 790/2022

E LAGE LANDE

FINANCIAL  SERVICES|
INDIA PVT LTD VS|
[DHARMDEO AND

ANUPAM
SINGH

065496809

anupamjsingh@gmail.com

17.02.22

09.02.22

CS(COMM) 789/2022

NOTHER

DE LAGE LANDEN
FINANCIAL  SERVICES]
INDIA PVT LTD VS|
TULSI DEVI TIWARI

ND ANOTHER

ANUPAM
SINGH

065496809

anupamjsingh@gmail.com

17.02.22

09.02.22

CS(COMM) 788/2022

DE LAGE LANDEN|
FINANCIAL  SERVICES|
INDIA PVT LTD VS|
SUNEEL AND ANOTHER

ANUPAM
SINGH

965496809

anupamjsingh@gmail.com

17.02.22

09.02.22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

FINANCIAL  SERVICES

CS(COMM) 782/2022 [INDIA PVT LTD VS.SEI%I;JAM 065496809 17.02.22 09.02.22
ABDUL KARIM AND
NOTHER anupamjsingh@gmail.com

DE LAGE LANDE

FINANCIAL  SERVICES ANUPAM

CS(COMM) 795/2022 [INDIA PVT LTD VS, SINGH 065496809 17.02.22 09.02.22
PREM SINGH AND|
NOTHER anupamjsingh@gmail.com

DE LAGE LANDE
[FINANCIAL SERVICES ANUPAM
CS(COMM) 783/2022 [INDIA PVT LTD VS, 065496809 17.02.22 09.02.22

SURJEET AND SINGH
NOTHER anupamjsingh@gmail.com

KARANDEEP SINGHPRAMOD
CS(COMM) 819/2022 [CHADHA VS THE 0891011477 18.02.22 09.02.22

EMBASSY RESTAURANT PALAN
advocatejallan@yahoo.co.in

R K GLOBL AND
SECURITIES LTD VS

CS(COMM) 806/2022 AMIT MICHAELPANKAJ GUPTA|9811541144 18.02.22 09.02.22
PUSHPINDER BEDI ankajguptl@rediffmail.com
DE LAGE LANDEN
[FINANCIAL SERVICES ANUPAM

CS(COMM) 822/2022 [INDIA PVT LTD VS.SINGH 065496809 18.02.22 09.02.22
KAUSHALYA DEVI AND

NOTHER anupamjsingh@gmail.com

DE LAGE LANDEN|
[FINANCIAL SERVICESANUPAM

CS(COMM) 826/2022 INDIA PVT LTD VSKINGH 065496809 18.02.22 09.02.22
JAHID AND ANOTHER anupamjsingh@gmail.com
FINANCIAL  SERVICES
INDIA PVT LTD VSJANUPAM

CS(COMM) 830/2022 CHHITRANJAN SINGH 065496809 18.02.22 09.02.22
DADHICH AND] anupamjsingh@gmail.com
DE LAGE LANDEN
FINANCIAL  SERVICES ANUPAM

CS(COMM) 831/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22
BEERESH AND

NOTHER anupamjsingh@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

[FINANCIAL SERVICES ANUPAM
CS(COMM) 832/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22
AVADESH KUMAR

VERMA AND ANOTHER anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM
INDIA PVT LTD VS. [SINGH

MONUAND ANOTHER

DE LAGE LANDE
[FINANCIAL SERVICES ANUPAM
CS(COMM) 843/2022 [INDIA PVT LTD VS, 065496809 18.02.22 09.02.22

RAJWANT SINGH ANDPINCH
NOTHER anupamjsingh@gmail.com
E LAGE LANDE

[FINANCIAL SERVICES ANUPAM

CS(COMM) 847/2022 [INDIA PVT LTD VS.SINGH 065496809 18.02.22 09.02.22

PUSHKAR NATH SINGH

ND ANOTHER anupamjsingh@gmail.com
DE LAGE LANDEN]

[FINANCIAL SERVICES ANUPAM

CS(COMM) 850/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22

MAHBOOB AND
OTHER anupamjsingh@gmail.com

KAPIL. CHANDRA JAIN
AND ANOTHER VS M/S

SHREE SATYAIN FOODSF RATEEK VATS 1989952755
AND OTHERS

HE SUPREM
INDUSTRIES  LIMITED SHRIHAR
CS(COMM) 922/2022 [VS M/S SURIYATRIP ATHI 9548888420 24.02.22 22.02.22
INDUSTRIES AND)|
OTHER legal @boostip.in

CS(COMM) 836/2022 065496809 18.02.22 09.02.22

anupamjsingh@gmail.com

CS(COMM) 898/2022 21.02.22 14.02.22

rateekvats@outlook.com

OMP(COMM) [UNION OF INDIA VS M/S

015/2022 GLOBAL ENTERPRISES ASHOK K JOSHI[9868212035 23.02.22 19.02.22

advashokjoshiiggmail.co.

PARSVNATH
DEVELOPERS LIMITED|KESHAR SINGH|
VS MINISO LIFE STYLESSAINI 0717591162
PVT LTD

CS(COMM) 913/2022 23./02.22 16.02.22

ksaini@knm.in




District Case No.

CS(COMM) 955/2022

Petitioner Name VS

Respondent Name

INTERNATIONAL
(INDIA) VS LOGIX]
INFRASTRUCTURE PVT]

Advocate

ARNAV
VIDYARTHI

Advocate
Nobile
Number

0717400275

Advocate email id

arnavvid.arv@gmail.com

Date

ofDate of e-

Registration filing

05.02.22

21.02.22

CS(COMM) 981/2022

LTD

HT MEDIA LID VS
SUNFLOWER
MRKETING
ADV3ERTISING
OTHERS

AND

RAHUL
MALHOTRA

0899218215

rahulssmalhotyrta@gmail.com

28.02.22

21.02.22

10

SH. GURVINDER PALj
SINGH,
JUDGE
(COMMERCIAL
COURT)-02

DISTRICT|DISTRICT

NEW DELH]|

CS(COMM) 486/2022

PUNJAB NATIONAL
BANK VS RUBUY]
VERMA AND OTHER

D K BHALLA

0910068560

bnlegab@gmail.com

02.02.22

01/21/1900

CS(COMM) 490/2022

M/S QUALITY ENVIRO
ENGINEERS PVT LTD VS
M/S DHANBAD
IMUNICIPAL
CORPORATION
DHANBAD

ASHISH
SHARMA

08998012721

ipanation@outlook.com

02.02.22

01.02.22

CS(COMM) 520/2022

M/S uv ASSET]
RECONSTRUCTION

UNITED VISION CAPITL
[PVT LTD AND OTHERS

COMPANY LTD VS M/SK G BANSAL

0990389539

unitedmark@unitedipr.com

03.02,22

01.02.22

OMP(COMM)
524/2022

MANISH VERMA AND
OTHERS VS  M/S
AMAZON INDIA|
PRIVATE LIMITED

SHAILEN
BHATIA

0818558690

shailenbhatia89 @gmail.com

04.02.22

28.01.22

OMP(COMM)
541/2022

AMPLIFON(INDIA) PVT]
LTD VS M/S PRIMUS
HEALTHCARE PVT LTD

VIVEKANAND

0810149231

vivekanandlaw@gmail.com

05.02.22

01.02.22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

M/S COMPLETE
DEWATERING SYSTEMS
PVIT LTD VS M/S TAIYAB
CS(COMM) 538/2022 NAVYUGA KHAN 0312222450 05.02.22 31.01.22

[ENGINEERING
COMPANY LTD kmtaiyab@gmail.com

CANRA BANK
CS(COMM) 555/2022 [ERSTWHILE SYNDICATEMANOJ KUMAR9811254078 07.02.22 01.02.22

BANK vs DHRUV VERMA [*RORA

manvakil378 @gmail.com

CANRA BANK]
[ERSTWHILE SYNDICATEEMANOJ KUMAR
BANK Vs RAKESHARORA
KUMAR GOEL

CS(COMM) 553/2022 0811254078 07.02.22 01.02.22

manvakil378 @gmail.com

THE SUPREME,
INDUSTRIES LIMITEDISHRIHAR
VS ALOK KUMARTRIPATHI
AGARWAL AND OTHER

CS(COMM) 552/2022 0548888420 07.02.26 02.02.22

shrihar@gmail.com

M/S  SMAS  AUTO
LLEASING INDIA
OM}Z(SSQM W ERIVATESEIIMIED VSIS%XITI{XEESH 8178530049 08.02.22 02.02.22
P97 M/S BROWN  BIRD

ENTERPRISES PVT LTD
Office @rkslaw.in

STATE BANK OF INDIA
CS(COMM) 665/2022 [VS DEEPAK HANDA ANDIARVIND GUPTA[0811317311 11.02.22 02.02.22

ANOTHER
advocatearvindgupta@gmail.c

om




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ARDEE  MAIITENANCH
SERVICES PVT LTD VSBIMLENDU g 6
PURSHOTTAM  SARUPSHEKHAR 9671424063 11.02.22 05-02.22
AGGARWALHUF

CS(COMM) 670/2022

bimlendushekhar@gmail.com

DE LAGE LANDEN|

FINANCIAL  SERVICES ANUPAM

CS(COMM) 682/2022 [INDIA PVT LTD VS'SINGH 0654926809 14.02.22 24.01.22
PANKAJ KUMAR AND
ANOTHER

anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM

CS(COMM) 685/2022 INDIA PVT LTD VS. GANISINGH 0654926809 14.02.22 24.01.22
KHAN AND ANOTHER
anupamjsingh@gmail.com
BANK OF INDIA VS
CS(COMM) 678/2022 [DHANJI KASHINATH|VIPIN JAIN 0873715747 14.02.22 08.02.22
SHARMA
vipinjain@yahoo.co.in
M/S SHREE RATHNAM
OMP(COMM) RESTAURANTS PVT LTDAMAN
679/2022 VS VRINDAVAN FOODSVASHISTH 8233119499 14.02.22 07.02.22
AND ANOTHER
vashisth.lex@gmail.com
SOBTI METALS PVT LTD
CS(COMM) 734/2022 [VS VALLABH STEELSPRANAV JAIN [9999864070 15.02.22 09.02.22

LTD AND OTHERS

ranav@gipartners.in




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S WASHMATIC INDIA|
PVT LTD VS M/S
QTRONIC EQUIPMENTS
INDIA PVT LTD

DINESH
KUMAR 0717823680 15.02.22 14.02.22
SHARMA

CS(COMM) 736/2022

lawlines20@gmail.com

PUMA SE VS UMRAHSH ASHI

CS(COMM) 757/2022 81{%2; HOUSE ANDPRATAP OJHA 08915842390 16.02.22 15.02.22

sojha@rnaip.com

PUMA SE VS SEKHARSHASHI

CS(COMM) 758/2022 ARORA PRATAP OJHA 08915842390 16.02.22 15.02.22
sojha@rnaip.com
DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 791/2022 [INDIA PVT LTD VS'SINGH 065496809 17.02.22 09.02.22
CHANDAN SINGH AND
ANOTHER . _
anupamjsingh@gmail.com
DE LAGE LANDEN|
[FINANCIAL SERVICESANUPAM
CS(COMM) 794/2022 INDIA PVT LTD VSISINGH 065496809 17.02.22 09.02.22
RAJIV AND ANOTHER
anupamjsingh@gmail.com
DE LAGE LANDEN|
[FINANCIAL SERVICESANUPAM
CS(COMM) 784/2022 INDIA PVT LTD VSKINGH 065496809 17.02.22 09.02.22
SAROJ AND ANOTHER

anupamjsingh@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 786/2022 [INDIA PVT LTD VS.SINGH 065496809 17.02.22 09.02.22
RMPHOOL AND|

ANOTHER N '
anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICES] ANUPAM
CS(COMM) 792/2022 [INDIA PVT LTD VS'SINGH 065496809 17.02.22 09.02.22
BIJENDRA  GURJAR

AND ANOTHER )
anupamjsingh@gmail.com

DE LAGE LANDEN
FINANCIAL  SERVICES ANUPAM
CS(COMM) 782/2022 [INDIA PVT LTD VS.SINGH 065496809 17.02.22 09.02.22

SANVALAKISHOR AND|

ANOTHER )
anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM

CS(COMM) 781/2022 INDIA PVT LTD VSISINGH 065496809 17.02.22 09.02.22
MUKESH AND ANOTHER
anupamjsingh@gmail.com
DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 809/2022 [INDIA PVT LTD VS.SINGH 065496809 18.02.22 09.02.22
SANTOSH AND
ANOTHER
anupamjsingh@gmail.com
DE LAGE LANDEN|
CS(COMM) 810/2022 PIINEINGINL, SRS A0 065496809 18.02.22 09.02.22

INDIA PVT LTD VS,/SINGH
TUNNU AND ANOTHER

anupamjsingh@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DE LAGE LANDEN
FINANCIAL  SERVICESANUPAM 6520680
INDIA PVT LTD VS. ANOJISINGH 905496509
SINGH AND ANOTHER

CS(COMM) 824/2022 18.02.22 09.02.22

anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM
INDIA PVI LTD VS,/SINGH

[KASAM AND ANOTHER

CS(COMM) 825/2022 065496809 18.02.22 09.02.22

anupamjsingh@gmail.com

DE LAGE LANDEN
FINANCIAL  SERVICES ANUPAM
CS(COMM) 833/2022 [INDIA PVT LTD VS.SINGH 065496809 18.02.22 09.02.22
ASHOK KUMAR TYAGI

AND ANOTHER )
anupamjsingh@gmail.com

DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 834/2022 [INDIA PVT LTD VSSINGH 065496809 18.02.22 09.02.22
ANURANJAN AND|

ANOTHER . .
anupamjsingh@gmail.com

DE LAGE LANDEN
FINANCIAL SERVICES ANUPAM
CS(COMM) 844/2022 [INDIA PVT LTD VS.SINGH 065496809 18.02.22 09.02.22
JITENDRA KUMAR

VERMA AND ANOTHER
anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM
INDIA PVT LTD VS,/SINGH

OMVIR AND ANOTHER

CS(COMM) 846/2022 065496809 18.02.22 09.02.22

anupamjsingh@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DE LAGE LANDEN

FINANCIAL  SERVICESANUPAM 6520680
INDIA PVT LTD VS. OMISINGH 905496509
VIR AND ANOTHER

CS(COMM) 839/2022 18.02.22 09.02.22

anupamjsingh@gmail.com

M/S DESIGNA VS
INDIAN RAILWAY|
CS(COMM) 892/2022 WELFARE MAYANK GOEL [9810329623 21.02.22 14.02.22

ORGANISATION
mayankgoel12 @yahoo.com

TV TODAY NETWORK SHAHRKH
CS(COMM) 890/2022 [LIMITED VS PROFILISEDEZAZ 7838390214 21.02.22 04.02.22
IMEDIA PVT LTD

shahrukhezaz@hotmail

SOBHAKANT PRASAD VS
M/S NKGRAJEEV
INFRASTRUCTURE LTDISHRIVASTAVA [19117902701
AND OTHER

CS(COMM) 895/2022 21.02.22 06.08.21

shrivastava@gmail.com

CS(COMM) 900/2022 [REVEX PLASTICISERS (B}%T 0899196975 22.02.22 14.02.22

legistauxiliary.com

OMP(COMM)959/202[MAHESH RAGHAV VSPARVEEN

> M/S KOTAK MAHINDRA [KUMAR pELOEIAC ) 25.02.22 03.01.22

prarveenchauhang8@gmal.co
m




District

Case No.

CS(COMM) 957/2022

Petitioner Name VS

Respondent Name

PUNJAB NATIONAL
BANK VS RAM NATH
SINGH AND OTHER

Advocate

IMS MEREY

Advocate
Nobile
Number

0873082898

Advocate email id

mereyhussain@gmail.co

Date

ofDate of e-

Registration filing

05.02.22

19.02.22

CS(COMM) 956/2022

PUNJAB NATIONAL
BANK VS SUNITA|
INAYYAR AND OTHER

MS MEREY

0873082898

mereyhussain@gmail.co

05.02.22

19.02.22

CS(COMM)364/2022

PRAMENDRA  KUMAR
KHOKHER VS HDF(Q
[ERGO GENERAL
INSURANCE COMPANY|
LTD

UMESH YADAV

0813124537

28.02.22

07.02.22

11

SH. SANJIV JAIN,
DISTRICT
(COMMERCIAL
COURT)-03

JUDGEDISTRICT

NEW DELH]I|

CS(COMM) 469/2022

K L STEELS PRIVATE
LTD VS TEJASWI STEEL
ROLLING MILLS

AMAN LEEKHA

9871455077

Leekha.amit@gmail.com

01.02.22

25.01.22

CS(COMM) 491/2022

SANDEEP GARG VS
PRADEEP KUMAR

ASHISH
SHARMA

08998012721

ipanation@outlook.com

02.02.22

01.02.22

CS(COMM) 514/2022

V.C JAIN VS M/S
DENTEDGE
HEALTHCARE PVT LTD

R S YADAV

0810725241

vikas_ 6687@yahoo.co.inj

03.02.22

27.01.22

CS(COMM) 517/2022

SACHIN KUMAR YADAV|
VS RITES LIMITED AND
OTHERS

PRATYAKSH
GUPTA

0911780606

ratyaksh89@gmail.com

03.02.22

27.01.22
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Advocate
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Advocate email id
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M/S BANSAL CREDITS
O;\/I});éggMM) LIMITED VS RAMBIRPRINCE JAIN [9953758528 04.02.22 25.01.22
27 AND OTHERS
rincejainrop@gmail.com
CANRA BANK]
[ERSTWHILE SYNDICATE
CS(COMM) 554/2022 |BANK Vs ROBIN1;1/[11?(1)\]13:I KUMARgS11254078 07.02.22 01.02.22
GEHROTRA @ ROBIN|
KUMAR GEHROTRA manvakil378 @gmail.com
CANRA BANK]
[ERSTWHILE SYNDICATEMANOJ KUMAR
CS(COMM) 556/2022 BANK  vs SANDEEPIARORA 0811254078 07.02.22 01.02.22
KUMAR
manvakil378 @gmail.com
PRABHAKAR SHETTY
211\/1/})2(5202MM) AND OTHERS VS M/SEI‘G‘I}%I}XVARDH 0971121185 09.02.22 02.02.22
5 PNB HOUSING FINANCE
hvj@gmail.com
M/S HT M3EDIA|
LIMITED MODHE
CS(COMM) 616/2022 ADVERTISING &AMIT BAJAJ 0213187809 00.02.22 08.02.22
MARKETING PVT LTD .
uneet@gmail.com
VYAM TECHNOLOGIES
LTD VS INDIAN|
PROPERTIES LTD ANDAJAY KUMAR
CS(COMM) 643/2022 |OTHERS CHOPRA 0811104015 akchopraadv@yahoo.in 09.02.22 08.02.22
DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 683/2022 [INDIA PVT LTD VS'SINGH 0654926809 14.02.22 24.01.22
SANTOSH AND
ANOTHER anupamjsingh@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DE LAGE LANDEN
[FINANCIAL SERVICES ANUPAM
CS(COMM) 686/2022 [INDIA PVT LTD VS, SINGH 0654926809 14.02.22 24.01.22
INIRBHAYKUMAR SINGH
AND ANOTHER

DE LAGE LANDEN
FINANCIAL  SERVICES ANUPAM
CS(COMM) 687/2022 [INDIA PVT LTD VS.SINGH 0654926809 14.02.22 24.01.22

JAGDISH AND)|
ANOTHER

DE LAGE LANDEN|
FINANCIAL SERVICES ANUPAM
CS(COMM) 688/2022 [INDIA PVT LTD VS'SINGH 0654926809 14.02.22 24.01.22
INIRANJAN SINGH AND
ANOTHER

DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 689/2022 [INDIA PVT LTD VS'SINGH 0654926809 14.02.22 24.01.22
RAMBABU AND|

ANOTHER

anupamjsingh@gmail.com

anupamjsingh@gmail.com

anupamjsingh@gmail.com

anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM

CS(COMM) 690/2022 INDIA PVT LTD VSISINGH 0654926809 14.02.22 24.01.22
SAMASU AND ANOTHER . )
anupamjsingh@gmail.com
BANK OF INDIA VS RAM
CS(COMM) 680/2022 [KISHORE JHA  AND|VIPIN JAIN 0873715747 14.02.22 08.02.22
OTHER
vipinjain@yahoo.co.in
CS(COMM) 742/2022 H T MEDIA LIMITED VSAMIT BAJAJ 0213187809 16.02.22 09.02.22

SURAJ MUKHI SHARMA

advocate.puneet@gmail.com
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ofDate of e-
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H T MEDIA LIMITED VS
CS(COMM) 745/2022 NARESH KUMAR GARG AMIT BAJAJ 0213187809 16.02.22 08.02.22
advocate.puneet@gmail.com
M/S AKSAI CREATIONH ARISH
CS(COMM) 778/2022 [VS. HYATT REGENCY| 0811012536 17.02.22 11.02.22
KHANNA
DELHI
harishkhanna1948 @gmail.com
J H TRANSPORT VSRAVI
ARB.A.COMMS8o05/22 [MAHINDRA ANDBHARTUKA 0560656045 18.02.22
MAHINDRA
ravibharuka@gmail.com
DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 807/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22
VIKAS KUMAR AND
ANOTHER anupamjsingh@gmail.com
DE LAGE LANDEN|
FINANCIAL  SERVICES ANUPAM
CS(COMM) 808/2022 [INDIA PVT LTDSINGH 065496809 18.02.22 09.02.22
VS.VISHNU AND
ANOTHER anupamjsingh@gmail.com
DE LAGE LANDEN|
FINANCIAL  SERVICES ANUPAM
CS(COMM) 823/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22
MAHENDRA SINGH
AND ANOTHER anupamjsingh@gmail.com
DE LAGE LANDEN|
FINANCIAL  SERVICES ANUPAM
CS(COMM) 827/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22
HANS RAJ AND
ANOTHER anupamjsingh@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

DE LAGE LANDEN|
FINANCIAL  SERVICESANUPAM
INDIA PVT LTD VS. [SINGH

[FARUK AND ANOTHER

CS(COMM) 828/2022 065496809 18.02.22 09.02.22

anupamjsingh@gmail.com

DE LAGE LANDEN|

FINANCIAL  SERVICES| ANUPAM

CS(COMM) 8352022 [INDIA PVT LTD VS.SINGH 065496809 18.02.22 09.02.22
RONAK GOYAL AND|
ANOTHER

anupamjsingh@gmail.com

DE LAGE LANDEN|

FINANCIAL  SERVICES] ANUPAM

CS(COMM) 837/2022 [INDIA PVT LTD VS'SINGH 065496809 18.02.22 09.02.22
ANURANJAN AND|
ANOTHER

anupamjsingh@gmail.com

DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 840/2022 [INDIA PVT LTD VS'SINGH 065496809 19.02.22 09.02.22
GINNI KHATUN AND

ANOTHER

DE LAGE LANDEN|
FINANCIAL  SERVICES|

anupamjsingh@gmail.com

CS(COMM) 841/2022 [INDIA PVT LTD VS.S%}I\%;{AM 065496809 19.02.22 09.02.22
GULSHAN AND|
ANOTHER anupamjsingh@gmail.com

DE LAGE LANDEN|
FINANCIAL  SERVICES ANUPAM
CS(COMM) 845/2022 [INDIA PVT LTD VS, SINGH 065496809 19.02.22 00.02.22
INIRAJ KUMAR AND

ANOTHER

DE LAGE LANDEN|
[FINANCIAL SERVICES ANUPAM
CS(COMM) 842/2022 [INDIA PVT LTD VS. SINGH 065496809 19.02.22 09.02.22
GYAN CHANDRA|

MISHRA AND ANOTHER anupamjsingh@gmail.com

anupamjsingh@gmail.com




District

Case No.

CS(COMM) 848/2022

Petitioner Name VS

Respondent Name

DE LAGE LANDEN|
FINANCIAL  SERVICES
INDIA PVT LTD VS,
SADAM KHAN AND
ANOTHER

Advocate

ANUPAM
SINGH

Advocate
Nobile
Number

065496809

Advocate email id

anupamjsingh@gmail.com

Date

ofDate of e-

Registration filing

19.02.22

09.02.22

CS(COMM) 849/2022

DE LAGE LANDEN|
FINANCIAL  SERVICES|
INDIA PVT LTD VS|
SAHINA PRAVEEN AND
ANOTHER

ANUPAM
SINGH

065496809

anupamjsingh@gmail.com

19.02.22

09.02.22

CS(COMM) 897/2022

BALAJI CHEMPEX
PRIVATE LIMITED VS

BANK

AWANISH

STANDARD CHARTERDIKUMAR

09531856449

awanish@dla.et.in

21.02.22

11.02.22

CS(COMM) 894/2022

M/S KOHINOOR
JEWELLERS VS M/S SKY
JEWELS AND OTHERS

AMIT
TANWAR

SINGH|

9911419329

advtanwar@gmail.com

21.02.22

07.02.22

CS(COMM) 901/2022

VS M/S TAURUS
INTERNATIONAL
PROJECT PVT LTD VS
EMPORIUM
DEPARTMENTAL

BINDIYA
LOGAWNEY

0711752002

m

ravikrishanchandna@gmail.co

22.02.22

12.02.22

CS(COMM) 921/2022

ABSOLUTE SECURIT
AND FACILIT6Y|
MANANGEMENT PVT]
LTD VS ABSOLUTE
SECURITY SOLUTIONS
PVT L.TD

HIMANSHU
DEORA

0871160477

info@zeusip.com

24.02.22

23.02.22

CS(COMM) 961/2022

PUNJAB NATIONAL
BANK VS ZANIF AHMAD

MUDIT A
SHARDA

0873906312

mlegal @gmail.com

25.02.22

18.02.22
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INCEDO TECHNOLOGY|
SOLUTION LTD VS M/S
CS(COMM) 983/2022 NTMITYA PROMOTERSLALIT PANDEY [8130383143 28.02.22 17.02.22
PVT LTD ) )
lalitpandey@gail.com
12 SH. PREM KUMARSOUTH \ATUINRA FRIVAH
prARTAL T o
DJ COMMERCIAL)
o1 ( ) BHANDAR THR LAIShubham
CS (COMM)/94/2022 [BABU PANDEY Saigal(P), 0407223688  [shubhamsaigalo6@gamil.com |01-02-2022  |01-02-2022
M/S IIFL FINANCE
LIMITED Vs AMBHVIDUR
EX/54/2022 [ELECTRONICS SIKKA(P), 0818485541 02-02-2022  [02-02-2022
PUNJAB NATIONAMOHINDER
CS (COMM)/98/2022 [BANK Vs M/S NARMADA [KUMAR(P), 0010337392  |mkarora11@yahoo.com 02-02-2022  [02-02-2022
OMP (IYAXIS BANK LIMITED VSRAJESH
(COMM)/152/2022  [SAMAY SINGH KUMAR(P), 0058726491  [jangraadvocate@gmail.com  [02-02-2022 [02-02-2022
OMP (T)MR JAYANAND NEGI VYRISHABH
(COMM)/2/2022 AXIS BANK LIMITED SHUKLA(P), 0764884806 [rishabh.shukla@rsblaw.in 02-02-2022  |02-02-2022
[LIIVIT L B VS ORI AL
IMANIKANTA
PESTICIDES THR|
MALLAMPATI Shubham
CS (COMM)/97/2022 [NAGIREDDY Saigal(P), 0407223688  |shubhamsaigalo6@gamil.com |02-02-2022  [02-02-2022
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
OMP (I)RASHBEG SINGH RAJESH
(COMM)/148/2022 1132766 KUMAR(P), 0958726491 jangraadvocate@gmail.com  |02-02-2022  [02-02-2022
TOYOTA FINANCIAL
OMP (DISERVICES INDIA LTD V. ESH
(COMM)/149/2022 [RANJIT SINGH 1158333s| UMAR(P), 0058726491 jangraadvocate@gmail.com  |02-02-2022  [02-02-2022




District

Case No.

Petitioner Name
Respondent Name
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TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/150/2022 |[RASHBEG SINGH KUMAR(P), 0958726491 jangraadvocate@gmail.com  [02-02-2022 [02-02-2022
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/146/2022 |GADADHAR BISOYI KUMAR(P), 0958726491 jangraadvocate@gmail.com  |02-02-2022  [02-02-2022
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (DIVIJAY SHANKARRAJESH

(COMM)/147/2022  |MISHRA KUMAR(P), 0958726491 jangraadvocate@gmail.com  [02-02-2022  [02-02-2022
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/151/2022 INIKHIL KUMAR KOSHLEKUMAR(P), 0058726491 jangraadvocate@gmail.com  |02-02-2022 [02-02-2022
MAHAVEER
[ENTERPRISES V§
[UFIRST HEALTHCARESAKET

CS (COMM)/102/2022|PRIVATE LIMITED GOGIA(P), 0739046560  |saketgogia@lawttitude.com  [03-02-2022  [03-02-2022
[ENPEECON THROUGH
TS PARTNER V§
SHARMA KALYPSO PVI[MANBHAR ankit.gupta@gravitaglegal.co.i

EX/56/2022 ILTD MITTAL(P), 0053030485 |n 03-02-2022  |03-02-2022
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/160/2022 |RASHBEG SINGH KUMAR(P), 0058726491 jangraadvocate@gmail.com [03-02-2022 [03-02-2022

CS [CICI BANK LIMITED Vs

(COMM)/100/2022 [NEERAJ KUMAR C. Parkash(P), [0810654872 ladvocatecp@gmail.com 03-02-2022  |03-02-2022
M/S TG BUILDWELL PVT]
LTD Vs M/S ONE UPSAURABH

CS (COMM)/101/2022[TRADE PVT LTD UPADHYAY(P), [0999130332 |nitya@nakslaw.com 03-02-2022  |03-02-2022

ofDate of e-
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[CICI BANK LIMITED Vs

ICS (COMM)/106/2022/ALOK KUMAR SINGH __ |C. Parkash(P), [9810654872 |advocatecp@gmail.com 04-02-2022 _ [04-02-2022
ICICI BANK LIMITED Vs

CS (COMM)/103/2022|SUMIT PAL SINGH C. Parkash(P), [0810654872 [advocatecp@gmail.com 04-02-2022  |04-02-2022
ICICI BANK LIMITED Vs
MOHD SHARIQUE

CS (COMM)/105/2022[HUSNAIN C. Parkash(P), [9810654872 [advocatecp@gmail.com 04-02-2022 _ |04-02-2022
TOYOTA FINANCIAL
SERVICES INDIA LTD Vs

OMP (I)RASHBEG SINGH RAJESH

(COMM)/166/2022 1184236 KUMAR(P), 0058726491 [jangraadvocate@gmail.com  [04-02-2022  [04-02-2022
TOYOTA FINANCIAL

OMP (IYSERVICES INDIA LTD VSRAJESH

(COMM)/163/2022  [ATTIKA SIKKA 1135511 |[KUMAR(P), 0058726491 [jangraadvocate@gmail.com  |04-02-2022  |04-02-2022
TOYOTA FINANCIAL

OMP (IYSERVICES INDIA LTD VSRAJESH

(COMM)/167/2022  IMANASWINI SAHOO KUMAR(P), 0958726491 jangraadvocate@gmail.com  |04-02-2022  [04-02-2022
1IUYUIA FINANCIAL
SERVICES INDIA LTD Vs
INARENDRA

OMP () MAHARACHANDRA RAJESH

(COMM)/165/2022 1175932 KUMAR(P), 0058726491 jangraadvocate@gmail.com  [04-02-2022 [04-02-2022
TOYOTA FINANCIAL

OMP (IYSERVICES INDIA LTD VSRAJESH

(COMM)/164/2022  [SATPAL RAWAL 1115784 [KUMAR(P), 0958726491 jangraadvocate@gmail.com  |04-02-2022 [04-02-2022
M/S BHASIN|
IASSOCIATES PROJECTS
PVT LTD Vs M/S LOGIXIARUSH

CS (COMM)/104/2022]INFRATECH PVT LTD BHANDARI(P), [90871696970 [arushbhandari@bhlegal.co.in |04-02-2022  [04-02-2022

ofDate of e-
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TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/161/2022  [VIKSONS PROJECTS LLP [KUMAR(P), 0058726491 [jangraadvocate@gmail.com  |04-02-2022  |04-02-2022
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/162/2022 |AADESH RAJBIR KUMAR(P), 0958726491 jangraadvocate@gmail.com  |04-02-2022  [04-02-2022

OMP (DIDFC FIRST BANK LTDISANJEEV

(COMM)/174/2022  |Vs AKSHAY RAJPUT KUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [05-02-2022  [05-02-2022

OMP (DIDFC FIRST BANK LTDSANJEEV

(COMM)/176/2022  [Vs VIMAL KUMAR KUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com |[05-02-2022  [05-02-2022
UMESH MEDIRATTA Vs
RADIANT CASTING|VAIBHAV

CS (COMM)/110/2022|PRIVATE LIMITED IMAHAJAN(P), 9899805856 |[vaibhav@mahajan.law 05-02-2022  [05-02-2022
ICICI BANK Vs NADIM

CS (COMM)/109/2022/ANSARI C. Parkash(P), [0810654872 ladvocatecp@gmail.com 05-02-2022  |05-02-2022
TOYOTA FINANCIAL

OMP (DISERVICES INDIA LTD VSRAJESH

(COMM)/175/2022  |[SIMRANJIT DHILLON |[KUMAR(P), 0058726491 jangraadvocate@gmail.com [05-02-2022 |05-02-2022

OMP (DHDFC BANK LTD VSASHIM

(COMM)/173/2022 [EKRAM KHAN BHATT(P), 0811015339 katyalsachin2008 @gmail.com |05-02-2022  |05-02-2022
SBI CARDS ANDWASIQUR
PAYMENTS SERVICES [RAHMAN

EX/58/2022 ILTD Vs JC SHEKHAR KHAN(P), 0811225408 wrkhanassociates@gmail.com [05-02-2022  |05-02-2022




District

Case No.

Petitioner Name
Respondent Name

SBI CARDS AND
PAYMENTS SERVICES

LTD Vs DOULAT RAMRAHMAN

VSAdvocate

WASIQUR

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX/59/2022 LAKHLAN KHAN(P), 0811225408 wrkhanassociates@gmail.com [05-02-2022  |05-02-2022

OMP (DHDFC BANK LTD VSKUNAL

(COMM)/178/2022  |BALAJI CRANE SERVICE [MAKHIJA(P), 9811015339 katyalsachin2008 @gmail.com [07-02-2022  |07-02-2022
M/S IIFL  FINANCE
LIMITED Vs GLAMOURISANJEEV

EX/64/2022 IDESIGNS KUMAR(P), 8285002845 [sanjeev.pathak@sreslegal.com [09-02-2022  [09-02-2022
PUNJAB NATIONALJVIKRAM

CS (COMM)/118/2022[BANK Vs AJAY LAL GOLA(P), 0811244209 vikramgola2o10@gmail.com [09-02-2022  |09-02-2022
CANARA BANK Vs M/S|%/IOHIT anilsinghandcompany@gmail.

CS (COMM)/120/2022|KALKA ENTERPRISES HARDWAJ(P), [0868213110 com 10-02-2022  [10-02-2022
LLEC T RUINICUS
PROPREITORSHIP
CONCERN THROUG
ITS PROPREITOR SHRISUNAV

CS (COMM)/123/2022]DEEPAK TANWAR RASTOGI(P), 7838380845 |sunavrustigi@gmail.com 11-02-2022 11-02-2022
BAJAJ FINANCE LTD Vs
BISWAJEET KUMARISUNNY ashishaggarwalassociates2021

EX/68/2022 SINGH ARORA(P), 8448727782  |@gmail.com 11-02-2022 11-02-2022
M/S ENVIRO
GEOSYNTHESIS PVT LTD
Vs SOMA ENTERPRISEVINIT KUMAR ashishaggarwalassociates2021

EX/69/2022 LTD GUPTA(P), 8448727782  |@gmail.com 14-02-2022  [14-02-2022

SHRAVAN

ILACOSTE SA V§KUMAR

CS (COMM)/125/2022|LAKSHAMAN KUMAR Sl ANSAL(P), 26843455 unitedmark@unitedipr.com |14-02-2022  [14-02-2022
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THE POLO/LAUREN[SHRAVAN
COMPANY LP VSKUMAR

CS (COMM)/127/2022|]LAKSHMAN KUMAR BANSAL(P), 26843455 unitedmark@unitedipr.com |14-02-2022  [14-02-2022
ICICI BANK Vs ANU|

CS (COMM)/126/2022|MALIK CHETNA(P), 0818280772 unitbhalla@gmail.com 14-02-2022  [14-02-2022
IDFC FIRST BANK LTD

OMP (DIVs MANPREET SINGH[SANJEEV

(COMM)/186/2022 8472 KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [14-02-2022  |14-02-2022

OMP (IDIBANSAL CREDITS LTD Vs

(COMM)/185/2022 [RAJESHWAR NANDAN [Lalit Pandey(P), [8130383143 lalitpandeyadv@gmail.com 14-02-2022  [14-02-2022

OMP (DIBANSAL CREDITS LTD Vs

(COMM)/184/2022  [IRFAN ALI Lalit Pandey(P), |8130383143 |lalitpandeyadv@gmail.com 14-02-2022  [14-02-2022
PUNJAB NATIONAL
BANK Vs PRATHANASSheepali

CS (COMM)/132/2022|GUPTA Patial(P), 0717387978 advsheepali@gmail.com 15-02-2022  [15-02-2022
M/S PEREGRINE
GUARDING PVT LTD Vs
M/S AMD ESTATE PVT]SAURABH

CS (COMM)/131/2022 [LTD UPADHYAY(P), (0999130332 nitya@nakslaw.com 15-02-2022 15-02-2022
[UGRO CAPITAL LIMITED|
Vs CELLUGEN BIOTECHAMIT

EX/71/2022 PVT LTD KUMAR(P), 0053041454  [kmpspartner@gmail.com 15-02-2022  [15-02-2022
YES BANK LTD VSKUNAL

EX/70/2022 ANSHIK UJLANE Sl AKHIJA(P), [0811015339 katyalsachin2008 @gmail.com J15-02-2022  |15-02-2022




District

Case No.

CS (COMM)/136/2022

Petitioner Name
Respondent Name

SYSTEMAIR INDIA PVT]
LTD Vs CONSOLIDATED
CONSTRUCTION

CONSORTIUM LIMITED

VSAdvocate

SHARMA(P),

SUNIL KUMAR

Advocate
Nobile
Number

0711747642

Advocate email id

sunillegal103@gmail.com

Date

ofDate of e-

Registration filing

16-02-2022

16-02-2022

CS (COMM)/134/2022

SYSTEMAIR INDIA PVT]
LTD Vs PRAJAY|
IPROPERTIES PVT LTD

SHARMA(P),

SUNIL KUMAR

0711747642

sunillegal103@gmail.com

16-02-2022

16-02-2022

CS (COMM)/138/2022

VWIS SPACE
SOLUTIONS PRIVATE
LIMITED Vs THEMIS
ADVISORS PRIVATE
LIMITED

INARENDER
SINGH(P),

0810066903

ambar@qgamaruddin.in

[17-02-2022

17-02-2022

EX/76/2022

YES BANK LTD Vj§
[KANTKA SURI

KUNAL
MAKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

17-02-2022

17-02-2022

EX/77/2022

YES BANK LTD Vjq
SUDHIR KUMAR GRAI

KUNAL
MAKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

[17-02-2022

17-02-2022

EX/78/2022

RBL BANK LTD Vs LE
CHAAT FACTORY PVT]
[LTD

KUNAL
MAKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

[17-02-2022

17-02-2022

EX/75/2022

RBL BANK LTD Vs DEEP
CHAND

KUNAL
MAKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

17-02-2022

17-02-2022

OMP
(COMM)/193/2022

(DIDFC FIRST BANK LTD

Vs PARUL DEV 8603

SANJEEV
KUMAR(P),

8285002845

sanjeev.pathak@srcslegal.com

18-02-2022

18-02-2022

OMP (I

(COMM)/195/2022

IDFC FIRST BANK LTD

Vs KULDEEP SINGHI
0090

ANJEEV
UMAR(P),

8285002845

sanjeev.pathak@srcslegal.com

18-02-2022

18-02-2022




District

Case No.

VS

Petitioner Name
Respondent Name

IDFC FIRST BANK LTD

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIVs RAKESH PANCHALSANJEEV

(COMM)/196/2022  [4273 KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [18-02-2022  |18-02-2022
IDFC FIRST BANK LTD

OMP (Vs KUSUM BIJENDRASANJEEV

(COMM)/194/2022 |[KUMAR SHARMA 7990 |[KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [18-02-2022  |18-02-2022
RBL. BANK LTD Vs
VOGUE CRAFTS AND
DESIGNS PRIVATEAshish ashishaggarwalassociates2021

[EX/83/2022 LIMITED Aggarwal(P), 8448727782  |@gmail.com 18-02-2022  [18-02-2022

OMP (DIYES BANK VSSANJEEV

(COMM)/199/2022 |[KULVINDER KAUR 6208 [KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [19-02-2022  [19-02-2022
YES BANK Vs

OMP (DISAUBHAGYA SANJEEV

(COMM)/201/2022 |[MANCHANDA 6644 KUMAR(P), 8285002845 |sanjeev.pathak@srcslegal.com [19-02-2022  [19-02-2022

OMP (DIYES BANK Vs ARUPSANJEEV

(COMM)/200/2022 [KUMAR JHA 7369 KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [19-02-2022  [19-02-2022

OMP (DIYES BANK Vs RAJEEVSANJEEV

(COMM)/198/2022  JAIN 4389 KUMAR(P), 8285002845 [sanjeev.pathak@srcslegal.com [19-02-2022  [19-02-2022
HDFC BANK LTD VSRAJEEV
SUDARSHAN HARKUMAR ranjan.and.company@gmail.co|

EX/85/2022 INARAIN RANJAN(P), 0311022100 m 10-02-2022  [19-02-2022
SC MISHRA Vs MSManish

CS (COMM)/142/2022]POONAM SAINI Kumar(P), 7840807193  |Jadvoanand1978 @gmail.com  [19-02-2022  [19-02-2022




Case No.

CS (COMM)/141/2022

VS

Petitioner Name
Respondent Name

SWATCH AG AND ORS Vs

ORS

Advocate

STUDENT WORLD ANDRAKESH

KUMAR(P),

Advocate
Nobile
Number

9310707170

Date ofDate of e-
Registration filing

Advocate email id

info@dsnlegal.com 10-02-2022  [19-02-2022

CS (COMM)/144/2022]

MOHAN CLOTHING
COMPANY PVT LTD Vs
IHASH DIGITAL PVT LTD

MADHUR
GULSHAN
SAPRA(P),

0810955755

21-02-2022 21-02-2022

CS (COMM)/143/2022

LAXMI NARAYAN|
YADAVA @ L N YADAVA
Vs M/S SHAILENDRA
TEXTILE PVT LTD

Deepak
Khatri(P),

0811075210

advsanjayrathi@gmail.com 21-02-2022  |21-02-2022

OMP
(COMM)/208/2022

(

YES BANK Vs SACHIN
TYAGI 4811

SANJEEV
KUMAR(P),

8285002845

sanjeev.pathak@sreslegal.com |21-02-2022  [21-02-2022

CS (COMM)/147/2022

STATE BANK OF INDIA
Vs RANJAN KUMAR
OJHA

VARUN
CHANDIOK(P),

0818365119

chambersofvarunchandiok@g

mail.com Rr2-02-2022 22-02-2022

CS (COMM)/146/2022

STATE BANK OF INDIA
Vs PRABHAKAR

VARUN
CHANDIOK(P),

0818365119

chambersofvarunchandiok@g

mail.com R22-02-2022 R22-02-2022

OMP
(COMM)/8/2022

BAJIRAO LAZUKODE
[P

RIVAIE LCIMIE
THROUGH DR
PRASHANT SARIN Vs
INDIA INFOLINE
FINANCE LIMITED

PRIYANK
KHER(P),

0718800100

JKkheravocate@gmail.com 02-02-2022 [22-02-2022

CS (COMM)/145/2022

M/S OASIS TRADING Vg

LIMITED

ASIAN HOTELS NORTHPUNEET

DHAWAN(P),

0899141610

d.pdhawan@gmail.com 22-02-2022  [22-02-2022

OMP (I

(COMM)/209/2022

AXIS BANK LIMITED V:
IMRAN KHAN s|

ESH
UMAR(P),

0058726491

jangraadvocate@gmail.com  [23-02-2022  [|23-02-2022




District

Case No.

CS (COMM)/150/2022

VS

Petitioner Name
Respondent Name

STATE BANK OF INDIA
Vs MANOJ KAUSHIK

Advocate

INAZIA
PARVEEN(P),

Advocate
Nobile
Number

0810021846

Advocate email id

sagarandsagar@live.com

Date

ofDate of e-

Registration filing

R24-02-2022

24-02-2022

OMP (I
(COMM)/212/2022

YES BANK LTD Vs
INAYATI HEALTHCARE

AND
PRIVATE LIMITED

RESEARCHIg\(/IUNAL

AKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

24-02-2022

24-02-2022

OMP (I
(COMM)/211/2022

YES BANK LTD V
INAYATI HEALTHCAR
AND
IPRIVATE LIMITED

RESEARCHIKUNAL

AKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

24-02-2022

24-02-2022

OMP (I
(COMM)/210/2022

YES BANK LTD V.
INAYATI HEALTHCAR
AND
[PRIVATE LIMITED

RESEARCHIKUNAL

MAKHIJA(P),

0811015339

katyalsachin2008 @gmail.com

24-02-2022

24-02-2022

CS (COMM)/155/2022

INDRA PRAKASH
PATHAK PROPRIETOR
Vs WAPCOS AND NPCQ
[LIMITED

SUMAN
GUPTA(P),

8130678386

lawyersumangupta@gmail.co
m

R25-02-2022

25-02-2022

CS (COMM)/154/2022

EMU LINES PVTILTD Vs
JAIN FARM  FRESH
[FOODS LIMITED

Uday Kumar(P),

0810868162

advudaykumar@gmail.com

R25-02-2022

25-02-2022

CS (COMM)/162/2022

CANARA
TAPAN KUMAR PANDA

goarwal(P),

0000042642

sri.anshu83@gmail.com

06-02-2022

06-02-2022

CS (COMM)/160/2022]

FMU LINES PVILID V
BHARATI RANJIT]
[BISWAS PROPRIETOR
SEA ROADWAYS
SHIPPING AGENCY

BANK Vjﬁnkur

Uday Kumar(P),

0810868162

advudaykumar@gmail.com

26-02-2022

26-02-2022

THREE ACES GLOBAL
LOGISTICS PVT LTD Vs
AURA GARMAX PRIVATE

CS (COMM)/163/2022

LIMITED

Uday Kumar(P),

0810868162

advudaykumar@gmail.com

26-02-2022

26-02-2022




District

Case No.

Petitioner

Respondent Name

M/S YOKOHAMA INDIA

Name VSAdvocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

PVT LIMITED Vs M/SRAJ KUMAR
CS (COMM)/161/2022 [INDIAN TYRE HOUSE  |RUHIL(P), 8010074443 |raj.ruhil@gmail.com 26-02-2022  |26-02-2022
M/S SILVER LINE]
LABORATORIES PVT LTD
Vs MR JITENDRAAMISH
CS (COMM)/166/2022|SEHRAWAT TANDON(P), 0971850060  |contact@innovatuslaw.in 28-02-2022 |28-02-2022
M/S SILVER LINE]
LABORATORIES PVT LTDIAMISH
CS (COMM)/165/2022[Vs MR NITIN DAVE TANDON(P), 0971850060  |contact@innovatuslaw.in 28-02-2022 |28-02-2022
13 SH. VINAY KUMARSOUTH EX-50/22 HDFC Bank Ltd Vs/ManishVerma [9650810426 01.02.2022 27.01.2022
[KHANNA, DISTRICT] Jahangir Mursalim
JUDGE
(COMMERCIAL
COURT)-02 msvermachambers@gmail.co
m
OMP(I) Kavya Infratech Pvt Ltd[Varun Sharma [9717988891 01.02.2022 28.01.2022
(COMM)/144/22 Vs. TFB Food Ventures Pvt
Ltd
unuconsultants@gmail.com
EX-51/22 Kotak Mahindra Bank LtdAnkur Katyal 0811809439 02.02.2022  [31.01.2022
Vs. Gaurav Tiwari
ankurkatyal @asklegal.co.in
EX-52/22 [Kotak Mahindra Bank LtdAnkur Katyal 0811809439 02.02.2022  [31.01.2022

Vs. Ashish Gupta

ankurkatyal @asklegal.co.in




District

EX-53/22

Case No.

Petitioner Name VS

Respondent Name

[Kotak Mahindra Bank Ltd
Vs. Ashish Tamang

Advocate

Ankur Katyal

Advocate
Nobile
Number

0811809439

Advocate email id

ankurkatyal@asklegal.co.in

Date

ofDate of e-

Registration filing

02.02.2022

31.01.2022

OMP(I)
(COMM)/145/22

Sanjiv Gour Vs.
Communication & Anrs

DraftjRishi Pal

0811112948

rishipala@gmail.com

02.02.2022

01.02.2022

CS(COMM)/95/22

TFFCO-MC CROP
SCIENCE Pvt Ltd Vs. Shri
ram trading company,
Agra

Shubham Saigal

0407223688

shubhamsaigalo6 @gmail.com

02.02.2022

31.01.2022

CS(COMM)/96/22

[FFCO-MC CROP|
SCIENCE Pvt Ltd Vs,
Gopalpur Samabay Krishi|
Unnayan Samity Ltd

Shubham Saigal

0407223688

shubhamsaigalo6@gmail.com

02.02.2022

31.01.2022

CS(COMM)/99/22

Hugo Boss Trade Mark]
Management GmbH & Co
Vs. Lakshman Kumar

S.K Bansal

26843455

unitedmark@unitedipr.com

02.02.2022

01.02.2022

OMP(I)
(COMM.)153/22

[Dharam Prakash Gupta Vs,

Hospitality Pvt. Ltd.

Pulkit

[M/s. Manipal Brewing and|Choudhary

0711856467

ail.com

pulkitchoudharyadvocate@gm

03.02.2022

31.01.2022




District

OMP(I)

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/s. Mount Titlis ResortsP 0711856467 03.02.2022  [31.01.2022
(COMM.)154/22 LLP Vs. M/s. Manipa
Brewing and Hospitalityj
Pvt. Litd.
pulkitchoudharyadvocate@gm
ail.com
OMP(I) Axis Bank Ltd Vs. GeetaRajesh Jangra 9958726491 03.02.2022  [01.02.2022
(COMM.)155/22 Sethi
jangraadvocate@gmail.com
OMP(I) Axis Bank Ltd Vs. ManojRajesh Jangra 9958726491 03.02.2022  [01.02.2022
(COMM.)156/22 Sharma
jangraadvocate@gmail.com
OMP(I) Toyota Financial ServicesRajesh Jangra 9958726491 03.02.2022  [01.02.2022
(COMM.)157/22 India Ltd  Vs.Sidarth
Sardana
jangraadvocate@gmail.com
OMP(I) Toyota Financial ServicegRajesh Jangra [9958726491 03.02.2022  |01.02.2022
(COMM.)158/22 India Ltd Vs. Heena
[Parveen
jangraadvocate@gmail.com
OMP(I) Toyota Financial ServicegRajesh Jangra [9958726491 03.02.2022  [01.02.2022
(COMM.)159/22 India Ltd Vs. Jitender
[Kumar Chnonkar
jangraadvocate@gmail.com




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX.57/2022 Hinduja Housing FinancefRajeev Chauhan [9891467200 04.02.2022  |02.02.2022
Ltd. vs. Manoj Kumar and|
Anr.
casadv2000@gmail.com
CS(COMM)/107/2022 [M/s. Tetronix India Vs|Vikram Kumar [9958319099 04.02.2022  [01.02.2022
A.B. Sales Corporation
vikramkumaro4@yahoo.co.in
OMP(I) Toyota Financial ServicesRajesh Jangra 9958726491 04.02.2022  [03.02.2022
(COMM)/168/22 India Ltd Vs. Surinder
Singh
jangraadvocate@gmail.com
OMP(I) Toyota Financial ServicesRajesh Jangra 9958726491 04.02.2022  [03.02.2022
(COMM)/169/22 India Ltd Vs. Tanuj Kher
jangraadvocate @gmail.com
OMP(I) Toyota Financial ServicegRajesh Jangra [9958726491 04.02.2022  |03.02.2022
(COMM)/170/22 India Ltd Vs. Gurdev Singh
jangraadvocate@gmail.com
OMP(I) Toyota Financial ServicegRajesh Jangra [9958726491 04.02.2022  |03.02.2022
(COMM)/171/22 India Ltd Vs. SGS
Garments Manufactures
jangraadvocate@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(I) Toyota Financial ServicesRajesh Jangra 9958726491 04.02.2022  |03.02.2022
(COMM)/172/22 India Ltd Vs. Amit Kumar
jangraadvocate@gmail.com
CS(COMM)/108/2022 [ICICI Bank Ltd Vs. AkshitiC. Parkash 0810654872 05.02.2022  [02.02.2022
Goel and Anr.

advocatecp@gmail.com
OMP(COMM)/7/2022 [Dheeraj Singh ChonkarBabit Kuman8376835086 05.02.2022  [02.02.2022
and Ors. Vs. M &MRawat
Financial Servics Pvt. Ltd.

not in records
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 05.02.2022  [05.02.2022
(COMM)/177/2022  [Ranjeet Singh

litigation @srcslegal.com
EX-61/22 Lakhwinder Kaur Vs/|Prashant Singh [9811069602 07.02.2022  |03.02.2022
Sangeeta Bhasin & Anr.

rashantsihag.ps@gmail.com
EX-62/22 Sh. Harshit Juneja Vs/Suresh Sharma 8368820180 07.02.2022  [03.02.2022
M/s. Affinity Salon (P) Ltd.,

62.suresh.sharma@gmail.com




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX-63/22 Aggarwal Traders  VsJK.P. Toms, 0873579716 07.02.2022  [03.02.2022
Movie Times Cineplex Pvi]
Ltd
khaling@gmail.com
OMP(I) Toyota Financial ServicesRajesh Jangra 9958726491 07.02.2022 05.02.2022
(COMM)/179/22 India Ltd Vs. Braja Gopal
Shaw
jangraadvocate@gmail.com
OMP(I) [ECL Finance Ltd VsJRajesh Jangra [0958726491 07.02.2022  |06.02.2022
(COMM)/180/22 Jinaam Dress Pvt Ltd
jangraadvocate@gmail.com
OMP(I) Axis Bank Ltd Vs. Ajruddin[Rajesh Jangra 9958726491 07.02.2022  [06.02.2022
(COMM)/181/22
jangraadvocate@gmail.com
CS(COMM)/111/2022 [Roli Mehra Vs. Union[Vishal Ranjan [8447789392 07.02.2022 06.02.2022
Advertising Pvt Ltd & Ors.
adv.ranjanvishal @gmail.com
CS(COMM)/112/22  |CEE DEE ARE Kay Co. Vs/lImran Khan 0212786141 08.02.2022  |03.02.2022
AARI CASA India Pvt Ltd
ikburney24@gmail.com




District

Case No.

CS(COMM)/113/22

Petitioner Name VS
Respondent Name

Vs. OXON Technology Pvt]
Ltd

Advocate

Kunal Khanna

Advocate
Nobile
Number

9999757185

Advocate email id

ip.kunalkhanna@gmail.com

Date

ofDate of e-

Registration filing

08.02.2022

Sundeep Bhupinder Sing

05.02.2022

CS(COMM)/114/22

Canara Bank Vs. Prince
Jewellers and Ors.

Anshuman

0990042642

sri.anshu83@gmail.com

09.02.2022

21.01.2022

CS(COMM)/115/22

Canara Bank Vs. Ram
Sunder

Anshuman

0990042642

sri.anshu83@gmail.com

09.02.2022

21.01.2022

CS(COMM)/116/22

[Punjab National Bank Vs,
Rajkumari & Ors.

Vikram Gola

0811244209

vikramgola2010@gmail.com

09.02.2022

07.02.2022

CS(COMM)/117/22

TFFCO-MC CROP|
SCIENCE  Pvt Ltd Vs,
Pappu Beej Bhandar

Shubham Saigal

0407223688

shubhamsaigalo6 @gmail.com

09.02.2022

07.02.2022

EX-65/22

[Kotak Mahindra Bank Ltd
Vs. Suresh Chand Meena

Veerupal

838965416

atinelawoffices@gmail.com

10.02.2022

05.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

EX-66/22 State Bank of India Vs[W.R. Khan 0811225408 10.02.2022 05.02.2022
Saida Bano
wrkhanassociates@gmail.com
CS(COMM)/119/22  [Punjab National Bank Vs[Ms. Mercy9873082898 10.02.2022 07.02.2022
Maninder Sandeep{Hussain
Sharma & Ors.
mercyhussain@gmail.com
CS(COMM)/121/22  [ICICI Bank Ltd Vs. VinodyJuris Consultus 9810654872 10.02.2022 06.02.2022
[Kumar
advocatecp@gmail.com
CS(COMM)/122/22 [ICICI Bank Ltd Vs}uris Consultus [9810654872 10.02.2022 06.02.2022
Harihar Trivedi

advocatecp@gmail.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 11.02.2022 10.02.2022
(COMM)/182/2022  [Kamlesh Chandak

litigation @srcslegal.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 11.02.2022 10.02.2022
(COMM)/183/2022  [Roshan Goyal

litigation@srcslegal.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)/124/22  [Morepen Laboratories LtdKumar 0755599866 11.02.2022 00.02.2022
Vs. Anand Pharma Chitranshu
adv.kumarchitranshu@gmail.c
om
CS(COMM)/129/22  [ICICI Bank Ltd Vs. Charan|Shahrukh Inam |9759069759 11.02.2022 09.02.2022
Singh
ushasinghandassociates@gmai
l.com
CS(COMM)/130/22  [ICICI Bank Ltd Vs. Charan|Shahrukh Inam [9759069759 11.02.2022 09.02.2022
Singh
ushasinghandassociates@gmai
l.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 [14.02.2022 14.02.2022
(COMM)/187/2022  [Suman Devi
litigation@srcslegal.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 14.02.2022 14.02.2022
(COMM)/188/2022 [Harjeet Singh
litigation @srcslegal.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 14.02.2022 14.02.2022
(COMM)/189/2022  [Vishal Singh Tavetia
litigation@srcslegal.com




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)/128/2022 |C.P. World Lines pvt LtdlArvind Chadda [9810214845 [14.02.2022 09.02.2022
Vs. Avantika Elcon Pvt Ltd
not known
OMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 15.02.2022 14.02.2022
(COMM)/190/2022 [India Ltd Vs. Virender
Singh Khari
advocateashok.1@gmail.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 15.02.2022 15.02.2022
(COMM)/191/2022  [Ram Prakash Mahto
litigation@sreslegal.com
EX.74/2022 Capricot Technologies Pvt/Saurabh Jain 8860141196 16.02.2022 14.02.2022
[Ltd.Vs. Nitin Sharma
not in records
EX.73/2022 Bajaj Finance Ltd. Vs/Sunny Arora 0010574027 16.02.2022 10.02.2022
Shirshendu Roy
albuslawfirms@gmail.com
OMP(I) IDFC First Bank Ltd. Vs/Sanjeev Pathak [8285002845 16.02.2022 16.02.2022
(COMM)/192/2022  [Manpreeti Singh
litigation@srcslegal.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)/137/2022 [ICICI Bank Ltd Vs. Satpa 0818280772 16.02.2022 14.02.2022
Sharma
unitbhalla@gmail.com
CS(COMM)/135/2022 [India International HouselDhruv Joshi 8600910500 16.02.2022 09.02.2022
Limited Vs. EDS

International Inc.

dhruvjoshi@triumphlegal.co.in|
CS(COMM)/133/2022 [BCI Forum Ltd. Vs. CoreVinayak 0899628833 16.02.2022 08.02.2022
Integrated = Management|Srivastava
Systems (P) Ltd.

srivastava.vinayak@gmail.com
CS(COMM)/139/2022 |Systemair India Pvt. Ltd/Sunil Kumarng711747642 17.02.2022 16.02.2022
Vs Sai Cooling Pvt. Ltd.  [Sharma

sunillegali03@gmail.com
EX-79/22 M/s. Ugro Capital Limited|S.K. Mehta 0053041454 17.02.2022 15.02.2022
Vs. Top Star Facilities Pvt|
Ltd. And Anr.

khpspartner@gmail.com
[EX-82/2022 Yes Bank Ltd. Vs RaniSachin Katyal 9811015339 18.02.2022 15.02.2022
Prem Chand

katyalsachin2008 @gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP(I) Yes Bank Ltd. Vs HarbansSanjeev Pathak [8285002845 18.02.2022 18.02.2022
(COMM)/197/2022  [Lal
litigation@sreslegal.com
[EX-84/2022 M/s. Bajaj Finance Ltd. Vs.Rit Arora 7838737001 18.02.2022 17.02.2022
Rajesh Sharma
ritarorag1@gmail.com
CS(COMM)/140/2022 |Ashok Gupta Vs. Sandeep{Yogesh Khullar [9213632225 19.02.2022 09.02.2022
Bhargava
advocateyogeshkhullar@gmail.
COIMN
OMP(I) Yes Bank Ltd. Vs TarunfSanjeev Pathak [8285002845 19.02.2022 18.02.2022
(COMM)/202/2022 [Taneja
litigation @srcslegal.com
OMP(I) Yes Bank Ltd. Vs SumitfSanjeev Pathak [8285002845 19.02.2022 18.02.2022
(COMM)/203/2022 |Basoya
litigation @srcslegal.com
OMP(I) Yes Bank Ltd. Vs AmanfSanjeev Pathak [8285002845 19.02.2022 18.02.2022
(COMM)/204/2022 [Deep Singh
litigation@srcslegal.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(I) Yes Bank Ltd. Vs Padam[Sanjeev Pathak [8285002845 19.02.2022 18.02.2022
(COMM)/205/2022  [Singh

litigation@sreslegal.com
OMP(I) Yes Bank Ltd. Vs PuneetiSanjeev Pathak [8285002845 19.02.2022 18.02.2022
(COMM)/206/2022 [Sethi

litigation@sreslegal.com
OMP(I) Yes Bank Ltd. Vs KanchanSanjeev Pathak [8285002845 19.02.2022 18.02.2022
(COMM)/207/2022 |[Khandelwal

litigation@sreslegal.com
[EX-87/22 HDFC Bank Ltd Vs/Manish Verma 9650810426 21.02.2022 18.02.2022
[Parashram Singh

msvermachambers@gmail.co
1

Misc DJ/3/2022 Draft Communication Vs/Rishi Pal 0811112948 £23.02.2022  [22.02.2022
Sanjiv Gour

rishipala@gmail.com
CS(COMM)/148/2022 [Bank of Baroda Vs. BharatiGeetanjali 8447833470 £3.02.2022  [22.02.2022
Bhushan Babbar sharma

advocate.134@gmail.com




District

Case No.

CS(COMM)/149/2022

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

[Punjab National Bank Vs|Ms Priyankalg718248119 23.02.2022  [16.02.2022
Mrs Kuldeep Dagar
dabaslawassociates@gmail.co
m
EX-93/22 Yes Bank Ltd Vs. KlAbhishek 0811015339 23.02.2022  [17.02.2022
Ganesharamu Sharma
katyalsachin2008 @gmail.com
EX-94/22 RBL Bank Ltd Vs. FirozAbhishek 0811015339 £23.02.2022  [17.02.2022
Alam Sharma
katyalsachin2008 @gmail.com
[EX-95/22 0SS Air Management PvtjAslam Ahmad 9599338339 23.02.2022  [17.02.2022
Ltd Vs. S.K. Singh
kritika.angirish@saidiwanji.co
m
EX-96/22 Kotak Mahindra BankiBhaskar 0011000651 £23.02.2022  [21.02.2022
Prime Ltd Vs. NeetuMukerjee
Chaudhary
rohit@bambhaandnandan.in
EX-97/22 ABB India Ltd Vs. BharatjAyush Puri 0811439334 23.02.2022  [21.02.2022
Heavy Electricals
ayush.puri.91@gmail.com




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)/157/22  [Biharilal Devi Prasad &Kapil Yadav 0811370721 25.02.2022  [24.02.2022
Company  Vs. Mohit
Traders
legumperitum@gmail.com
CS(COMM)/158/22  [Biharilal Devi Prasad &Kapil Yadav 0811370721 25.02.2022  [24.02.2022
Company Vs. Biharilal
Devi Prasad & Sons
legumperitum@gmail.com
OMP(I) Desert Rose Designs VsJAnand Jha 0810146840 £5.02.2022  [24.02.2022
(COMM)/213/2022 [Toyota Financial Services|
India Ltd
crdllp@gmail.com
CS(COMM)/151/22  [Canara Bank Vs. KumarnAbdus Samad [8178449296 25.02.2022  [22.02.2022
Gyandeo and Anr.
sri.anshu83@gmail.com
CS(COMM)/152/22  |Canara Bank VsJAbdus Samad 8178449296 £5.02.2022  [23.02.2022
Harbhajan Singh
sri.anshu83@gmail.com
CS(COMM)/153/22 |G & G Trading &Rohit Kapur 0099410567 £5.02.2022 23.02.2022
Consultancy Vs. Rudraksh
[Fab Pvt Ltd
rohitkapur3zo@gmail.com




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS(COMM)/156/22  |[Jagmohan Singh Vs. YesBharat Ahuja 0810987109 25.02.2022  [23.02.2022
Bank Ltd
bharatahuja72@yahoo.com
CS(COMM)/159/22  [Tomar electrical Vs. WITSR.S. Sasan 0250922672 26.02.2022 25.02.2022
Interiors Pvt Ltd
raminders_sasan@yahoo.com
OMP(I) Yes Bank Ltd. Vs NayatiSachin Katyal 9811015339 28.02.2022  [24.02.2022
(COMM)/214/2022 |Healthcares & Research
Pvt Ltd
katyalsachin2008 @gmail.com
OMP(I) Yes Bank Ltd. Vs NayatiSachin Katyal 9811015339 28.02.2022  [24.02.2022
(COMM)/215/2022 |Healthcares & Research
Pvt Ltd
katyalsachin2008 @gmail.com
OMP(I) Yes Bank Ltd. Vs NayatiSachin Katyal 9811015339 28.02.2022  [|24.02.2022
(COMM)/216/2022 [Healthcares & Research
Pvt Ltd
katyalsachin2008 @gmail.com
OMP(I) Toyota Financial ServicegRajesh Jangra [9958726491 28.02.2022  [28.02.2022
(COMM.)217/22 India Ltd Vs. Bina Sharma
jangraadvocate@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

OMP(I) Toyota Financial ServicegRajesh Jangra [9958726491 28.02.2022  [28.02.2022
(COMM.)218/22 India Ltd Vs. S.K. Taxi
Services

jangraadvocate@gmail.com
CS(COMM)/164/22 [State Bank of India Vs/Rajeev Sagar 0810021846 28.02.2022  [26.02.2022
[Dambrudhar Basumatary

sagarandsagar@live.com

13 SH. RAJ KUMAR|SOUTH-
CHAUHAN, LD.[EAST
DISTRICT ~ JUDGH LIC HOUSING
(COMMERCIAL- FINANCE V/S. M/S
COURT), SOUTH-+ L

EAST, SAKET COURT GUPTA PROMOTERS|

PVT LTD. IMANI KAUL 0717318398 n 02.02.2022 01.02.2022 01.02.2022
TRIBES 0099282180 s 14.02.2022  [14.02.2022
COMMUNICATIN

V/S. ASPEK MEDIA|

IPVT. [UDIT MANIKTALA 15.02.2022

M/S. DIMEX INDIA|
V/S. MAH]I
INTERNATIONAL SIMRANJEET SINGH 0654871449 11.02.2022 08.02.2022 08.02.2022

PUNJAB AND SIND|
BANK V/S. ANKIT|
HANDA KULWINDER SINGH 0818893545 . 16.02.2022 14.02.2022 14.02.2022



mailto:SIMRAN.LEGAL@GMAIL.COM
mailto:PRABHAKARAWASTHI697@GMAIL.COM

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

SBI V/S. RATNA IDHARMEDRA SINGH 8800784740 01.02.2022 04.02.2022 04.02.2022

M/S. EXPRESS
[HOUSE KEEPER V/S|
VENICE

IMAINTENANCE INIRDESH BIDHURI 0999880051 08.02.2022 07.02.2022 07.02.2022

INTERARCH
BUILDING
[PRODUCTS V/S. THE
INDURE PVT. LTD. |[CHARU SANGWAN 0650048797 n 17.02.2022 16.02.2022 16.02.2022

INTERARCH
BUILDING
[PRODUCTS V/S.
CARYA CHEMICALS |[CHARU SANGWAN 0650048797 E 14.02.2022 10.02.2022 10.02.2022

SUDHIR POWER|
LTD. V/S. TRUE
[LEADER  TRADING
IENTERPRISES IMANISH KUMAR 0821090339 09.02.2022 08.02.2022 08.02.2022

H.B.R. CHEMICALS
[PVT. LTD. V/S.
AGROHA

COLOURTECH PVT|
ILTD. IKULDIP RAI 0971897143 04.02.2022 03.02.2022 03.02.2022



mailto:SHUBHI1673@GMIAL.COM
mailto:ADVNIRDESH@GMAIL.COM
mailto:MANISHKUMARANDASSOCIATES@GMAIL.COM
mailto:VCHAWLA@KRCCO.COM

District

Case No.
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VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

M/S. IMAAN|

[ENTERPRISES V/S,

M/S. NATURE AND|

NUTURE M. HASIBUDDIN 0810468429 07.02.2022 05.02.2022 05.02.2022
MAHAVEER

[ENTERPRISES  V/S,

[EXPRESS

HEALTHCARE PVT|

ILTD. [T.S. SURESH 0845039139 03.02.2022 02.02.2022 02.02.2022
M/S. AKG STEEL V/S.

[PRIYANKA

IENTERPRISES PRAMOD SHARMA 0818651449 £2.02.2022 10.02.2022 10.02.2022
[KAILASH GARG V/S.

M/S. PRAVIN]|

[ELECTRICALS V.K GOEL 0810597417 22.02.2022 21.02.2022 21.02.2022
SBI V/S. VEDPAL

SINGH VARUN CHANDIOK 0818365119 18.02.2022 07.02.2022 07.02.2022
SBI VS. KRISHNA|

KANTA VARUN CHANDIOK 0818365119 18.02.2022 07.02.2022 07.02.2022



mailto:M.H.N.ASSOCIATED@GMAIL.COM
mailto:TSSURESH@TSSALW.IN
mailto:ADVPKSHARMA1960@GMAIL.COM
mailto:vkgoel512@gmail.com
mailto:CHAMBERSOFVARUNCHANDIOK@GMAIL.COM
mailto:CHAMBERSOFVARUNCHANDIOK@GMAIL.COM

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ISBI V/S. AMIT]
KUMAR VARUN CHANDIOK 0818365119 18.02.2022 07.02.2022 07.02.2022

SBI V/S. SATISH]
KUMAR VARUN CHANDIOK 0818365119 18.02.2022 07.02.2022 07.02.2022

S.K. GROUP V/S. M.G|

MOBILE VIJAY KUMAR 0650230002 02.02.2022 01.02.2022 01.02.2022
LOTUS

COMMERCIAL V/S.

GANESHAM

HOSPITALITY IF.A. KHAN 0011997475 - 14.02.2022 10.02.2022 10.02.2022

INETWORK BULLS
V/S. MEGAHERTYZ
INFOTECH TANYA WADHWA 0099624542 11.02.2022 10.02.2022 10.02.2022

INETWORK BULLS
V/S. MEGAHERTZ
INFOTECH [TANYA WADHWA 0999624542 11.02.2022 10.02.2022 10.02.2022



mailto:CHAMBERSOFVARUNCHANDIOK@GMAIL.COM
mailto:CHAMBERSOFVARUNCHANDIOK@GMAIL.COM
mailto:VINAYKUMARBHASIN@GMAIL.COM
mailto:ADVPULKITTHAREJA@GMAIL.COM
mailto:ADVPULKITTHAREJA@GMAIL.COM

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S. AKG STEEL V/S.
THE INDURE PVT,
ILTD. V.K GOEL 0810597417 22.02.2022 21.02.2022 21.02.2022

SHIVAM GUPTA V/S.
CAFE COFFEE DAY |GANESH KUMAR 09011318340 03.02.2022 27.01.2022 27.01.2022

SANJHA CHULA V/S.
ASHOK KUMAR IAKSHAY SRIVASTAVA 19810844052 [17.02.2022 16.02.2022 16.02.2022



mailto:vkgoel512@gmail.com
mailto:ADVOCATEGANESH1675@YAHOO.COM
mailto:MAIL@CARINTELLECT.COM

District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

15 %CANT RISJOURT (0] U;H SATNAM KAUR
MITRA,  DISTRICT] KATHURIA Vs M/§
JUDGE (COMM-02), INDIAN TOURISM|VINEET ) )
SOUTH EAST CS (COMM)/130/2022|COOPERATIVE LTD HANS(P), 08112689780 |hansvineet@yahoo.co.in 01-02-2022 1-01-2022
FIFES Fv1 LID (1IIougly
DISTRICT,  SAKET Its AR Mr Vishal
COURTS, NEW| Chaudhary) Vs FAISHAL
DELHI HAMID (PROP  M/SHARSH
CS (COMM)/129/2022|SOUND OF MUSIC) sIg_([UMAR(P), 0811331577 ankajgabag@gmail.com 01-02-2022 1-01-2022
CS AKSHAY
(COMM)/141/2022(|M/S SANJHA CHULHA|SRIVASTAVA(
TM) Vs DARSHAN KUMAR |P), 0810844052 |mail.careintellect.in 03-02-2022 [02-02-2022
STATE BANK OF INDIA[VARUN chambersofvarunchandiok@g
CS (COMM)/150/2022[Vs OM PRAKASH BHATT [CHANDIOK(P), 19818365119 mail.com 08-02-2022  |07-02-2022

ARUN CHOPRA  V§
AVINASH  AGGARWAL
(DECEASED THROUGHAVIJIT
CS (COMM)/151/2022 |LRs) SINGH(P), 8130729886  |avijit.counsel@gmail.com 08-02-2022  |07-02-2022

LALIT KUMAR GULATI
AND ORS Vs M/S ATS
INFRABUILD PRIVATEALOK

CS (COMM)/149/2022[LIMITED SINGH(P), 0810203697 [legaleselawfirm@gmail.com  J08-02-2022 |07-02-2022
WHISKIN SPIRITS
PRIVATE LIMITED Vsgvikash

CS (COMM)/152/2022|SRG POLYPET PVT LTD |sharma(P), 0811222542 vksharma@gmail.com 11-02-2022 10-02-2022

IDIFFERENT COUNTS
PVT LTD Vs SAMTEXMOHIT
CS (COMM)/153/2022|DESINZ PVT LTD KUKREJA(P), [0999627826 [ritikwiko8 @gmail.com 14-02-2022  [10-02-2022

LIC HOUSING FINANCE
LIMITED Vs M/S ADEL
CS (COMM)/154/2022]LANDMARKS LIMITED [MANI KAUL(P), 9717318398 IN/A 14-02-2022  [11-02-2022




District

Case No.

CS (COMM)/156/2022

Petitioner

Respondent Name

LTD Vs ZAMIL AIR
CONDITIONERS INDIA
PVT LTD

Name VSAdvocate

ARVIND
SHARMA(P),

Advocate
Nobile
Number

0811736977

Advocate email id

aslawassociates.as@gmail.com

Date

ofDate of e-

Registration filing

16-02-2022

M/S HILTI INDIA PVT]

14-02-2022

CS (COMM)/155/2022

PUNJAB NATIONAL
BANK Vs NIKKI KUMAR]I
PROP OF M/S SUNRISE
IMANUFACTURING CO

SURUCHI
KUMARI(P),

0716992446

suruchik24@gmail.com

16-02-2022

15-02-2022

CS (COMM)/160/2022

CANARA BANK Vs
SANJAY KUMAR PROP
M /S KIRAN CREATION

SANJEEV
CHOPRA(P),

0711142200

chopra6791@gmail.com

18-02-2022

16-02-2022

CS (COMM)/159/2022

CANARA BANK Vs
AKHILESH KUMAR

SANJEEV
CHOPRA(P),

0711142200

chopra6791@gmail.com

18-02-2022

16-02-2022

CS (COMM)/161/2022

CANARA BANK Vs
[PAWAN KUMAR

SANJEEV
CHOPRA(P),

0711142200

chopra6791@gmail.com

18-02-2022

16-02-2022

CS (COMM)/158/2022

CANARA BANK Vs
DHARAM DAS PROP M/S
SACHIN GARMENTS

SANJEEV
CHOPRA(P),

0711142200

chopra6791@gmail.com

18-02-2022

16-02-2022

CS (COMM)/162/2022

TATE BANK UF INDIA
Vs SH DEEPAK
CHAUHAN SOLE
[PROPRIETOR OF
RIDHIMA MAKEOVER

VARUN
CHANDIOK(P),

0818365119

mail.com

chambersofvarunchandiok@g

18-02-2022

16-02-2022

CS (COMM)/163/2022

SIAIE BANK UF INDIA
Vs SH NITIN BAL
CHAUHAN SOLE
[PROPRIETOR OF
DOUBLE DIP CLOTHING

VARUN
CHANDIOK(P),

0818365119

mail.com

chambersofvarunchandiok@g

18-02-2022

16-02-2022

CS (COMM)/164/2022

RAVINDER SINGH Vs

Sanjeev

ANKIT LAMBA

Kaushik(P),

Kumar

0811614545

E215.RSA@GMAIL.COM

10-02-2022

18-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S SAFEDECOR P
LTD Vs M/S NE

CS (COMM)/171/2022 |[SHAKTI TRADERS 0398378156  |devart.sharmag3@gmail.com [21-02-2022  [19-02-2022
CS THE NORTH FACESHRAVAN

(COMM)/172/2022(T |APPAREL CORP V§KUMAR

M) ASHOK KUMAR BANSAL(P), 011-46560881 [N/A 23-02-2022  |22-02-2022

M/s HILTI INDIA PVT
LTD Vs OM FIRE SAFETYJARVIND

CS (COMM)/173/2022|COMPANY PVT LTD SHARMA(P), 0811736977 aslawassociates.as@gmail.com |23-02-2022  [22-02-2022
IREFRESENIATLIIVE \%
ADAB/ADAAB
RESTAURANT
THROUGH ITSONKAR

CS (COMM)/174/2022|DIRECTORS/PARTNERS [PANDEY(P), 0099671955 onkarpandeybhu@gmail.com [23-02-2022  |22-02-2022

AND IINFRASIRUUIUKRK

[PVT LTD Vs SHRI RIY.

IANSARI PROPRIETO

M/S AS GLASS ANDPARTAP
CS (COMM)/175/2022|GLAZING INGH(P), 0810729487 ratap.sharmai2@gmail.com [24-02-2022 [23-02-2022

SAURABII  GUPIA VS
GYAN VED|
[FOUNDATION(THROUG
H THE PRESIDENT SHROHIT

CS (COMM)/176/2022|SANJAY JAIN) BANSAL(P), 0555570447 rohit@rcba.in 25-02-2022  [24-02-2022
OINUE DECEASED SULEK]

[PROPRIETOR OF
KAPOOR

[ENTERPRISES)THROUG [VARUN chambersofvarunchandiok@g
CS (COMM)/178/2022|H LEGAL HEIRS CHANDIOK(P), [0818365119 mail.com 25-02-2022  |24-02-2022

UNBUXED INNOVAIING
EXPERIENCES PVT LTD
Vs HUES LIFESTYLE
SERVICES INDIA PVT|VIPUL

CS (COMM)/177/2022|LTD LAMBA(P), 0011725864 vipul_lamba@hotmail.com 25-02-2022  [24-02-2022
VY REAL VALUL
JEWELLERS Vs AA
JEWELLERS (SOLENIYATI

PROPRIETOR MR NIRAVIPATWARDHAN(
CS (COMM)/179/2022|SHAH) P), 09071547353 ashim.shridar@hotmail.com |26-02-2022  |25-02-2022




District
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Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

RAKNE ¥ U A V V
SUPREME MEDICAL
SYSTEM
THROUGH ITSRATNESH
CS (COMM)/181/2022|DIRECTOR KANT(P), 099042714 IN/A 28-02-2022  |26-02-2022
PRABHU LOGISTICS PVT]
LTD Vs M/S NATCHART]
SHIPPING PRIVATESUBHASH
CS (COMM)/180/2022[LIMITED CHANDRA(P), [081059344 IN/A 28-02-2022  |26-02-2022
VI YUIN FASHAOIUNY
TRENDZ PVT
LTDTHROUGH ITS
IDIRECTORS AND|
CS (COMM)/183/2022|0THERS Hira Lal Dasi(P),[0810866407 |N/A 28-02-2022 |26-02-2022
[EAFURISIHAROUUGH 119y
PROPRIETOR MR ROHIT]
BHANDARI Vs M/S
MYON FASHIONS
CS (COMM)/182/2022[TRENDZ PVT LTD Hira Lal Dasi(P),[0810866407 |N/A 28-02-2022  |26-02-2022
16 SH ; SANJAY[East M/S SHINKOLITH
FINANCE COMPANY|
[EC-DLET-01-00543- [LTD. VS NARENDER Bankebiharisharma@rediffmai
2022 SINGH B. B. SHARMA [0891887145 l.com 01/02/22 01/02/22
IKOTAK MAHINDRA|
[EC-DLET-01-00547- [BANK VS ALPESHMAYANK mayank mahajanos@yahoo.c
2022 ANANTA MAHAJAN 0873347330  jom 01/02/22 01/02/22
EC-DLET-01-00558- |AXIS BANK LTD VS
2022 SUBHADRA SHARMA SUNITA SINGH [0871040589 |indolexlaw@gmail.com 02/02/22 02/02/22
EC-DLET-01-00559- |AXIS BANK LTD VS
2022 SUBHADRA SHARMA SUNITA SINGH [0871040589 |indolexlaw@gmail.com 02/02/22 02/02/22
TOYOTA FINANCIAL
[EC-DLET-01-00556- [SERVICES INDIA LTD VS§
2022 GANDHI TRAVELS ABHA VIJAYAN [0953335792  |abhavijayan13@gmail.com 02/02/22 02/02/22

ofDate of e-




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IDASH LEASING AND
[EC-DLET-01-00557- [FINANCE PVT LTD VSNITISH
2022 AKRAM KHAN PATHANIA 0999334816 athania.hot@gmail.com 02/02/22 02/02/22

IDASH LEASING AND
[EC-DLET-01-00560- [FINANCE PVT LTD VSNITISH
2022 BHIKHARI MEHTO PATHANIA 0090334816 athania.hot@gmail.com 02/02/22 02/02/22

IDASH LEASING AND
[EC-DLET-01-00561- [FINANCE PVT LTD VSNITISH
2022 IMOHD FARID PATHANIA 0090334816 athania.hot@gmail.com 02/02/22 02/02/22

IDASH LEASING AND
I[EC-DLET-01-00563- [FINANCE PVT LTD VSNITISH
2022 BAHAR MEHTO PATHANIA 0999334816 athania.hot@gmail.com 02/02/22 02/02/22

IDASH LEASING AND
[EC-DLET-01-00564- [FINANCE PVT LTD VSNITISH
2022 MOHD MUNNA PATHANIA 0999334816 athania.hot@gmail.com 02/02/22 02/02/22

DASH LEASING AND
[EC-DLET-01-00565- [FINANCE PVT LTD VSNITISH
2022 OM PRAKASH PATHANIA 0099334816 athania.hot@gmail.com 02/02/22 02/02/22

DASH LEASING AND|
[EC-DLET-01-00566- [FINANCE PVT LTD VSNITISH

2022 RAJEEV KUMAR PATHANIA 0000334816 athania.hot@gmail.com 02/02/22 02/02/22
IINVESITIIVIEIN I AN
[FINANCE CO LTD VS M/S
SHIVAM

[EC-DLET-01-00567- [CONSTRUCTION RAVI SHANKAR|

2022 COMPANY GARG 0811252038 advocatersgarg@gmail.com  |0o2/02/22 02/02/22

IDASH LEASING AND
[EC-DLET-01-00568- [FINANCE PVT LTD VSNITISH
2022 ROHIT PAHWA PATHANIA 0999334816 athania.hot@gmail.com 02/02/22 02/02/22




District
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Advocate

Advocate
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Date ofDate of e-
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DASH LEASING AND
[EC-DLET-01-00569- [FINANCE PVT LTD VSNITISH
2022 SUNIL KUMAR PATHANIA 0999334816 athania.hot@gmail.com 02/02/22 02/02/22
[EC-DLET-01-00552- [M/S ANRFINLEASE PVTRISHABH
2022 ILTD VS NAUSHAD GULATI 0873709995  [rishabh.g@live.in 02/02/22 02/02/22
[EC-DLET-01-00577- [HDFC BANK LTD VS§
2022 IMRIZWAN BADAR KHANI|LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |02/02/22 02/02/22
[EC-DLET-01-00578- [HDFC BANK LTD V§
2022 VIPIN GOEL LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |02/02/22 02/02/22
[EC-DLET-01-00579- |[HDFC BANK LTD VS
2022 RAJESH KUMAR LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22
[EC-DLET-01-00580- [HDFC BANK LTD V§
2022 SUSHANK CHOUDHARY |LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22
[EC-DLET-01-00581- |[HDFC BANK LTD VS
2022 SHAILENDER SINGH LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com  |02/02/22 02/02/22
[EC-DLET-01-00582- |[HDFC BANK LTD VS
2022 PARVESH KUMAR LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22
[EC-DLET-01-00583- [HDFC BANK LTD V§
2022 WASIM AHMED LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22




District
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Petitioner Name
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VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-

Registration filing

[EC-DLET-01-00585- [HDFC BANK LTD V§

2022 ABHISHEK SHARMA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22

[EC-DLET-01-00587- [HDFC BANK LTD V§

2022 KUNAL SHARMA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |02/02/22 02/02/22

[EC-DLET-01-00588- [HDFC BANK LTD V§

2022 MUNISH SHARMA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |02/02/22 02/02/22

[EC-DLET-01-00589- [HDFC BANK LTD V§

2022 ASHOK GARG LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |02/02/22 02/02/22

I[EC-DLET-01-00584- |[HDFC BANK LTD VS

2022 INAVEEN KRISHAN LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22
HDFC BANK LTD VS

[EC-DLET-01-00592- [KRISHAN DAMBAR|

2022 SINGH LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o2/02/22 02/02/22

[EC-DLET-01-00609- |AXIS BANK LTD VS

0022 RAMESH SUNITA SINGH [0871040589 lindolexlaw@gmail.com 03/02/22 03/02/22

I[EC-DLET-01-00608- |JAXIS BANK LTD VS

2022 RAMESH SUNITA SINGH [0871040589 |indolexlaw@gmail.com 03/02/22 03/02/22

[EC-DLET-01-00607- [AXIS BANK LTD V§

2022 RUGNATH RAM SUNITA SINGH [0871040589 |indolexlaw@gmail.com 03/02/22 03/02/22




District

Case No.

I[EC-DLET-01-00606-

Petitioner Name VS

Respondent Name

AXIS BANK LTD VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

2022 HANOJ KHAN MEHAR |SUNITA SINGH [9871040589 |indolexlaw@gmail.com 03/02/22 03/02/22

[EC-DLET-01-00605- [AXIS BANK LTD V§

2022 RAMESH SUNITA SINGH 0871040589 [indolexlaw@gmail.com 03/02/22 03/02/22
CAR 24 FINANCIAL

[EC-DLET-01-00612- [SERVICES PVT. LTD. VS§

2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22
CAR 24 FINANCIAL

I[EC-DLET-01-00613- [SERVICES PVT. LTD. VS§

2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22
CAR 24 FINANCIAL

I[EC-DLET-01-00615- |[SERVICES PVT. LTD. V§

2022 SOHAIL CARS LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |o3/02/22 03/02/22
CAR 24 FINANCIAL

[EC-DLET-01-00616- [SERVICES PVT. LTD. VS§

2022 SOHAIL CARS LALIT PANDEY (0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22
CAR 24 FINANCIAL

I[EC-DLET-01-00617- |SERVICES PVT. LTD. VS§

2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com  |03/02/22 03/02/22
CAR 24 FINANCIAL

I[EC-DLET-01-00618- |SERVICES PVT. LTD. V§

2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22
CAR 24 FINANCIAL

[EC-DLET-01-00619- [|SERVICES PVT. LTD. V§

2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

[EC-DLET-01-00594- [HDFC BANK LTD VS§
2022 TEJMOHAN THAKUR LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22

[EC-DLET-01-00590- [HDFC BANK LTD VS§
2022 IMANOJ KUMAR LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22

[EC-DLET-01-00593- [HDFC BANK LTD V§

2022 SAURABH MATHUR LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |03/02/22 03/02/22
ASHWANI KUMAR

[EC-DLET-01-00620- [CHAUHAN VS HEERENVINAYAK

2022 CHITS PVT. LTD. KAMRA 0971470162 kamravinayak@gmail.com 03/02/22 03/02/22

CAR 24 FINANCIAL
[EC-DLET-01-00623- [SERVICES PVT. LTD. V§
2022 SOHAIL CARS LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |o4/02/22 04/02/22

CAR 24 FINANCIAL
[EC-DLET-01-00611- [SERVICES PVT. LTD. VS
2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com  |o4/02/22 04/02/22

CAR 24 FINANCIAL
EC-DLET-01-00614- [SERVICES PVT. LTD. VS

2022 SOHAIL CARS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |04/02/22 04/02/22
CNH INDUSTRIAL

I[EC-DLET-01-00626- [CAPITAL INDIA PRIVATE[RRAJESH

2022 LRD VS ANTONY RAJJ PJANGRA 0958726491 jangraadvocate@gmail.com  |o4/02/22 04/02/22

M/S KOTAK MAHINDRARAJEEV
[EC-DLET-01-00636- [BNK LTD VS ABDULKUMAR ranjan.and.company@gmail.co
2022 SATTAR RANJAN 0811843931 m 04/02/22 04/02/22




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00639- [BNK LTD VS RAJENDRAKKUMAR ranjan.and.company@gmail.co|

2022 SINGH RAJPOOT RANJAN 0811843931 m 04/02/22 04/02/22
M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00641- [BNK LTD VS SANJAY[KUMAR ranjan.and.company@gmail.co

2022 SINGH JADON RANJAN 0811843931 Im 04/02/22 04/02/22
M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00642- [BNK LTD VS SADHUKUMAR ranjan.and.company@gmail.co

2022 SINGH RAWAT RANJAN 0811843931 Im 04/02/22 04/02/22
VI/S KUIAKN NMAOINDRA
BNK LTD VS M/S
INARAYAN RAJEEV

[EC-DLET-01-00643- |[CONSTRUCTION KUMAR ranjan.and.company@gmail.co|

2022 COMPANY RANJAN 0811843931 m 04/02/22 04/02/22
M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00644- [BNK LTD VS RAVIKUMAR ranjan.and.company@gmail.co|

2022 [PRATAP RANJAN 0811843931 Im 04/02/22 04/02/22
M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00645- [BNK LTD VS ANANTAKUMAR ranjan.and.company@gmail.co|

2022 DEBNATH RANJAN 0811843931 Im 04/02/22 04/02/22
M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00646- [BNK LTD VS GANGAKUMAR ranjan.and.company@gmail.co|

2022 POULTRY FEED RANJAN 0811843931 Im 04/02/22 04/02/22
ASIJA SECURITEIS PVT]

[EC-DLET-01-00653- [LTD VS NARENDER| soniajasujaadvocate558 @gmai

2022 SINGH SONIA JASUJA [8920545467  |l.com 04/02/22 04/02/22

[EC-DLET-01-00656- [INDUSIND BANK LTD VS§

2022 ROYYAL TOURS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com  |o4/02/22 04/02/22
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Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

[EC-DLET-01-00657- [INDUSIND BANK LTD VS§

2022 ROYYAL TOURS LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com  |o4/02/22 04/02/22
STATE BANK OF INDIA

EC-DLET-01-00671- [VS CORAILS DESIGN|VIJAY

2022 STUDIO PRAKASH 0810210832  |vijayprakashg682@gamil.com |05/02/22 05/02/22
DIALLE DAINKN U 1IINDIA]
VS ALKA SAINI PROP OH
CORAILS

[EC-DLET-01-00672- [ARCHITECTURAL VIJAY

2022 [PRODUCTS PRAKASH 0810210832  |vijayprakash9682@gamil.com |05/02/22 05/02/22
IANIL, GULEL VO ASULINIT
CONSTRUCTIONS PVT,
LTD. THROUGH SURESH[KUMAR

[Ec-DLET-01-00679- [GOGIA AND PRAMODPPRASOON

2022 KUMAR RANJAN 0711184111 advnitinkgupta@gmail.com  |o5/02/22 05/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-00647- [BANK VS ANKITAKUMAR ranjan.and.company@gmail.co|

2022 ICONSTRUCTION RANJAN 0811843931 Im 05/02/22 05/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-00648- |[BANK VS ASHIYANAKKUMAR ranjan.and.company@gmail.co|

2022 PAINTS PVT. LTD. RANJAN 0811843931 Im 05/02/22 05/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-00649- [BANK VS BIRANCH MAR ranjan.and.company@gmail.co|

2022 INARAYAN MALLIK 0811843931 Im 05/02/22 05/02/22
IKOTAK MAHINDRJEAJEEV

[EC-DLET-01-00650- [BANK VS KORASKUMAR ranjan.and.company@gmail.co

2022 DHINGRA RANJAN 0811843931 m 05/02/22 05/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-00651- [BANK VS LAKHAN LALKUMAR ranjan.and.company@gmail.co

2022 YADAV RANJAN 0811843931 m 05/02/22 05/02/22
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[KOTAK MAHIND EEV

[EC-DLET-01-00652- [BANK VS MANIS UMAR ranjan.and.company@gmail.co|

2022 YADAV 0811843931 m 05/02/22 05/02/22
KOTAK MAHIND
BANK VS M/S NARAY. EEV

[EC-DLET-01-00655- [CONSTRUCTION UMAR ranjan.and.company@gmail.co

2022 COMPANY 0811843931 Im 05/02/22 05/02/22
BMW INDIA FINANCIA
SERVICES PVT. LTD. V.

[EC-DLET-01-00664- [AGAMYA INFRATEC UL

2022 [PVT. LTD. BHARDWAJ 8376049807 |advocateashok.i@gmail.com. Jo5/02/22 05/02/22
BMW INDIA FINANCIAL

I[EC-DLET-01-00665- [SERVICES PVT. LTD. VSRAHUL

2022 AMANDEEP SINGH BHARDWAJ 8376049807 |advocateashok.1i@gmail.com. Jo5/02/22 05/02/22
BMW INDIA FINANCIAL

IEC-DLET-01-00666- [SERVICES PVT. LTD. VSRAHUL

2022 ANOOP SINGH BHARDWAJ 8376049807 Jadvocateashok.1@gmail.com. Jo5/02/22 05/02/22
BMW INDIA FINANCIAL

[EC-DLET-01-00668- [SERVICES PVT. LTD. VSRAHUL

2022 VINOD KUMAR BHARDWAJ 8376049807 [advocateashok.1@gmail.com. |05/02/22 05/02/22
BMW INDIA FINANCIAL

I[EC-DLET-01-00670- [SERVICES PVT. LTD. VSRAHUL

2022 ASHIT GULATI BHARDWAJ 8376049807 |advocateashok.1i@gmail.com. Jos/02/22 05/02/22
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

I[EC-DLET-01-00536- |RAJESHIRKE SHRADHA|

2022 SUHAS ABHA VIJAYAN [0953335792  |abhavijayan13@gmail.com 05/02/22 05/02/22

[EC-DLET-01-00673- [AXIS BANK LTD V§

2022 RAMESH SUNITA SINGH [0871040589 |indolexlaw@gmail.com 05/02/22 05/02/22
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Advocate
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Advocate email id
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[EC-DLET-01-00674- [AXIS BANK LTD V§

2022 RAMESH SUNITA SINGH [0871040589 lindolexlaw@gmail.com 05/02/22 05/02/22

[EC-DLET-01-00675- [AXIS BANK LTD V§

2022 RAMESH SUNITA SINGH 0871040589 [indolexlaw@gmail.com 05/02/22 05/02/22

[EC-DLET-01-00676- [AXIS BANK LTD V§

2022 RAMESH SUNITA SINGH 0871040589 [indolexlaw@gmail.com 05/02/22 05/02/22

[EC-DLET-01-00677- |AXIS BANK LTD VS

2022 RAMESH SUNITA SINGH [0871040589 lindolexlaw@gmail.com 05/02/22 05/02/22
BHOLA AUTO FINLEASE

I[EC-DLET-01-00684- |PVT. LTD. VS MOHDJYITENDER ADVJITENDERYADAV2017@

2022 SAJAL KUMAR YADAV [9999855157 GMAIL.COM 05/02/22 05/02/22

[EC-DLET-01-00683- [ANRFINLEASE PVT. LTD.,RISHABH

2022 VS BHARAT BANSAL GULATI 0873709995  |rishabh.g@live.in 05/02/22 05/02/22

[EC-DLET-01-00591- |[HDFC BANK LTD VS

2022 SANJAY CHAUDHARY |LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o5/02/22 05/02/22
KOTAK MAHINDRA|
BANK VS M/S NARAYANJRAJEEV

[EC-DLET-01-00637- |[CONSTRUCTION KUMAR ranjan.and.company@gmail.co

2022 COMPANY RANJAN 0811843931 m 05/02/22 05/02/22
[KOTAK MAHINDRARAJEEV

[EC-DLET-01-00640- [BANK VS VIRENDRAKKUMAR ranjan.and.company@gmail.co

2022 CHAURASIA RANJAN 0811843931 m 05/02/22 05/02/22
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Advocate

Advocate
Nobile
Number

Advocate email id
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ofDate of e-

Registration filing

RAJEEV

[EC-DLET-01-00654- [KOTAK MAHINDRAKUMAR ranjan.and.company@gmail.co|

2022 BANK VS ANUJ SHARMA |[RANJAN 0811843931 m 05/02/22 05/02/22

[EC-DLET-01-00680- [HDFC BANK LTD VS JAG|

2022 MOHAN MOHAN LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o5/02/22 05/02/22
PUNJAB AND SINDH

[EC-DLET-01-00710- [BANK VS MUKESH|

2022 KUMAR AGGARWAL GAURAV 0053226302 rakash.gauravoi@gmail.com |o7/02/22 07/02/22

[EC-DLET-01-00681- [HDFC BANK LTD V§

2022 HUKAM RAM LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |o7/02/22 07/02/22

I[EC-DLET-01-00685- |[HDFC BANK LTD VS

2022 IMANIYSH NARANG LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |o7/02/22 07/02/22
M/S KOTAK MAHINDRARAJEEV

[EC-DLET-01-00638- [BANK LTD VS ANKITIKUMAR ranjan.and.company@gmail.co|

2022 KUMAR JAIN RANJAN 0811843931 Im 07/02/22 07/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-00686- [BANK LTD VS DINESH[RAVI SHANKAR

2022 LAMBA GARG 0811252038 advocatersgarg@gmail.com  |07/02/22 07/02/22

[EC-DLET-01-00693- |AXIS BANK LTD VS§

2022 MEENU SUNITA SINGH [0871040589 |indolexlaw@gmail.com 07/02/22 07/02/22
IFFCO KISAN FINANCERAJEEV

[EC-DLET-01-00694- [LTD VS DINESH KUMARKUMAR ranjan.and.company@gmail.co

2022 DWIVEDI RANJAN 0811843931 m 07/02/22 07/02/22
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Respondent Name

Advocate
Nobile
Number
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RAJEEV
[EC-DLET-01-00695- [[FFCO KISAN FINANCHEKUMAR ranjan.and.company@gmail.co|
2022 LTD VS RAV SHARMA  |[RANJAN 0811843931 m 07/02/22 07/02/22
RAJEEV
[EC-DLET-01-00696- [[FFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co
2022 ILTD VS REKHA SINGH |RANJAN 0811843931 Im 07/02/22 07/02/22
RAJEEV
[EC-DLET-01-00697- [[FFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co
2022 ILTD VS PREM SINGH RANJAN 0811843931 Im 07/02/22 07/02/22
[FFCO KISAN FINANCERAJEEV
EC-DLET-01-00698- [LTD VS RADHEYSHY. MAR ranjan.and.company@gmail.co|
2022 IBANSILAL 0811843931 m 07/02/22 07/02/22
[FFCO KISAN FINAN! EEV
[EC-DLET-01-00699- [LTD SHIV UMAR ranjan.and.company@gmail.co|
2022 GURJAR 0811843931 Im 07/02/22 07/02/22
IFFCO KISAN FINAN
[EC-DLET-01-00700- [LTD UMAR ranjan.and.company@gmail.co|
2022 MUMTAJ 0811843931 Im 07/02/22 07/02/22
[FFCO KISAN FINANCEJEAJEEV
EC-DLET-01-00701- [LTD VS UMAR ranjan.and.company@gmail.co|
0022 SONDIYA RANJAN 0811843931 m 07/02/22 07/02/22
RAJEEV
[EC-DLET-01-007002- [[FFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co
2022 [LTD VS SUNIL MAHTO |RANJAN 0811843931 m 07/02/22 07/02/22
RAJEEV
[EC-DLET-01-00703- [IFFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co
2022 ILTD VS AJAY BHURELAL|RANJAN 0811843931 m 07/02/22 07/02/22
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Advocate
Nobile
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Advocate email id

IFFCO KISAN FINANC EEV
[EC-DLET-01-00704- [LTD VS RAMESHV. UMAR ranjan.and.company@gmail.co|
2022 MEENA JAN 0811843931 m 07/02/22 07/02/22
TFFCO KISAN FINANC EEV
[EC-DLET-01-00706- [LTD VS CHANDRESKUMAR ranjan.and.company@gmail.co
2022 KUMAR JAN 0811843931 Im 07/02/22 07/02/22
TFFCO KISAN FINANC EEV
[EC-DLET-01-00707- [LTD VS BAIJNATHIKUMAR ranjan.and.company@gmail.co
2022 RAWAT RANJAN 0811843931 Im 07/02/22 07/02/22
RAJEEV
[EC-DLET-01-00708- [I[FFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co|
2022 ILTD VS BHAJAN VEER [RANJAN 0811843931 m 07/02/22 07/02/22
RAJEEV
[EC-DLET-01-00709- [IFFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co|
2022 ILTD VS DILRAJ MEENA |[RANJAN 0811843931 Im 07/02/22 07/02/22
[FFCO KISAN FINANCERAJEEV
EC-DLET-01-00711- [LTD VS JITENDRAKKUMAR ranjan.and.company@gmail.co|
2022 MEENA RANJAN 0811843931 Im 07/02/22 07/02/22
[FFCO KISAN FINANCERAJEEV
[EC-DLET-01-00712- [LTD VS  MANOHARKUMAR ranjan.and.company@gmail.co|
2022 MANJHI RANJAN 0811843931 m 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV
[EC-DLET-01-00713- |[LTD VS LAKSHMI KANTIKUMAR ranjan.and.company@gmail.co
2022 PANDEY RANJAN 0811843931 m 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV
[EC-DLET-01-00714- |LTD VS BHUJBAL SINGHKUMAR ranjan.and.company@gmail.co
2022 PAL JAN 0811843931 m 08/02/22 08/02/22
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RAJEEV

[EC-DLET-01-00715- [[FFCO KISAN FINANCHEKUMAR ranjan.and.company@gmail.co|

2022 ILTD VS VIPIN SINGH RANJAN 0811843931 m 08/02/22 08/02/22
IFFCO KISAN FINANCERAJEEV

[EC-DLET-01-00716- [LTD VS LAVKUSHKUMAR ranjan.and.company@gmail.co

2022 PANDEY RANJAN 0811843931 Im 08/02/22 08/02/22
TFFCO KISAN FINANCERAJEEV

[EC-DLET-01-00717- [LTD VS SAGARKUMAR ranjan.and.company@gmail.co

2022 CHANDURAM RANJAN 0811843931 Im 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV

[EC-DLET-01-00719- [LTD VS GANGARAMIKUMAR ranjan.and.company@gmail.co|

2022 CHOUDHARY RANJAN 0811843931 Im 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV

[EC-DLET-01-00720- [LTD VS ANIL KUMARKUMAR ranjan.and.company@gmail.co|

2022 [RAT RANJAN 0811843931 Im 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV

EC-DLET-01-00722- [LTD VS JITENDRAKKUMAR ranjan.and.company@gmail.co|

2022 SINGH RANJAN 0811843931 Im 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV

[EC-DLET-01-00723- [LTD VS SANTOSH| UMAR ranjan.and.company@gmail.co|

0022 KUMAR JAN 0811843931 m 08/02/22 08/02/22
I[FFCO KISAN FINANC EEV

[EC-DLET-01-00718- [LTD VS PARMANAN UMAR ranjan.and.company@gmail.co

2022 PATEL 0811843931 m 08/02/22 08/02/22
IFFCO KISAN FINAN

[EC-DLET-01-00727- |LTD KHALA UMAR ranjan.and.company@gmail.co

2022 SINGH HARNAM SINGH 0811843931 m 08/02/22 08/02/22
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IFFCO KISAN FINANC EEV

[EC-DLET-01-00728- [LTD VS INDRPAL SINGHKUMAR ranjan.and.company@gmail.co|

2022 PARMAR JAN 0811843931 m 08/02/22 08/02/22
IFFCO KISAN FINANC EEV

[EC-DLET-01-00729- [LTD VS ILIYASHKUMAR ranjan.and.company@gmail.co

2022 AHAMAD JAN 0811843931 Im 08/02/22 08/02/22
I[FFCO KISAN FINANC EEV

[EC-DLET-01-00730- ([LTD VS KAMLESHKUMAR ranjan.and.company@gmail.co

2022 SAMARBAHADUR RANJAN 0811843931 Im 08/02/22 08/02/22
[FFCO KISAN FINANCERAJEEV

[EC-DLET-01-00731- [LTD VS  JITENDRAIKKUMAR ranjan.and.company@gmail.co|

2022 RAGHUWANSHI RANJAN 0811843931 Im 08/02/22 08/02/22

RAJEEV
[EC-DLET-01-00732- [IFFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co|
2022 ILTD VS VIVEK KUMAR |RANJAN 0811843931 Im 08/02/22 08/02/22
RAJEEV

[EC-DLET-01-00733- [[FFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co|

2022 LTD VS MOHAN MEENA |[RANJAN 0811843931 Im 08/02/22 08/02/22
BHOLA AUTO FINLEASE

EC-DLET-01-00737- [PVT. LTD. VS SUNIIJITENDER ADVJITENDERYADAV2017@

2022 KUMAR KUMAR YADAYV [0990855157 GMAIL.COM 08/02/22 08/02/22

[EC-DLET-01-00745- [BALDEV FINLEASE PVT,

2022 ILTD. VS WASIM VANSHIKA 09058064525  Jadvsoodvanshi@gmail.com 08/02/22 08/02/22
BALDEV FINLEASE PVT,

[EC-DLET-01-00743- |[LTD. VS SHELENDRA

2022 GUPTA VANSHIKA 0958064525  Jadvsoodvanshi@gmail.com 08/02/22 08/02/22
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Advocate email id
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[EC-DLET-01-00742- [BALDEV FINLEASE PVT,

2022 LTD. VS MOHD KAMIL |[VANSHIKA 0058064525  Jadvsoodvanshi@gmail.com 08/02/22 08/02/22

[EC-DLET-01-00740- [BALDEV FINLEASE PVT,

2022 ILTD. VS KISHAN MEHTO |[VANSHIKA 0058064525  Jadvsoodvanshi@gmail.com 08/02/22 08/02/22

[EC-DLET-01-00739- [BALDEV FINLEASE PVT,

2022 ILTD. VS HARI OM VANSHIKA 0958064525  Jadvsoodvanshi@gmail.com 08/02/22 08/02/22
IDASH LEASING AND

[EC-DLET-01-00738- [FINANCE PVT LTD V§

2022 SAMINA VANSHIKA 0958064525  Jadvsoodvanshi@gmail.com 08/02/22 08/02/22
CAR 24 FINANCIAL

I[EC-DLET-01-00754- |SERVICES PVT. LTD. V§

2022 SHAIKH SAMEER LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |08/02/22 08/02/22
DIVIVV IINDIA FIINAINUIAL]
SERVICES PVT. LTD. VS
ANGALAMMAN

EC-DLET-01-00751- [RAMASAMY RAHUL

2022 RAJHAMANTI. BHARDWAJ 8376049807 [advocateashok.1@gmail.com. [08/02/22 08/02/22
CAR 24 FINANCIAL
SERVICES PVT. LTD. VS

I[EC-DLET-01-00756- [HEMANT RAJENDRA

2022 DEVTALE LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |08/02/22 08/02/22
CAR 24 FINANCIAL
SERVICES PVT. LTD. VS

I[EC-DLET-01-00757- |[BRIJBHUSHAN

2022 TRIPATHI LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [08/02/22 08/02/22

RAJEEV
[EC-DLET-01-00765- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co
2022 AJAY MITTAL JAN 0811843931 m 08/02/22 08/02/22
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Advocate email id

EEV
[EC-DLET-01-00766- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co|
2022 SUMIT SINGH JAN 0811843931 m 08/02/22 08/02/22
EEV
[EC-DLET-01-00767- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co
2022 SUNIL KUMA SONI JAN 0811843931 Im 08/02/22 08/02/22
EEV
[EC-DLET-01-00768- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co
2022 IMOHIT VAISHNAV JAN 0811843931 Im 08/02/22 08/02/22
EEV
[EC-DLET-01-00769- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co|
2022 IMOHD SABIR JAN 0811843931 Im 08/02/22 08/02/22
EEV
[EC-DLET-01-00770- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co|
2022 [USHA KAPOOR JAN 0811843931 Im 08/02/22 08/02/22
HDFC BANK LTD V. EEV
[EC-DLET-01-00772- |BABURAM KISH UMAR ranjan.and.company@gmail.co|
2022 CHAND JAN 0811843931 Im 08/02/22 08/02/22
EEV
[EC-DLET-01-00773- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co|
2022 SUMEET KUMAR JAN 0811843931 Im 08/02/22 08/02/22
EEV
[EC-DLET-01-00774- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co
2022 TITU GYANCHAND JAN 0811843931 m 08/02/22 08/02/22
EEV
[EC-DLET-01-00775- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co
2022 SUSEEL KUMAR JAN 0811843931 m 08/02/22 08/02/22
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Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Date ofDate of e-
Registration filing

Advocate email id

EEV
[EC-DLET-01-00776- [HDFC BANK LTD VSKUMAR ranjan.and.company@gmail.co|
2022 SUSHIL KUMAR JAN 0811843931 m 08/02/22 08/02/22
EEV
[EC-DLET-01-00777- [HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co
2022 GAURAV KATHURIA JAN 0811843931 Im 09/02/22 09/02/22
EEV
[EC-DLET-01-00778- [HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co
2022 MUKESH SINGH JAN 0811843931 Im 09/02/22 09/02/22
EEV
[EC-DLET-01-00779- [HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co|
2022 RAJESH KUMAR JAN 0811843931 m 09/02/22 09/02/22
HDFC BANK LIMITED V. EEV
[EC-DLET-01-00780- [KAUSHAL PRATAPKKUMAR ranjan.and.company@gmail.co|
2022 SINGH JAN 0811843931 Im 09/02/22 09/02/22
EEV
[EC-DLET-01-00781- |[HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co|
2022 INARESH MEHRA JAN 0811843931 Im 09/02/22 09/02/22
EEV
[EC-DLET-01-00782- |[HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co|
2022 SANDEEP CHAUDHARY JAN 0811843931 Im 09/02/22 09/02/22
EEV
[EC-DLET-01-00783- |[HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co
2022 BINA SHARMA JAN 0811843931 m 09/02/22 09/02/22
EEV
[EC-DLET-01-00784- [HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co
2022 RAJVINDER KAUR JAN 0811843931 m 09/02/22 09/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

RAJEEV
[EC-DLET-01-00785- [HDFC BANK LIMITED VSKUMAR ranjan.and.company@gmail.co|
2022 INARENDRA KUMAR RANJAN 0811843931 m 09/02/22 09/02/22

IFFCO KISAN FINANCERAJEEV
[EC-DLET-01-00788- [LTD VS TULARAM MAYAKUMAR ranjan.and.company@gmail.co
2022 RAAM RANJAN 0811843931 Im 09/02/22 09/02/22

[FFCO KISAN FINANCERAJEEV
[EC-DLET-01-00789- [LTD VS DHARMAKUMAR ranjan.and.company@gmail.co
2022 IMUNIYA RANJAN 0811843931 Im 09/02/22 09/02/22

IFFCO KISAN FINANCERAJEEV

[EC-DLET-01-00790- [LTD VS AMIT BAHADURKUMAR ranjan.and.company@gmail.co|

2022 SINGH RANJAN 0811843931 Im 09/02/22 09/02/22
RAJEEV

[EC-DLET-01-00792- [IFFCO KISAN FINANCEKUMAR ranjan.and.company@gmail.co|

2022 ILTD VS ALOK MISHRA |RANJAN 0811843931 Im 09/02/22 09/02/22

IFFCO KISAN FINANCERAJEEV
[EC-DLET-01-00794- |[LTD VS CHAIN SINGHKUMAR ranjan.and.company@gmail.co|
2022 RAMRATAN JAN 0811843931 Im 09/02/22 09/02/22

[FFCO KISAN FINANCE EEV

[EC-DLET-01-00800- [LTD VS LAL SINGHKUMAR ranjan.and.company@gmail.co|
0022 DHANKAD RANJAN 0811843931 m 09/02/22 09/02/22
RAJEEV
EC-DLET-01-00801- [KOTAK MAHINDRAKUMAR ranjan.and.company@gmail.co
2022 BANK VS ANIL KUMAR |RANJAN 0811843931 m 09/02/22 09/02/22
CHARIOT AUTO
[EC-DLET-01-00804- [ACCESSORIES LTD VSJITENDER ADVJITENDERYADAV2017@
2022 SADANAND SINGH KUMAR YADAYV [0999855157 GMAIL.COM 09/02/22 09/02/22
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[EC-DLET-01-00806- |[ANUSHA HEALTHCARERAHUL

2022 PRIVATE LIMITED BHARDWAJ 8376049807 [advocateashok.1@gmail.com. [10/02/22 10/02/22
KOTAK MAHINDRA
BANK VS TDG

[EC-DLET-01-00809- [INTERNATIONAL TRUSTMAYANK mayank_mahajanos@yahoo.c

2022 OF INDIA MAHAJAN 0873347330  Jom 10/02/22 10/02/22

[EC-DLET-01-00810- |[KOTAK MAHINDRAMAYANK mayank_mahajanos@yahoo.c

2022 IBANK VS RIJAVAN MAHAJAN 0873347330  Jom 10/02/22 10/02/22
IKOTAK MAHINDRA
BANK VS TDG|

[EC-DLET-01-00811- [INTERNATIONAL TRUSTMAYANK mayank_mahajanos@yahoo.c

2022 OF INDIA MAHAJAN 0873347330  jom 10/02/22 10/02/22

[EC-DLET-01-00817- [INDUSIND BANK LTD VSAMITABH

2022 OM DEV SINGH 0971177170 amitabhadvlegal@gmail.com [i0/02/22 10/02/22

[EC-DLET-01-00818- [INDUSIND BANK LTD VSAMITABH

2022 [HARPAL SINGH SINGH 0971177170 amitabhadvlegal @gmail.com j10/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00821- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7905150941 advtarapokhriyval@gmail.com jo/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00822- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7005150941 advtarapokhriyal@gmail.com jo/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00824- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7005150941 advtarapokhriyal @gmail.com jo/02/22 10/02/22
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[EC-DLET-01-00833- [AHUJA BUILDERS VSNAVEEN

2022 ROMESH SUNEJA KUMAR GOYAL [0810215264 naveenkgoyal @yahoo.com 10/02/22 10/02/22

[EC-DLET-01-00829- [DANDONA FINANCEJITENDER ADVJITENDERYADAV2017@

2022 ILTD VS ABBAS ALI KUMAR YADAYV [0999855157 GMAIL.COM 10/02/22 10/02/22
[DANDONA FINANCE

[EC-DLET-01-00831- [LTD VS PARMESHUJITENDER ADVJITENDERYADAV2017@

2022 KUMAR KUMAR YADAYV [0999855157 GMAIL.COM 10/02/22 10/02/22

[EC-DLET-01-00832- |[DANDONA FINANCEJITENDER ADVJITENDERYADAV2017@

2022 ILTD VS AMUDDIN KUMAR YADAYV [9999855157 GMAIL.COM 10/02/22 10/02/22
[DANDONA FINANCE

[EC-DLET-01-00830- [LTD VS RAM JANISHPITENDER ADVJITENDERYADAV2017@

2022 SAH KUMAR YADAV [9999855157 GMAIL.COM 10/02/22 10/02/22

[EC-DLET-01-00828- |[DANDONA FINANCEJITENDER ADVJITENDERYADAV2017@

2022 ILTD VS ALAM KHAN KUMAR YADAYV [0999855157 GMAIL.COM 10/02/22 10/02/22
[DANDONA FINANCE

[EC-DLET-01-00827- [LTD VS MUKHTYAR[TARA

0022 SINGH POKHRIYAL 7005150941 advtarapokhriyval @gmail.com [10/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00823- [SERVICES PVT LTD VSTARA

2022 LIONS CARS POKHRIYAL 7005150941 advtarapokhriyal@gmail.com jo/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00825- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7005150941 advtarapokhriyal @gmail.com jo/02/22 10/02/22
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CARS 24 FINANCIAL

[EC-DLET-01-00826- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7005150941 advtarapokhriyal @gmail.com po/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00835- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7005150941 advtarapokhriyal@gmail.com [10/02/22 10/02/22
CARS 24 FINANCIAL

[EC-DLET-01-00836- [SERVICES PVT LTD VSTARA

2022 AUTOMOTIVE POKHRIYAL 7005150941 advtarapokhriyal@gmail.com [10/02/22 10/02/22
CARS 24 FINANCIAL

EC-DLET-01-00837- [SERVICES PVT LTD VSTARA

2022 ILIONS CARS POKHRIYAL 7005150941 advtarapokhriyval @gmail.com [10/02/22 10/02/22
CARS 24 FINANCIAL

I[EC-DLET-01-00838- [SERVICES PVT LTD VSTARA

2022 [LIONS CARS POKHRIYAL 7005150941 advtarapokhriyal@gmail.com [i0/02/22 10/02/22
CNH INDUSTRIAL

[EC-DLET-01-00846- |[CAPITAL INDIA PRIVATERAJESH

2022 ILTD VS LATHA G JANGRA 0058726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL

I[EC-DLET-01-00847- [CAPITAL INDIA PRIVATE[RRAJESH

0022 ILTD VS BHARATHI C JANGRA 0058726491 jangraadvocate@gmail.com J11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE

[EC-DLET-01-00848- |LTD VS SANTOSHIRAJESH

2022 KUMAR DAS JANGRA 0958726491 jangraadvocate@gmail.com  |j11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE

[EC-DLET-01-00849- [LTD VS DEBESH KUMARRAJESH

2022 JENA JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CNH INDUSTRIAL
CAPITAL INDIA PRIVATE

[EC-DLET-01-00850- [LTD VS SUBHASH|RAJESH

2022 CHANDRA MURMU JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE

[EC-DLET-01-00851- [LTD VS PRASANTARAJESH

2022 IMOHAPATRA JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL

[EC-DLET-01-00852- |[CAPITAL INDIA PRIVATERAJESH

2022 ILTD VS RAJENDRAN K [JJANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE

[EC-DLET-01-00853- [LTD VS JEYAMURUGANRAJESH

2022 K JANGRA 0058726491 jangraadvocate@gmail.com  J11/02/22 11/02/22
CNH INDUSTRIAL

I[EC-DLET-01-00854- [CAPITAL INDIA PRIVATE[RAJESH

2022 L.TD VS M ARJUN JANGRA 0058726491 [jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL

[EC-DLET-01-00855- [CAPITAL INDIA PRIVATERAJESH

2022 LTD VS THADIKARAN S JJANGRA 0058726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL

I[EC-DLET-01-00856- [CAPITAL INDIA PRIVATE[RRAJESH

0022 LLTD VS M MUNIRAJ JANGRA 0058726491 jangraadvocate@gmail.com J11/02/22 11/02/22
CNH INDUSTRIAL

I[EC-DLET-01-00857- [CAPITAL INDIA PRIVATE[RAJESH

2022 ILTD VS GANESAN K JANGRA 0958726491 jangraadvocate@gmail.com  |j11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE

[EC-DLET-01-00858- [LTD VS BASUDEVIRAJESH

2022 IMOHAPATRA JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
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CNH INDUSTRIAL
CAPITAL INDIA PRIVATE
[EC-DLET-01-00859- [LTD VS JAGABANDHURAJESH
2022 INAYAK JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE
[EC-DLET-01-00860- [LTD VS KARTIKIRAJESH
2022 MAHALIK JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE
EC-DLET-01-00861- |[LTD VS HARIOM[RAJESH
2022 [PRAJAPAT JANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL
[EC-DLET-01-00862- [CAPITAL INDIA PRIVATERAJESH
2022 ILTD VS JONESH JANGRA 0958726491 jangraadvocate@gmail.com  j11/02/22 11/02/22
CNH INDUSTRIAL
I[EC-DLET-01-00863- [CAPITAL INDIA PRIVATE[RRAJESH
2022 LTD VS MALIK PUALA JANGRA 0058726491 [jangraadvocate@gmail.com  |11/02/22 11/02/22
INTT INDUSITIRIAL]
CAPITAL INDIA PRIVATE
L.TD VS
[EC-DLET-01-00864- [DHUKHABANDHU RAJESH
2022 SAHOO JANGRA 0058726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE
I[EC-DLET-01-00865- [LTD VS PYARI KRUSHNARAJESH
2022 SAHU JANGRA 0958726491  Jjangraadvocate@gmail.com  f11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE
I[EC-DLET-01-00866- [LTD VS RAJESH KUMARIRAJESH
2022 INATK JANGRA 0958726491 jangraadvocate@gmail.com  |j11/02/22 11/02/22
CNH INDUSTRIAL
CAPITAL INDIA PRIVATE
[EC-DLET-01-00867- [LTD VS CHIHUR ESH
2022 DEHURY ANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
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CNH INDUSTRIAL

[EC-DLET-01-00868- [CAPITAL INDIA PRIVATE[RAJESH

2022 ILTD VS SANJEEV KUAR PJANGRA 0958726491 jangraadvocate@gmail.com  |11/02/22 11/02/22
TOTSOL FINANCIAL

[EC-DLET-01-00869- [SERVICES LTD. VSJITENDER ADVJITENDERYADAV2017@

2022 SHAHNAZ KHATOON KUMAR YADAYV [0999855157 GMAIL.COM 11/02/22 11/02/22
SHREE ANK FINHOLD

[EC-DLET-01-00870- [PVT. LTD. VS VIJAY]| Bankebiharisharma@rediffmai

2022 SINGH B. B. SHARMA [0891887145 l.com 11/02/22 11/02/22
RUPAYAN FINANCE AND
INDUSTRIAL

[EC-DLET-01-00871- |CORPORATION LTD VS S

2022 SINGH HAIDER ABBAS [9717062924 habbas.21@gmail.com 4/02/22 14/02/22
[ENTRUST OVERSEAS

[EC-DLET-01-00927- [PVT. LTD. VS SHIV RAJ| soniajasujaadvocate558 @gmai

2022 SINGH SONIA JASUJA 18920545467 |l.com 14/02/22 14/02/22

[EC-DLET-01-00931- [ENTRUST OVERSEAS soniajasujaadvocate558 @gmai

2022 PVT. LTD. VS VIJAY SONIA JASUJA [8920545467  [l.com 14/02/22 14/02/22

[EC-DLET-01-00872- [PAWAN DANDONA VSANMOL

2022 [P.B. RETAILS PVT. LTD. |DANDONA 081117927 anmol.dandona@gmail.com j14/02/22 14/02/22

[EC-DLET-01-00845- [STATE BANK OF INDIASUBRAT

2022 VS SATISH KUMAR TRIPATHI 0811767517 advocatebkm@gmail.com 4/02/22 14/02/22
RANCHIT FINANCIAL

[Ec-DLET-01-00926- [SERVICES PVT. LTD. VS soniajasujaadvocate558 @gmai

2022 SHIV RAJ SINGH SONIA JASUJA [8920545467 |l.com 4/02/22 14/02/22
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[EC-DLET-01-00925- |ASIJA SECURITIES PVT] soniajasujaadvocate558 @gmai

2022 ILTD VS SHIV RAJ SINGH |SONIA JASUJA [8920545467 |l.com h4/02/22 14/02/22
[ENTRUST OVERSEAS

[EC-DLET-01-00932- [PVT. LTD. VS SHIV RAJ soniajasujaadvocate558 @gmai

2022 SINGH SONIA JASUJA [8920545467  |l.com 4/02/22 14/02/22
[ENTRUST OVERSEAS

[EC-DLET-01-00938- [PVT. LTD. VS SHIV RAJ soniajasujaadvocate558 @gmai

2022 SINGH SONIA JASUJA [8920545467  |[l.com 4/02/22 14/02/22
[ENTRUST OVERSEAS

[EC-DLET-01-00939- [PVT. LTD. VS SHIV RAJ| soniajasujaadvocate558 @gmai

2022 SINGH SONIA JASUJA [8920545467  [l.com 4/02/22 14/02/22
[ENTRUST OVERSEAS

[EC-DLET-01-00941- [PVT. LTD. VS SHIV RAJ| soniajasujaadvocate558 @gmai

2022 SINGH SONIA JASUJA 18920545467 |l.com 14/02/22 14/02/22

[EC-DLET-01-00934- [BANK OF BARODA V§

2022 MEENAKSHI GUPTA UMESH JOSHI [0910568669 |advumeshjoshi@gmail.com  Ji4/02/22 14/02/22

EC-DLET-01-00935- |[BANK OF BARODA VS

2022 AMARNATH AGGARWAL|UMESH JOSHI [0910568669 Jadvumeshjoshi@gmail.com  f14/02/22 14/02/22
IKOTAK MAHINDRA|

[EC-DLET-01-00945- |BANK VS MILINDIRAVI SHANKAR|

2022 IMADHAN TRIPATHI GARG 0811252038 advocatersgarg@gmail.com  f14/02/22 14/02/22
KAILASH TECHNOLOGY|
PVT LTD VS XCEL SERVE

[EC-DLET-01-00946- [SOLUTIONS PRIVATEAJAY KUMAR

2022 LTD PANDEY 0312982075  |avsgjurists@gmail.com 15/02/22 15/02/22
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TOYOTA FINANCIAL

[EC-DLET-01-00874- [SERVICES INDIA LTD VS§

2022 IMAYHFAIR TRAVELS ABHA VIJAYAN [0953335792  |abhavijayani3@gmail.com 15/02/22 15/02/22
[VI/S CLIA CAFITIAL]
SERVICES PVT LTD VS
M/S RANIGANJ|

[EC-DLET-01-00953- [NURSING HOME ANSRAVI SHANKAR

2022 IDIAGNOSTIC CENTRE |GARG 0811252038 advocatersgarg@gmail.com  |15/02/22 15/02/22

[EC-DLET-01-00954- [KMAP CAPITAL LTD VSRISHABH

2022 SHAHNAWAZ GULATI 0873709995  [rishabh.g@live.in 15/02/22 15/02/22
CHARIOT AUTO

I[EC-DLET-01-00956- |ACCESSORIES LTD VSJITENDER ADVJITENDERYADAV2017@

2022 SATISH KJUMAR KUMAR YADAYV [9999855157 GMAIL.COM 15/02/22 15/02/22

TULANIANDALAIVE

INVESTMENT AND|
[FINANCE CO LTD VS B R|

I[EC-DLET-01-00943- [[INTERNATIONAL RAHUL

2022 SCHOOL BHARDWAJ 8376049807 |advocateashok.1@gmail.com. [i15/02/22 15/02/22
CHOLAMANDALAM
INVESTMENT AND

[EC-DLET-01-00940- [FINANCE CO LTD VSI%AHUL

2022 IMOHD AFJAL HARDWAJ 8376049807 [advocateashok.1@gmail.com. [15/02/22 15/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-00944- [FINANCE CO LTD V HUL

2022 SUNIL KUMAR HARDWAJ 8376049807 [advocateashok.1@gmail.com. [15/02/22 15/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-00942- [FINANCE CO LTD V. UL

2022 IMADAN SINGH BHARDWAJ 8376049807 [advocateashok.1@gmail.com. [15/02/22 15/02/22
SHREE ANK FINHOLD

[EC-DLET-01-00933- [PVT. LTD. VS KULWANTIABHAYENDRA

2022 SINGH KUAMR RAI 8920723973  [abhayendrarai@gmail.com 15/02/22 15/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
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VS ALKA SAINI PROP OF

CORAILS
[EC-DLET-01-00924- [ARCHITECTURAL SHALINI
2022 PRODUCTS UPADHYAY 0899408618  |shaliniadvocate@gmail.com [16/02/22 16/02/22

ANJEEV NAIN VS M/S
[EC-DLET-01-00538- [TULIP CREATION PVIPREM NARAIN premnarainsharma.37@gmail.
2022 ILTD SHARMA 059971105 com 16/02/22 16/02/22

[EC-DLET-01-00952- |ASICS CORPORATION VSGAUTAM
2022 ASHOK KUMAR BHASIN 0099093893  |eludication.legal @outlook.comfi6/02/22 16/02/22

HULAMANDALAN
INVESTMENT AND|
FINANCE CO LTD VS
[EC-DLET-01-00947- [FINANCE CO LTD V

2022 ASIF CHOUDHARY HARDWAJ 8376049807  [advocateashok.1@gmail.com. [16/02/22 16/02/22
TULAIVIAIN UAJ.J‘\lVl
INVESTMENT
FINAN! CE CO LTD VS S
I[EC-DLET-01-00948- [MATI DEV. UL
2022 [PUBLIC SCHOOL BHARDWAJ 8376049807 Jadvocateashok.1@gmail.com. J16/02/22 16/02/22
TULANIANDALAIVE
INVESTMENT AND|
FINANCE CO LTD VS
[EC-DLET-01-00949- [VANSHIKA PUBLICRAHUL
2022 SCHOOL BHARDWAJ 8376049807 [advocateashok.1@gmail.com. [16/02/22 16/02/22
CHOLAMANDALAM
INVESTMENT AND
I[EC-DLET-01-00950- [FINANCE CO LTD VS ALJRAHUL
2022 ISLAM TRADERS BHARDWAJ 8376049807 |advocateashok.1i@gmail.com. [16/02/22 16/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00893- [BANK LTD VS M/S M VI SHANKAR]

2022 ICONSTRUCTION CO. ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22
M/S KOTAK MAHIND
BANK LTD VS

[EC-DLET-01-00894- [BHARTIYAM EDU AN VI SHANKAR|

2022 SOCIAL WELFARE ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22
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M/S KOTAK MAHIND
BANK LTD VS M/
[EC-DLET-01-00895- [BHARTIYAM EDU AN VI SHANKAR|
2022 SOCIAL WELFARE ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHIND

BANK LTD VS M/S M
[EC-DLET-01-00896- [SARASWATI EDUCATIO VI SHANKAR|
2022 SOCIETY GARG 0811252038 advocatersgarg@gmail.com  j16/02/22 16/02/22

M/S KOTAK MAHINDRA
[EC-DLET-01-00897- [BANK LTD VS SONURAVI SHANKAR|
2022 KUMAR GARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHINDRA
BANK LTD VS M/S
[EC-DLET-01-00898- [MOHD KAIF CIVIJRAVI SHANKAR
2022 ICONTRACTOR GARG 0811252038 advocatersgarg@gmail.com  16/02/22 16/02/22

[EC-DLET-01-00899- [M/S KOTAK MAHINDRARRAVI SHANKAR|
2022 BANK LTD VS YESHPAL |GARG 0811252038  |advocatersgarg@gmail.com  J16/02/22 16/02/22

M/S KOTAK MAHINDRA
BANK LTD VS SHRI
[EC-DLET-01-00900- [KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHIND
BANK LTD VS SHR
I[EC-DLET-01-00901- |[KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO ARG 0811252038 advocatersgarg@gmail.com  16/02/22 16/02/22

M/S KOTAK MAHIND
BANK LTD VS SHR
I[EC-DLET-01-00902- [KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHIND
BANK LTD VS SHR
I[EC-DLET-01-00881- [KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22
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M/S KOTAK MAHIND
BANK LTD VS SHR
[EC-DLET-01-00878- [KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHIND
BANK LTD VS SHR
[EC-DLET-01-00879- [KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO ARG 0811252038 advocatersgarg@gmail.com  j16/02/22 16/02/22

M/S KOTAK MAHIND

BANK LTD VS SHR
[EC-DLET-01-00880- [KARNI AIR CARRIER VI SHANKAR|
2022 AND CARGO GARG 0811252038 advocatersgarg@gmail.com  j16/02/22 16/02/22

M/S KOTAK MAHINDRA
BANK LTD VS M/S
[EC-DLET-01-00890- [UNIVERSAL SR SECRAVI SHANKAR|
2022 SCHOOL GARG 0811252038 advocatersgarg@gmail.com  16/02/22 16/02/22

M/S KOTAK MAHINDRA
BANK LTD VS SH
[EC-DLET-01-00889- [DHARAMVIR SINGHIRAVI SHANKAR|
2022 RAJORA GARG 0811252038  |advocatersgarg@gmail.com  J16/02/22 16/02/22

M/S KOTAK MAHINDRA
[EC-DLET-01-00892- [BANK LTD VS JITENDERRAVI SHANKAR|
2022 KUMAR GARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHINDRA|
[EC-DLET-01-00881- [BANK LTD VS MANI RAMIRAVI SHANKAR

2022 JYANI ARG 0811252038 advocatersgarg@gmail.com  [16/02/22 16/02/22
M/S KOTAK MAHIND
BANK LTD Vv

I[EC-DLET-01-00891- [SIMARJEET SING VI SHANKAR|

2022 RANDHAWA ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22

M/S KOTAK MAHIND
[EC-DLET-01-00888- [BANK LTD VS PREET VI SHANKAR|
2022 DEVI ARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22
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M/S KOTAK MAHINDRA

I[EC-DLET-01-00882- [BANK LTD VS KUSHAIJRAVI SHANKAR

2022 GUPTA GARG 0811252038 advocatersgarg@gmail.com  |16/02/22 16/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00883- [BANK LTD VS KUSHAILRAVI SHANKAR|

2022 GUPTA GARG 0811252038 advocatersgarg@gmail.com  j16/02/22 16/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00884- [BANK LTD VS KUSHALRAVI SHANKAR|

2022 GUPTA GARG 0811252038 advocatersgarg@gmail.com  j16/02/22 16/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00886- [BANK LTD VS KUSHAILRAVI SHANKAR|

2022 GUPTA GARG 0811252038 advocatersgarg@gmail.com  J16/02/22 16/02/22
M/S PGTG
IDISTRIBUTIONS PVT

[EC-DLET-01-00987- [LTD VS M/S KASHMIRRAHUL

2022 WEAVERS PVT LTD RANJAN 0058682054 [legalvibes.lawfirm@gmail.com f17/02/22 17/02/22
DINESH KUMAR VS TAG

[EC-DLET-01-00994- [INFRASTRUCTURE DANISH

2022 PRIVATE LTD CHOWDHARY [0873875390 |danishchowdhary@gmail.com [J17/02/22 17/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-00984- [BANK LTD VS KUSHAIJRAVI SHANKAR

0022 GUPTA GARG 0811252038 advocatersgarg@gmail.com 17/02/22 17/02/22
[ELECTRONICA FINANCE

[EC-DLET-01-00991- [LTD VS JYOTI AUTORAJESH

2022 COMPONENTS JANGRA 0958726491 jangraadvocate@gmail.com  [17/02/22 17/02/22
[ELECTRONICA FINANCE
IL.TD VS SANMAT]I

[EC-DLET-01-00992- [PRECISION RAJESH

2022 ENGINEERING LIMITED JANGRA 0958726491 jangraadvocate@gmail.com  [17/02/22 17/02/22
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[ELECTRONICA FINANCE

[EC-DLET-01-00993- [LTD VS IMPRESSIONRAJESH

2022 PRINTERS JANGRA 0958726491 jangraadvocate@gmail.com  [17/02/22 17/02/22

[EC-DLET-01-00969- |[M/S KOTAK MAHINDRA

2022 BANK LTD VS J P INFRA |A. K. MAHOR [0899381353 |ashishmahor@gmail 17/02/22 17/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00965- [BANK LTD VS GERON

2022 ENGINEERING PVT LTD |A. K. MAHOR  [0899381353 |ashishmahor@gmail 17/02/22 17/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00983- [BANK LTD VS S H K|

2022 HIRING A. K. MAHOR 9899381353 ashishmahor@gmail 17/02/22 17/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-00982- |[BANK LTD VS S H K

2022 HIRING A. K. MAHOR 9899381353 Jashishmahor@gmail 17/02/22 17/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00980- [BANK LTD VS SANJEEV|

2022 KUMAR A. K. MAHOR [0899381353  |ashishmahor@gmail 17/02/22 17/02/22

EC-DLET-01-00979- |[M/S KOTAK MAHINDRA

2022 BANK LTD VS SHOKIN |A. K. MAHOR  [0899381353  |ashishmahor@gmail 17/02/22 17/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-00975- |[BANK LTD VS MOHD

2022 ASLAM A. K. MAHOR [0899381353 |ashishmahor@gmail 17/02/22 17/02/22
[KOTAK MAHINDRA|

[EC-DLET-01-00971- [BANK VS JAI BHOLE

2022 INATH CONTRACTOR A. K. MAHOR [0899381353 |ashishmahor@gmail 17/02/22 17/02/22
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[KOTAK MAHINDRA|

[EC-DLET-01-00970- [BANK VS CHANDER

2022 SAIN CONTRACTOR A. K. MAHOR [0899381353 |ashishmahor@gmail 17/02/22 17/02/22
KOTAK MAHINDRA
BANK VS SUNMAY|

[EC-DLET-01-00978- [CONSTRUCTION PVT]

2022 ILTD A. K. MAHOR  [0899381353  [ashishmahor@gmail 17/02/22 17/02/22
KOTAK MAHINDRA

[EC-DLET-01-00981- [BANK VS RAKESH]

2022 MEHTO A. K. MAHOR 0899381353  [ashishmahor@gmail 17/02/22 17/02/22
KOTAK MAHINDRA

I[EC-DLET-01-00977- [BANK VS RAKESH|

2022 MEHTO A. K. MAHOR  [0899381353  [|ashishmahor@gmail 17/02/22 17/02/22

[EC-DLET-01-00973- |KOTAK MAHINDRA

2022 BANK VS PREM A. K. MAHOR 9899381353 Jashishmahor@gmail 17/02/22 17/02/22

[EC-DLET-01-00972- [KOTAK MAHINDRA

2022 BANK VS PREM A. K. MAHOR [0899381353  |ashishmahor@gmail 17/02/22 17/02/22

[EC-DLET-01-00996- [INDUSIND BANK LTD VS

0022 SONU KUMAR LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22

[EC-DLET-01-00997- [INDUSIND BANK LTD VS

2022 OMA RAM GORA RAM  |LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22

[EC-DLET-01-00998- [INDUSIND BANK LTD VS§

2022 OM DUTT LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22
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[EC-DLET-01-00999- [INDUSIND BANK LTD VS§
2022 IMANISH SHARMA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22
[EC-DLET-01-01000- [INDUSIND BANK LTD VS
2022 INETRAPAL SINGH LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [17/02/22 17/02/22
[EC-DLET-01-01001- |[INDUSIND BANK LTD VS
2022 [PUNAM CHAND LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com  [17/02/22 17/02/22
I[EC-DLET-01-01002- |[INDUSIND BANK LTD VS
2022 LAXMAN SHARMA LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22
I[EC-DLET-01-01003- |[INDUSIND BANK LTD VS
2022 OM PRAKASH LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com  J17/02/22 17/02/22
[EC-DLET-01-01004- [INDUSIND BANK LTD VS§
2022 DHANNA RAM SHRIRAM|LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22
I[EC-DLET-01-01005- |[INDUSIND BANK LTD VS
0022 IKAILASH CHOTIYA LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com J17/02/22 17/02/22
M/S CHOLAMANDALAM
INVESTMENT AND|
I[EC-DLET-01-01008- [FINANCE CO LTD VSPRAYAG SINGH
2022 MOHD MUSTAFA ALAM |PAWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
vVi/S CUCHULANMANDALAIV
INVESTMENT AND|
[FINANCE CO LTD VS M/S
[EC-DLET-01-01009- [DIAMOND PEACEPRAYAG SINGH]|
2022 SEARCH SCHOOL PAWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
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M/S CHOLAMAND.
INVESTMENT AN

[EC-DLET-01-01010- [FINANCE CO LTD VS M/SPRAYAG SINGH|

2022 GAURA CHEMICALS LTD|PAWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN

[EC-DLET-01-01011- [FINANCE CO LTD VS M/SPRAYAG SINGH|

2022 . K CONSTRUCTION CO |PAWAR 0971500671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDALAM
INVESTMENT AND|

[EC-DLET-01-01013- [FINANCE CO LTD VS SH[PRAYAG SINGH

2022 ABHIJEET PAWAR 0071500671 singhpawar@gmail.com 18/02/22 18/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-00976- [BANK LTD VS N S|£RAYAG SINGH]

2022 ICONCRETES PVT LTD AWAR 0971590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN

I[EC-DLET-01-01014- [FINANCE CO LTD VSPRAYAG SINGH

2022 AMIT KUMAR AWAR 0971590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT

[EC-DLET-01-01015- [FINANCE CO LTD V RAYAG SINGH|

2022 ANIL KUMAR AWAR 090715900671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT

I[EC-DLET-01-01016- [FINANCE CO LTD V RAYAG SINGH

2022 BALBIR SINGH ARORA [PAWAR 0071590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT

I[EC-DLET-01-01017- [FINANCE CO LTD V RAYAG SINGH

2022 BUNTY AWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDALAM
INVESTMENT

I[EC-DLET-01-01018- [FINANCE CO LTD V RAYAG SINGH

2022 [DAYANAND MEHTO AWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
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M/S CHOLAMAND
INVESTMENT AN

[EC-DLET-01-01019- [FINANCE CO LTD VSPRAYAG SINGH

2022 DINESH KUMAR AWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN

[EC-DLET-01-01021- [FINANCE CO LTD VSPRAYAG SINGH]|

2022 LALIT KUMAR WADHWA|PAWAR 0971500671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMAND
INVESTMENT AN

[EC-DLET-01-01022- [FINANCE CO LTD VSPRAYAG SINGH]

2022 IMANOJ KUMAR AWAR 0071500671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMAND
INVESTMENT AN

[EC-DLET-01-01023- [FINANCE CO LTD VSPRAYAG SINGH|

2022 INARENDER SINGH PAWAR 0971590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01020- |[BANK LTD VS KRISHNA

2022 [ENTERPRISES A. K. MAHOR 9899381353 Jashishmahor@gmail 18/02/22 18/02/22
M/S CHOLAMANDALAM
INVESTMENT AND|

[EC-DLET-01-01024- [FINANCE CO LTD VS|£RAYAG SINGH]

2022 PRAVEEN KUMAR RANA |[PAWAR 090715900671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN

[EC-DLET-01-01025- [FINANCE CO LTD VSPRAYAG SINGH|

2022 MOHD MUSTAFA ALAM [PAWAR 0071590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN

[EC-DLET-01-01027- [FINANCE CO LTD VSPRAYAG SINGH|

2022 MOHD MUSTAFA ALAM |PAWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
KOTAK MAHINDRA
BANK VS SUNMAY|

[EC-DLET-01-01026- [CONSTRUCTION PVT]

2022 LTD A. K. MAHOR [0899381353 |ashishmahor@gmail 18/02/22 18/02/22
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M/S CHOLAMAND
INVESTMENT AN
I[EC-DLET-01-01028- [FINANCE CO LTD VSPRAYAG SINGH
2022 SAGAR SISODIA AWAR 09715900671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN
[EC-DLET-01-01029- [FINANCE CO LTD VSPRAYAG SINGH
2022 SHANKAR SINGH AWAR 0971500671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMAND
INVESTMENT AN
[EC-DLET-01-01030- [FINANCE CO LTD VSPRAYAG SINGH
2022 SHIVAM AWAR 0071500671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMAND
INVESTMENT AN
[EC-DLET-01-01031- [FINANCE CO LTD VSPRAYAG SINGH
2022 SUMIT SINGLA AWAR 0071590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN
[EC-DLET-01-01032- [FINANCE CO LTD VSPRAYAG SINGH|
2022 SUNDER LAL AWAR 0971590671 singhpawar@gmail.com 18/02/22 18/02/22
M/S CHOLAMANDA
INVESTMENT AN
[EC-DLET-01-01033- [FINANCE CO LTD VSPRAYAG SINGH|
2022 TAWAB KHAN PAWAR 090715900671 singhpawar@gmail.com 18/02/22 18/02/22
EC-DLET-01-01025- |AXIS BANK LTD VS
0022 BHUPENDRA SINGH SUNITA SINGH [0871040589 lindolexlaw@gmail.com 18/02/22 18/02/22
EC-DLET-01-01084- |AXIS BANK LTD VS
2022 ANAMIKA DWIVEDI SUNITA SINGH [0871040589 |indolexlaw@gmail.com 18/02/22 18/02/22
[EC-DLET-01-01083- JAXIS BANK LTD VS§
2022 VANITA HORA SUNITA SINGH [0871040589 |indolexlaw@gmail.com 18/02/22 18/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

[EC-DLET-01-01048- JAXIS BANK LTD VS§
2022 TAPAN LAD SUNITA SINGH [0871040589 lindolexlaw@gmail.com 18/02/22 18/02/22

AXIS BANK LTD VS
[EC-DLET-01-01047- [SATENDRA SINGH]
2022 THAKUR SUNITA SINGH 0871040589 [indolexlaw@gmail.com 18/02/22 18/02/22

[EC-DLET-01-01045- |AXIS BANK LTD VS§
2022 BHERU SINGH PANWAR |SUNITA SINGH 0871040589 [indolexlaw@gmail.com 18/02/22 18/02/22

M/S KOTAK MAHINDRA
EC-DLET-01-01069- |[BANK LTD VS PUNAM
2022 CHAND MISTRI A. K. MAHOR  [0899381353  [|ashishmahor@gmail 18/02/22 18/02/22

[EC-DLET-01-01043- [AXIS BANK LTD V§
2022 [DIPENDRA SHARMA SUNITA SINGH 9871040589 Jindolexlaw@gmail.com 18/02/22 18/02/22

[EC-DLET-01-01041- [AXIS BANK LTD V§
2022 PAWAN TIWARI SUNITA SINGH [0871040589 lindolexlaw@gmail.com 18/02/22 18/02/22

[EC-DLET-01-01039- |AXIS BANK LTD VS
0022 REKHA GURJAR SUNITA SINGH [0871040589 lindolexlaw@gmail.com 18/02/22 18/02/22

I[EC-DLET-01-01037- |AXIS BANK LTD VS HAJI|
2022 IMOHD FAIZAN SUNITA SINGH [0871040589 |indolexlaw@gmail.com 18/02/22 18/02/22

TOYOTA FINANCIAL
[EC-DLET-01-00875- [SERVICES INDIA LTD VS§
2022 IMAYHFAIR TRAVELS SUNITA SINGH [0871040589 |indolexlaw@gmail.com 18/02/22 18/02/22




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

TOTSOL FINANCIAL

[EC-DLET-01-00876- [SERVICES LTD. VS ARUN|

2022 TOURS AND TRAVELS  |SUNITA SINGH [9871040589 |indolexlaw@gmail.com 18/02/22 18/02/22
TOYOTA FINANCIAL

[EC-DLET-01-01087- [SERVICES INDIA LTD VS§

2022 BHARAT TRAVELS SUNITA SINGH 0871040589 [indolexlaw@gmail.com 18/02/22 18/02/22
TOYOTA FINANCIAL

[EC-DLET-01-01088- [SERVICES INDIA LTD VS§

2022 GAURAV VIJAY MAKODE|SUNITA SINGH 0871040589 [indolexlaw@gmail.com 18/02/22 18/02/22
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

I[EC-DLET-01-01091- [SANTOSH SAMPAT]

2022 JAGTAP SUNITA SINGH [0871040589 |indolexlaw@gmail.com 18/02/22 18/02/22
SANJEEV KUMAR
VARSHNEY VS M/S

I[EC-DLET-01-01049- |TRINITY UNIVERSALS

2022 [PVT. LTD. DEEPAK KOHLI|9811376026  |deepak_advi@yahoo.com 19/02/22 19/02/22

[EC-DLET-01-01085- [AXIS BANK LTD V§

2022 VIJAY KUMAR SUNITA SINGH [0871040589 lindolexlaw@gmail.com 19/02/22 19/02/22

I[EC-DLET-01-01093- [DANDONA FINANCEJITENDER ADVJITENDERYADAV2017@

2022 ILTD VS KARTAR SINGH |KUMAR YADAYV [0999855157 GMAIL.COM 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AND|

I[EC-DLET-01-01034- [FINANCE CO LTD VS|£RAYAG SINGH]

2022 VINOD SINGH AWAR 09715900671 singhpawar@gmail.com 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01036- [FINANCE CO LTD VSPRAYAG SINGH]|

2022 ZAHIR AHAMAD AWAR 09715900671 singhpawar@gmail.com 19/02/22 19/02/22




District

Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01038- [FINANCE CO LTD VSPRAYAG SINGH]|

2022 CHANDNI JHA AWAR 09715900671 singhpawar@gmail.com 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01040- [FINANCE CO LTD VSPRAYAG SINGH

2022 GAYATRI DEVI AWAR 0971500671 singhpawar@gmail.com 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01042- [FINANCE CO LTD VSPRAYAG SINGH

2022 GAYATRI DEVI AWAR 0071500671 singhpawar@gmail.com 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01044- [FINANCE CO LTD VSPRAYAG SINGH

2022 ILALITA DEVI AWAR 0971590671 singhpawar@gmail.com 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01046- [FINANCE CO LTD VSPRAYAG SINGH

2022 INEHARIKA BHALLA AWAR 0971590671 singhpawar@gmail.com 19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01051- [FINANCE CO LTD VS J VI SHANKAR|

2022 ICONSTRUCTION ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01052- [FINANCE CO LTD V. VI SHANKAR|

2022 GURDEEP KUMAR ARG 0811252038 advocatersgarg@gmail.com  19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01053- [FINANCE CO LTD V VI SHANKAR|

2022 HEMANT KUMAR ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01054- [FINANCE CO LTD V. VI SHANKAR|

2022 JASPREET SINGH ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22




District

Case No.

[EC-DLET-01-01056-

Petitioner

Respondent Name

CHOLAMANDALAM
INVESTMENT AN

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

FINANCE CO LTD V EAVI SHANKAR|
IKRISHAN KUMAR ARG 0811252038

2022 advocatersgarg@gmail.com  f19/02/22 19/02/22
IINVESLIVIEIN 1 AN
[FINANCE CO LTD VS M/
MALIK

[EC-DLET-01-01057- [INFRASTRUCTURE AN VI SHANKAR

2022 COMPANY ARG 0811252038 advocatersgarg@gmail.com  j19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

EC-DLET-01-01059- [FINANCE CO LTD Vi VI SHANKAR

2022 IMEM PAL ARG 0811252038 advocatersgarg@gmail.com  j19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01060- [FINANCE CO LTD V. VI SHANKAR|

2022 SURENDER PAL ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
TULANIANDALAIVE
INVESTMENT AN
FINANCE CO LTD V.

I[EC-DLET-01-01061- [TARVINDER SINGH|RAVI SHANKAR!|

2022 SETHI ARG 0811252038  |advocatersgarg@gmail.com  ji9/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01062- [FINANCE CO LTD V. VI SHANKAR|

2022 VINOD KUMAR ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01063- [FINANCE CO LTD V. VI SHANKAR|

2022 PRANJAL JAISWAL ARG 0811252038 advocatersgarg@gmail.com  19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01064- [FINANCE CO LTD V. VI SHANKAR|

2022 VIRENDER MISHRA ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01065- [FINANCE CO LTD V VI SHANKAR|

2022 PREM CHAND ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
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CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01066- [FINANCE CO LTD V. VI SHANKAR|

2022 BALKRISHAN KATARIA |GARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

EC-DLET-01-01067- [FINANCE CO LTD Vi VI SHANKAR

2022 AJAY KUMAR ARG 0811252038 advocatersgarg@gmail.com  j19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01068- [FINANCE CO LTD V. VI SHANKAR|

2022 IDEV NANDAN ARG 0811252038 advocatersgarg@gmail.com  j19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01070- [FINANCE CO LTD V. VI SHANKAR|

2022 GIRDHARI LAL ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01071- |[FINANCE CO LTD V. VI SHANKAR|

2022 KOMAL SINGH ARG 0811252038  |advocatersgarg@gmail.com  ji9/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01072- [FINANCE CO LTD V. VI SHANKAR|

2022 MANOJ KUMAR ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01073- [FINANCE CO LTD V. VI SHANKAR|

2022 INEERAJ KUMAR ARG 0811252038 advocatersgarg@gmail.com  19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01074- [FINANCE CO LTD V. VI SHANKAR|

2022 RAJENDER KUMAR ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01075- [FINANCE CO LTD V VI SHANKAR|

2022 RAJESH KUMAR ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
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CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01076- [FINANCE CO LTD V VI SHANKAR|

2022 SALEEMUDDIN ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

EC-DLET-01-01077- [FINANCE CO LTD Vi VI SHANKAR

2022 SHAHNAWAZ ARG 0811252038 advocatersgarg@gmail.com  j19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

EC-DLET-01-01078- [FINANCE CO LTD Vi VI SHANKAR

2022 SHAKTI SINGH ARG 0811252038 advocatersgarg@gmail.com  j19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01079- [FINANCE CO LTD V. VI SHANKAR|

2022 SHISH PAL SINGH ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01080- [FINANCE CO LTD V. VI SHANKAR|

2022 VIJAY KUMAR ARG 0811252038  |advocatersgarg@gmail.com  ji9/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01081- [FINANCE CO LTD V. VI SHANKAR|

2022 DHARAMVEER ARG 0811252038 advocatersgarg@gmail.com  f19/02/22 19/02/22
CHOLAMANDALAM
INVESTMENT AN

I[EC-DLET-01-01082- [FINANCE CO LTD V. VI SHANKAR|

2022 SALMAN KHAN GARG 0811252038 advocatersgarg@gmail.com  19/02/22 19/02/22
TOYOTA FINANCIAL

I[EC-DLET-01-01089- [SERVICES INDIA LTD VS

2022 SALIKHSA BAGLI ABHA VIJAYAN [0953335792  |abhavijayan13@gmail.com 19/02/22 19/02/22
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

[EC-DLET-01-01090- [SHAIKH HAMID

2022 MITHUBAI ABHA VIJAYAN [0953335792  |abhavijayan13@gmail.com 19/02/22 19/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
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TOYOTA FINANCIAL
[EC-DLET-01-01094- [SERVICES INDIA LTD V§
2022 'YASHIN AJAY DALAL ABHA VIJAYAN [0953335792 abhavijayan13@gmail.com 19/02/22 19/02/22

TOYOTA FINANCIAL
SERVICES INDIA LTD VS
[EC-DLET-01-01130- [NILESH GOPINATH]
2022 DHARGALKAR ABHA VIJAYAN 0953335792  [abhavijayan13@gmail.com 19/02/22 19/02/22

TOYOTA FINANCIAL
[EC-DLET-01-01110- |[SERVICES INDIA LTD VS
2022 SURENDRA SINGH ABHA VIJAYAN 0953335792 [abhavijayan13@gmail.com 19/02/22 19/02/22

TOYOTA FINANCIAL
SERVICES INDIA LTD VS
[EC-DLET-01-01107- WPJIGNESH

2022 JAYENDRAKUMAR ABHA VIJAYAN [0953335792 abhavijayan13@gmail.com 19/02/22 19/02/22

BANSAL CREDITS LTD
[EC-DLET-01-01112- [VS RAJESHWAR|
2022 INANDAN LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |19/02/22 19/02/22

[EC-DLET-01-01113- [BANSAL CREDITS LTD|
2022 VS SURINDER SINGH LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |19/02/22 19/02/22

EC-DLET-01-01115- |BANSAL CREDITS LTD
2022 VS SAVITRI DEVI LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com j19/02/22 19/02/22

I[EC-DLET-01-01116- |BANSAL CREDITS LTD
2022 VS IRFAN ALI LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com f19/02/22 19/02/22

[EC-DLET-01-01117- [BANSAL CREDITS LTD|
2022 VS MOHD FURKAN LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com f19/02/22 19/02/22




District
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I[EC-DLET-01-01118-

Petitioner Name VS

Respondent Name

BANSAL CREDITS LTD
VS DHANANJAY KUMAR

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

2022 JHA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com f19/02/22 19/02/22

[EC-DLET-01-01122- [BANSAL CREDITS LTD|

2022 VS AMAR GUPTA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com j19/02/22 19/02/22

[EC-DLET-01-01125- |AXIS BANK LTD V§

2022 VIKAS TANWAR SUNITA SINGH 0871040589 [indolexlaw@gmail.com 21/02/22 21/02/22

EC-DLET-01-01124- |AXIS BANK LTD VS

2022 RAJESH SOLANKI SUNITA SINGH [0871040589 |indolexlaw@gmail.com 21/02/22 21/02/22
AXIS BANK LTD VS

[EC-DLET-01-01123- [SWADEEP SINGH]

2022 SOLANKI SUNITA SINGH 9871040589 Jindolexlaw@gmail.com 21/02/22 21/02/22

[EC-DLET-01-01121- |AXIS BANK LTD V§

2022 MAHENDRA KUMAR SUNITA SINGH [0871040589 lindolexlaw@gmail.com 21/02/22 21/02/22

EC-DLET-01-01120- |AXIS BANK LTD VS

2022 VANITA HORA SUNITA SINGH [0871040589 |indolexlaw@gmail.com 21/02/22 21/02/22

EC-DLET-01-01119- |AXIS BANK LTD VS

2022 YASHWANT BAKRE SUNITA SINGH [0871040589 |indolexlaw@gmail.com 21/02/22 21/02/22
SHREE ANK FINHOLD

[EC-DLET-01-01137- [PVT LTD VS KULWANT]

2022 SINGH SUNITA SINGH [0871040589 |indolexlaw@gmail.com 21/02/22 21/02/22




District

Case No.

[EC-DLET-01-01109-

Petitioner Name VS

Respondent Name

AXIS BANK LTD VS

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

2022 [DAKSH DAVE SUNITA SINGH [0871040589 lindolexlaw@gmail.com 21/02/22 21/02/22
AXIS BANK LTD VS

[EC-DLET-01-01105- |[KAMAL JEET KAUR

2022 BHATIA SUNITA SINGH 0871040589 [indolexlaw@gmail.com 21/02/22 21/02/22

[EC-DLET-01-01156- [STATE BANK OF INDIAVIJAY

2022 VS JEETENDRA SAINI  [PRAKASH 0810210832  |vijayprakash9682@gmail.com |21/02/22 21/02/22
STATE BANK OF INDIA|

[EC-DLET-01-01162- |[VS RANJEET KUMARVIJAY

2022 TIWARI PRAKASH 0810210832  |vijayprakashg682@gmail.com [21/02/22 21/02/22
IKOTAK MAHINDRA|

I[EC-DLET-01-01169- [BANK VS JEENAT|RAVI SHANKAR|

2022 CHAUDHARY GARG 0811252038  |advocatersgarg@gmail.com  |p1/02/22 21/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01168- [BANK LTD VS M/SRAVI SHANKAR

2022 ANSHIKA INFRATECH |GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01167- |BANK LTD VS M/SRAVI SHANKAR

0022 BHARAT GENERATORS [GARG 0811252038 advocatersgarg@gmail.com 21/02/22 21/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01170- [BANK LTD VS WASIM[RAVI SHANKAR

2022 AHMAD GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22

[EC-DLET-01-01166- [M/S KOTAK MAHINDRARRAVI SHANKAR

2022 BANK LTD VS DEVI RAM|GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
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M/S KOTAK MAHINDRA

[EC-DLET-01-01171- [BANK LTD VS M/S AVIRAVI SHANKAR

2022 ROADLINES GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01165- [BANK LTD VS DINESHIRAVI SHANKAR|

2022 KUMAR GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01164- [BANK LTD VS M/S MBRAVI SHANKAR

2022 ICONSTRUCTION CO GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S KOTAK MAHINDRA|

[EC-DLET-01-01163- [BANK LTD VS PRADEEPRRAVI SHANKAR

2022 BHARDWAJ GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01172- [BANK LTD VS VISHAIRAVI SHANKAR

2022 MUDGIL GARG 0811252038  |advocatersgarg@gmail.com  |p1/02/22 21/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01161- |BANK LTD VSRAVI SHANKAR

2022 SHAMSHUL HASAN GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
AXIS BANK LTD VS

EC-DLET-01-01102- [LAXMAN SINGH;

2022 BHADORIYA SUNITA SINGH [0871040589 |indolexlaw@gmail.com 21/02/22 21/02/22
IINVESITIIVIEIN I AN
[FINANCE CO LTD VS M/S
TASADDUK HUSSAIN|

EC-DLET-01-01101- |[MUSLIM EDUCATIO VI SHANKAR]

2022 SOCIETY NI ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S CHOLAMANDALAM
INVESTMENT AN

[EC-DLET-01-01100- [FINANCE CO LTD V VI SHANKAR|

2022 INOOR ALI ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
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M/S CHOLAMAND
INVESTMENT AN

EC-DLET-01-01099- [FINANCE CO LTD Vi VI SHANKAR

2022 GULAM SABIR ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S CHOLAMANDA
INVESTMENT AN

[EC-DLET-01-01108- [FINANCE CO LTD V. VI SHANKAR

2022 INAVED AHMAD ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S CHOLAMAND
INVESTMENT AN

EC-DLET-01-01098- [FINANCE CO LTD Vi VI SHANKAR

2022 [FAISAL KHAN ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S CHOLAMAND
INVESTMENT AN

[EC-DLET-01-01097- [FINANCE CO LTD V VI SHANKAR|

2022 IMOHD SHAKIR GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
HARYANA NEW PULSAR
LEASING AND FINANCE

[EC-DLET-01-01179- |PVT LTD VS

2022 BATUKESHWAR DUTT |HAIDER ABBAS |9717062924  |habbas.21@gmail.com 21/02/22 21/02/22
(VI/S GRV INTELLIGEINCUE
SECURITY FORCE PVT
LTD VS M/S SHIV|

EC-DLET-01-01181- [SHAKTI WAHAN PVI[VARNIKA

2022 LTD BAJAJ 0838660707  |varnika.bajaj@gmail.com 21/02/22 21/02/22
SHRI ANAND SALES VS

EC-DLET-01-01184- [SHANTI PRINT AND

2022 PACK ANIL ANAND  [0811721209 anilanando68@gmail.com 21/02/22 21/02/22
M/S CHOLAMANDALAM
INVESTMENT AND|

[EC-DLET-01-01147- [FINANCE CO LTD VSRAVI SHANKAR

2022 MOHD SHAHROZ GARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22

[EC-DLET-01-01104- |AXIS BANK LTD VS§

2022 VIMAL KUMAR DUBEY |SUNITA SINGH [9871040589 |indolexlaw@gmail.com 21/02/22 21/02/22
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INVESTMENT AN

[EC-DLET-01-01129- [FINANCE CO LTD V VI SHANKAR|

2022 INAVED AHMAD ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
M/S CHOLAMANDA
INVESTMENT AN

EC-DLET-01-01142- [FINANCE CO LTD Vi VI SHANKAR

2022 BABO AHMAD ARG 0811252038 advocatersgarg@gmail.com  |21/02/22 21/02/22
vVi/S CHULANMANDALALN
INVESTMENT AN
[FINANCE CO LTD VS M/

[EC-DLET-01-01012- [OM SHANTI OM|PRAYAG SINGH

2022 [EDUCATION SOCIETY |PAWAR 0071500671 singhpawar@gmail.com 21/02/22 21/02/22

[EC-DLET-01-01178- [ELECTRONICA FINANCE

2022 ILTD VS M V ASHOKA AMIT SINHA  [0811560077 amitsinhalegal @gmail.com 22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01158- [BANK LTD VS RATAN[RAVI SHANKAR

2022 LAL GARG 0811252038  |advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01159- [BANK LTD VSRAVI SHANKAR

2022 VIRENDER KUMAR GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01160- |BANK LTD VS M/SRAVI SHANKAR

0022 VARSHA TRANSPORT CO[GARG 0811252038 advocatersgarg@gmail.com 02/02/22 02/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01173- [BANK LTD VS ANITARAVI SHANKAR

2022 SINGH GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

EC-DLET-01-01157- [BANK LTD VS MON EAVI SHANKAR|

2022 PRAKASH ARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
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M/S KOTAK MAHINDRA

[EC-DLET-01-01155- [BANK LTD VS M/SRAVI SHANKAR

2022 ADARSH SIKSHA SAMITI|GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01154- [BANK LTD VS ASBARRAVI SHANKAR

2022 ALIL GARG 0811252038 advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01153- [BANK LTD VS BHURERAVI SHANKAR|

2022 SINGH GARG 0811252038 advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01152- [BANK LTD VS CHIRAGRAVI SHANKAR

2022 CHICHANI GARG 0811252038 advocatersgarg@gmail.com 22/02/22 22/02/22
M/S KOTAK MAHINDRA
BANK LTD VS M/S SHRI

I[EC-DLET-01-01174- |SHYAM FOODIRAVI SHANKAR|

2022 [PRODUCTS GARG 0811252038  |advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHIND
BANK LTD VS M/

[EC-DLET-01-01151- [CLASSIFIED PARTS ANDRAVI SHANKAR|

2022 SERVICES GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01175- [BANK LTD VS MULTAN[RAVI SHANKAR

0022 SINGH GARG 0811252038 advocatersgarg@gmail.com 02/02/22 02/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01150- [BANK LTD VS KANTARAVI SHANKAR

2022 PRASAD GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA
BANK LTD VS M/S

[EC-DLET-01-01149- [NARENDER AND SON EAVI SHANKAR|

2022 CONSTRUCTION ARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22




District

Case No.

Petitioner Name VS

Respondent Name

M/S KOTAK MAHINDRA|

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-01148- [BANK LTD VSRAVI SHANKAR|

2022 INARENDER GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01146- [BANK LTD VS PAWANRAVI SHANKAR|

2022 KUMAR GARG 0811252038 advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01145- [BANK LTD VS RAJIVIRAVI SHANKAR

2022 IKUMAR GUPTA GARG 0811252038 advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01143- [BANK LTD VS RAJIVIRAVI SHANKAR

2022 KUMAR GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA
BANK LTD VS M/S SS

I[EC-DLET-01-01141- [MEMORIAL SIKSHAJRAVI SHANKAR

2022 SAMITI GARG 0811252038  |advocatersgarg@gmail.com  [22/02/22 22/02/22

[EC-DLET-01-01140- [M/S KOTAK MAHINDRARAVI SHANKAR

2022 BANK LTD VS SAHIL GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22

[EC-DLET-01-01139- [M/S KOTAK MAHINDRARAVI SHANKAR

0022 BANK LTD VS SHAJAD [GARG 0811252038 advocatersgarg@gmail.com 02/02/22 02/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01138- [BANK LTD VS SHANTIRAVI SHANKAR

2022 DEVI GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01136- [BANK LTD VS SHEKHARRAVI SHANKAR|

2022 YADAV GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
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[EC-DLET-01-01135-

Petitioner Name VS
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M/S KOTAK MAHINDRA|
BANK LTD VS SUSHIL

Advocate
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Nobile
Number

Advocate email id
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2022 KUMAR SHARMA GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01134- [BANK LTD VS VIJAYRAVI SHANKAR

2022 IKUMAR DAS GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22

[EC-DLET-01-01133- [M/S KOTAK MAHINDRARAVI SHANKAR

2022 BANK LTD VS VINOD GARG 0811252038 advocatersgarg@gmail.com  [22/02/22 22/02/22

[EC-DLET-01-01132- [M/S KOTAK MAHINDRARAVI SHANKAR

2022 BANK LTD VS VINOD GARG 0811252038 advocatersgarg@gmail.com 22/02/22 22/02/22
M/S KOTAK MAHINDRA

I[EC-DLET-01-01131- [BANK LTD VS ASBAR[RAVI SHANKAR

2022 ALI GARG 0811252038  |advocatersgarg@gmail.com  [22/02/22 22/02/22
M/S KOTAK MAHINDRA

[EC-DLET-01-01193- [BANK LTD VS MILINDRAVI SHANKAR|

2022 IMADHAVA TRIPATHI GARG 0811252038 advocatersgarg@gmail.com  |22/02/22 22/02/22
TOYOTA FINANCIAL
SERVICES INDIA LTD VS

I[EC-DLET-01-01185- |DALVI SACHIN|

2022 CHINTAMAN ABHA VIJAYAN [0953335792 abhavijayan13@gmail.com 22/02/22 22/02/22
TOTSOL FINANCIAL

[EC-DLET-01-01200- [SERVICES LTD. VSJITENDER ADVJITENDERYADAV2017@

2022 MOHAMMAD ARIF KUMAR YADAYV [0999855157 GMAIL.COM 22/02/22 22/02/22
TOTSOL FINANCIAL

[EC-DLET-01-01199- [SERVICES LTD. VS RAJUITENDER ADVJITENDERYADAV2017@

2022 KUMAR KUMAR YADAYV [0999855157 GMAIL.COM 22/02/22 22/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S SHINKOLITHE

[EC-DLET-01-01202- [FINANCE COMPANY VS Bankebiharisharma@rediffmai

2022 GARIMA B. B. SHARMA [0891887145 l.com 22/02/22 22/02/22
[DHARA MOTOR|

[EC-DLET-01-01189- [FINANCE LTD. VS

2022 PARGATA SINGH LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |22/02/22 22/02/22

[EC-DLET-01-01201- [LAL MUNNI DEVI VS AJAIDEEP
2022 AND T GROUP PVT. LTD. KUMAR 081088136 10810881236 @gmail.com 22/02/22 22/02/22

M/S MOHD. RASHID
AND COMPANY VS
EC-DLET-01-01176- |[NIMITYA HOTEL AND
2022 RESORTS LTD. AND ORS [VINEET JAIN  [0891055897 22/02/22 22/02/22

IDASH LEASING AND
[EC-DLET-01-01204- [FINANCE PVT. LTD. VSNITISH
2022 [BIPIN PRASAD PATHANIA 0999334816 athania.hot@gmail.com 23/02/22 23/02/22

DASH LEASING AND
[EC-DLET-01-01219- [FINANCE PVT. LTD. VSNITISH
2022 RAJPAL SINGH PATHANIA 0099334816 athania.hot@gmail.com 23/02/22 23/02/22

IDASH LEASING AND
EC-DLET-01-01218- [FINANCE PVT. LTD. VSNITISH
0022 INARAYAN SINGH PATHANIA 0009334816 athania.hot@gmail.com 23/02/22 23/02/22

DASH LEASING AND
[EC-DLET-01-01217- [FINANCE PVT. LTD. VSNITISH
2022 IVIPIN SAXENA PATHANIA 0999334816 athania.hot@gmail.com 23/02/22 23/02/22

IDASH LEASING AND
[EC-DLET-01-01216- [FINANCE PVT. LTD. VSNITISH
2022 SATENDER RAJ PATHANIA 0999334816 athania.hot@gmail.com 23/02/22 23/02/22
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[EC-DLET-01-01215- [RAJESH KUMARINITISH

2022 MISHRA PATHANIA 0999334816 athania.hot@gmail.com 23/02/22 23/02/22
IDASH LEASING AND

[EC-DLET-01-01214- [FINANCE PVT. LTD. VSNITISH

2022 IMOHD SHARIF PATHANIA 0090334816 athania.hot@gmail.com 23/02/22 23/02/22

[EC-DLET-01-01213- [BALDEV FINLEASE PVT.NITISH

2022 ILTD. VS SALIM PATHANIA 0090334816 athania.hot@gmail.com 23/02/22 23/02/22

I[EC-DLET-01-01205- |[BALDEV FINLEASE PVT.NITISH

2022 ILTD. VS AVNISH KUMAR [PATHANIA 0000334816 athania.hot@gmail.com 23/02/22 23/02/22
IDASH LEASING AND

I[EC-DLET-01-00482- [FINANCE PVT. LTD. VSNITISH

2022 INAREEN KUMAR SAH  [PATHANIA 0999334816 athania.hot@gmail.com 23/02/22 23/02/22
GUNPAR LEASING AND

[EC-DLET-01-01211- [FINANCE PVT LTD VSNITISH

2022 RAJ BABU PATHANIA 0099334816 athania.hot@gmail.com 23/02/22 23/02/22
RUPAYAN FINANCE AND
INDUSTRIAL

I[EC-DLET-01-01212- |[CORPORATION LTD VSNITISH

2022 GAUTAM PRASAD PATHANIA 0000334816 athania.hot@gmail.com 23/02/22 23/02/22
IAALS DAINKN L1D S
GUPTA BUILDERS AND
PROMOTERS PVT. LTD.

I[EC-DLET-01-01222- [THROUGH DIRECTORRAJESH

2022 SH PARDEEP KUMAR JANGRA 0958726491 jangraadvocate@gmail.com  [24/02/22 24/02/22
CARS24 FINANCIAL

EC-DLET-01-01224- |SERVICES PVT. LTD. VSTARA IADVTARApokhriyal @gmail.co

2022 SOHAIL CARS POKHRIYAL 7005150941 m 24/02/22 24/02/22




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

CARS24 FINANCIAL

[EC-DLET-01-01226- [SERVICES PVT. LTD. VSTARA ADVTARApokhriyal@gmail.co

2022 SOHAIL CARS POKHRIYAL 7005150941 m 24/02/22 24/02/22
CARS24 FINANCIAL

[EC-DLET-01-01228- [SERVICES PVT. LTD. VYTARA ADVTARApokhriyal @gmail.co

2022 SOHAIL CARS IPOKHRIYAL 7005150941 Im 24/02/22 24/02/22
CARS24 FINANCIAL

EC-DLET-01-01229- [SERVICES PVT. LTD. VSTARA ADVTARApokhriyal @gmail.co

2022 SOHAIL CARS POKHRIYAL 7005150941 Im 24/02/22 24/02/22

[EC-DLET-01-01231- [BD CREDITS LTD. VS
2022 CHAMAN LAL GAGAN JINDAL[9871365547 adv.gagan.jindal@gmail.com |24/02/22 24/02/22

[EC-DLET-01-01232- [BD CREDITS LTD. VS JAI|
2022 [KISHAN GAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [|24/02/22 24/02/22

[EC-DLET-01-01233- [BD CREDITS LTD. V§
2022 RAJIV KUMAR GAGAN JINDAL[0871365547 adv.gagan.jindal@gmail.com |24/02/22 24/02/22

[EC-DLET-01-01234- [DANDONA FINANCE
0022 ILTD VS JAGDISH LAL GAGAN JINDAL[0871365547 adv.gagan.jindal@gmail.com |24/02/22 24/02/22

I[EC-DLET-01-01235- |[VEE ESS CAPFIN PVT.
2022 [LTD. VS AJAY GAGAN JINDAL[9871365547 adv.gagan.jindal@gmail.com |24/02/22 24/02/22

[EC-DLET-01-01236- [VEE ESS CAPFIN PVT,
2022 LTD. VS RADHEY SHYAM|GAGAN JINDAL|[9871365547 adv.gagan.jindal@gmail.com |24/02/22 24/02/22
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VEE ESS CAPFIN PVT,

[EC-DLET-01-01238- [LTD. VS PARSHURAMNITISH

2022 PRASAD VERMA PATHANIA 0999334816 athania.hot@gmail.com 24/02/22 24/02/22
MANJEET SECURITIES

[EC-DLET-01-01237-- |[AND FINLEASE LTD VSNITISH

2022 VINOD KUMAR PATHANIA 0090334816 athania.hot@gmail.com 24/02/22 24/02/22
[DHARA MOTOR|

[EC-DLET-01-01190- [FINANCE LTD. VS ANIS

2022 AHMED LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [24/02/22 24/02/22
IDASH LEASING AND

I[EC-DLET-01-00554- [FINANCE PVT. LTD. VSNITISH

2022 RIYAJ PATHANIA 0000334816 athania.hot@gmail.com 24/02/22 24/02/22
KASHMIRI LAL DUA VS

[EC-DLET-01-01197- WJAIN CO OPERATIVENARENDER narendersharma634@gmail.co

2022 IBANK LTD. SHARMA 0811480411 Im 24/02/22 24/02/22
KENNEN AUTOMATION|
SOLUTION PVT. LTD. VS

[EC-DLET-01-00955- [EZYTEK CLEAN PVT,

2022 ILTD. ANKUR GUPTA [0717781229 lawslancelegal @gmail.com 25/02/22 25/02/22
CHOLAMANDALAM
INVESTMENT AND|

I[EC-DLET-01-01103- [FINANCE CO LTD VSRAVI SHANKAR

0022 LAKHVINDER SINGH GARG 0811252038 advocatersgarg@gmail.com o5/02/22 o5/02/22
IKOTAK MAHINDRARAJEEV

[EC-DLET-01-01239- [BANK VS M/S ABHINAVIKUMAR ranjan.and.company@gmail.co

2022 ICONSTRUCTION RANJAN 0811843931 m 25/02/22 25/02/22
[KOTAK MAHINDRARAJEEV

EC-DLET-01-01241- [BANK VS NELSON| UMAR ranjan.and.company@gmail.co

2022 ILUCAS DCOSTA JAN 0811843931 m 25/02/22 25/02/22
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KOTAK MAHIND EEV

[EC-DLET-01-01242- |[BANK VS M/S ABHINA UMAR ranjan.and.company@gmail.co|

2022 CONSTRUCTION 0811843931 m 25/02/22 25/02/22
KOTAK MAHIND
BANK EEV

[EC-DLET-01-01243- ENTERPRISES UMAR ranjan.and.company@gmail.co

2022 IASSOCIATES 0811843931 Im 25/02/22 25/02/22
KOTAK MAHIND&?J EEV

[EC-DLET-01-01244- |BANK VS DATTU ARJ UMAR ranjan.and.company@gmail.co

2022 GODSE RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRA
BANK VS AJAY|RAJEEV

EC-DLET-01-01245- [PARMESHWAR KUMAR ranjan.and.company@gmail.co|

2022 BUCHADE RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-01246- [BANK VS  HANMATKUMAR ranjan.and.company@gmail.co|

2022 SHIVAJI DEVAKAR RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRARRAJEEV

[EC-DLET-01-01247- |BANK VS HAJIKUMAR ranjan.and.company@gmail.co|

2022 ALIMUDDIN KHAN RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-01248- |BANK VS M/S ABHINAVIKUMAR ranjan.and.company@gmail.co|

0022 CONSTRUCTION RANJAN 0811843931 m o5/02/22 o5/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-01249- [BANK VS M/S ABHINAVIKUMAR ranjan.and.company@gmail.co

2022 ICONSTRUCTION RANJAN 0811843931 m 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV

[EC-DLET-01-01251- [BANK VS M/S ABHINAVIKUMAR ranjan.and.company@gmail.co

2022 CONSTRUCTION RANJAN 0811843931 m 25/02/22 25/02/22
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KOTAK MAHIND
BANK VS TRIMURT EEV
[EC-DLET-01-01252- |[CEMENT PRODUCTSKUMAR ranjan.and.company@gmail.co|
2022 [PVT. LTD. RANJAN 0811843931 m 25/02/22 25/02/22
[KOTAK MAHINDRARAJEEV
[EC-DLET-01-01253- |[BANK VS MAHENDRAKUMAR ranjan.and.company@gmail.co
2022 SOPAN KAMBALKAR RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV
[EC-DLET-01-01254- |BANK VS SURESHIKUMAR ranjan.and.company@gmail.co
2022 INARAYAN PATIL RANJAN 0811843931 Im 25/02/22 25/02/22
RAJEEV
[EC-DLET-01-01255- [KOTAK MAHINDRAKUMAR ranjan.and.company@gmail.co|
2022 IBANK VS ASHISH SURYA |RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV
[EC-DLET-01-01256- [BANK VS  AASHISHIKUMAR ranjan.and.company@gmail.co|
2022 SONAVA RANJAN 0811843931 Im 25/02/22 25/02/22
RAJEEV
[EC-DLET-01-01258- |KOTAK MAHINDRAKKUMAR ranjan.and.company@gmail.co|
2022 IBANK VS DASHRATH RANJAN 0811843931 Im 25/02/22 25/02/22
RAJEEV
EC-DLET-01-01259- [KOTAK MAHINDRAKUMAR ranjan.and.company@gmail.co|
2022 BANK VS AMJAD KHAN |RANJAN 0811843931 Im 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV
[EC-DLET-01-01261- |BANK LTD. VS GAYURKUMAR ranjan.and.company@gmail.co
2022 KHAN RANJAN 0811843931 m 25/02/22 25/02/22
KOTAK MAHINDRARAJEEV
[EC-DLET-01-01262- [BANK LTD. VS RAJENDRKUMAR ranjan.and.company@gmail.co
2022 DHORELIA RANJAN 0811843931 m 25/02/22 25/02/22
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[KOTAK MAHIND EEV

[EC-DLET-01-01263- [BANK LTD. VS NAY. UMAR ranjan.and.company@gmail.co|

2022 IKISAN CHAVHAN JAN 0811843931 m 25/02/22 25/02/22
KOTAK MAHINDRA EEV

[EC-DLET-01-01264- |[BANK LTD. VS SANTOSHIKUMAR ranjan.and.company@gmail.co

2022 GOUR RANJAN 0811843931 Im 25/02/22 25/02/22

[EC-DLET-01-01257- [INDUSIND BANK LTD VS§

2022 LAXMAN SHARMA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [25/02/22 25/02/22

[EC-DLET-01-01269- [NEWLOOK LEASINGJITENDER ADVJITENDERYADAV2017@

2022 [PVT. LTD. VS ROHIT KUMAR YADAYV [9999855157 GMAIL.COM 25/02/22 25/02/22

[EC-DLET-01-01283- |[CSA MOTORS PVT. LTDJITENDER ADVJITENDERYADAV2017@

2022 VS NATHUNI RAT KUMAR YADAV [9999855157 GMAIL.COM 26/02/22 26/02/22
ITATA CAFrI1AL
FINANCIAL  SERVICES
ILTD. VS MYNAH]

[EC-DLET-01-01292- [DESIGNS PROP RENU]

2022 TANDON LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com  [28/02/22 28/02/22
TATA CAPITAL

[EC-DLET-01-01294- [FINANCIAL  SERVICES

2022 ILTD. VS SAVITA TOKAS |LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com |28/02/22 28/02/22
TATA CAPITAL
FINANCIAL  SERVICES

[EC-DLET-01-01295- |[LTD. VS  ARPINDER

2022 SINGH LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [28/02/22 28/02/22
TATA CAPITAL
FINANCIAL  SERVICES

[EC-DLET-01-01297- [LTD. VS SUKHVINDER|

2022 SINGH SAHANI LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [28/02/22 28/02/22
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TATA CAPITAL
[FINANCIAL SERVICES

[EC-DLET-01-01298- |[LTD. VS SADASHIV

2022 AMETA LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |28/02/22 28/02/22
TATA CAPITAL

I[EC-DLET-01-01299- |[FINANCIAL SERVICES

0022 LTD. VS RAHUL MISHRA [LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [28/02/22 28/02/22
TATA CAPITAL

I[EC-DLET-01-01300- |[FINANCIAL SERVICES

2022 ILTD. VS MANSI SAREEN |[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [28/02/22 28/02/22
TATA CAPITAL
[FINANCIAL SERVICES

[EC-DLET-01-01301- |[LTD. VS HARI NARAYAN|

2022 CHOUDHARY LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com |28/02/22 28/02/22
TATA CAPITAL
[FINANCIAL SERVICES

[EC-DLET-01-01302- [LTD. VS SURENDRA|

2022 KUMAR LALIT PANDEY [0717391663 lalitpandeyadav@gmail.com [28/02/22 28/02/22
TATA CAPITAL

I[EC-DLET-01-01304- |FINANCIAL SERVICES

2022 ILTD. VS VIKAS KATYAL |LALIT PANDEY [9717391663 lalitpandeyadav@gmail.com [28/02/22 28/02/22
SHREE ANK FINHOLD

EC-DLET-01-01312- |[PVT LTD VS NARENDER Bankebiharisharma@rediffmai

2022 SINGH B. B. SHARMA [0891887145 l.com 28/02/22 28/02/22
SHREE ANK FINHOLD

[EC-DLET-01-01313- |[PVT LTD VS NARENDER Bankebiharisharma@rediffmai

2022 SINGH B. B. SHARMA [0891887145 l.com 28/02/22 28/02/22




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

[EC-DLET-01-01314- [BRIJMOHAN GUPTA
2022 HUF VS MANAK GARG |[YASHVIR SETHI|9810119279 28/02/22 28/02/22
[EC-DLET-01-01315- [PUNJAB NATIONALSUKHVINDER
2022 BANK VS SHIV KUMAR [SINGH GULATI [0654419096  |sukhvindergz@gmail.com 28/02/22 28/02/22
PRABHAT CONTAINERS
PVT. LTD. M/S
[EC-DLET-01-01311- [FIROZABAD CREMICS
2022 PVT. LTD AVINASH DAS [8130222706 28/02/22 28/02/22
M/S AUSHADHI HERBAL
THROUGH JASPAL
[EC-DLET-01-01289- [SINGH VS M/S HUNTRA
2022 LABS MAYANK JOSHI[0873079397 |JADVMAYANK3@GMAIL.COM|28/02/22 28/02/22
17 MS. SARITA BIRBAL/NORTH [EX-40/2022 ITFL. FINANCE LIMITEDSANJEEV 8285002845 02.02.2022  |31.01.2022
DISTRICT JUDGE,EAST Vs K B TRADERS KUMAR
(COMMERCIAL
COURT)
(w.e.f-20.07.2021) litigation@srcslegal.com
EX-41/2022 [IFL. FINANCE LIMITEDSANJEEV 8285002845 02.02.2022 31.01.2022
Vs KUMAR
MADINA GARMENTS
litigation@srcslegal.com
EX-42/2022 IIFL. FINANCE LIMITEDSANJEEV 8285002845 03.02.2022  |02.02.2022
Vs KUMAR
[P R TRADERS
litigation@sreslegal.com
EX-43/2022 M/S CHOLAMANDA VI SHANKAR[9811252038 04.02.2022  [03.02.2022
INVESTMENT ANDIGARG

FINANCE COMPANY LT
Vs
SH. DEEPAK R. AN

ANTD

advocatersgarg@gmail.com




District

Case No.

[EX-44/2022

Petitioner Name VS

Respondent Name

M/S CHOLAMANDALA
INVESTMENT AND
FINANCE COMPANY LTD
VS SH. NADEEM M. AND
ANR

Advocate

Advocate

Nobile
Number

0811252038

Advocate email id

advocatersgarg@gmail.com

Date

ofDate of e-

Registration filing

04.02.2022

03.02.2022

EX-45/2022 M/S CHOLAMANDA VI SHANKARI9811252038 04.02.2022  |03.02.2022
INVESTMENT ANDIGARG
[FINANCE COMPANY LT
Vs
SH. RAVI KANT AN .
ANID advocatersgarg@gmail.com
[EX-46/2022 M/S CHOLAMANDALAMIRAVI SHANKAR[o811252038 04.02.2022 03.02.2022
INVESTMENT ANDIGARG
FINANCE COMPANY LT
Vs
SH. SANJAY SINGH AN .
AND advocatersgarg@gmail.com
EX-47/2022 KOGTA  FINANCIAL II UL 0891009515 04.02.2022  |04.02.2022
INDIA LTD VS. AMIK ALIKASHYAP
S/O NAFIS ALI
lexpaeitico3 @gmail.com
[EX-48/2022 SBI CARDS AND[WASIQUR 0811225408 07.02.2022 05.02.2022
PAYMENTS SERVICERAHMAN
LTD. VS IMRAN MALIK |KHAN
wrkhanassociates@gmail.com
[EX-49/2022 SBI CARDS AND[WASIQUR 0811225408 07.02.2022 05.02.2022
PAYMENTS SERVICERAHMAN
ILTD. VS. RAMESHIKHAN
CHAND
wrkhanassociates@gmail.com
[EX-50/2022 ISBI CARDS AND[WASIQUR 0811225408 08.02.2022  [07.02.2022
PAYMENTS SERVICE |[RAHMAN
LTD VS. RAJENDERKHAN
KARTIK

wrkhanassociates@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

[EX-51/2022 ISBI CARDS AND[WASIQUR
PAYMENTS SERVICERAHMAN
ILTD VS VINIT HANDA  |KHAN

0811225408 08.02.2022 07.02.2022

wrkhanassociates@gmail.com
[EX-52/2022 ISBI CARDS AND[WASIQUR 0811225408 08.02.2022  [07.02.2022
PAYMENTS SERVICE [RAHMAN
ILTD VS. AJAY SINGH KHAN

wrkhanassociates@gmail.com
FEX-53/2022 M/S CHOLAMANDALAMIRAVI SHANKAR[o811252038 10.02.2022 10.02.2022
INVESTMENT ANDIGARG
FINANCE COMPANY LTD
VS. SH. VIJENDRA|

IMALIK AND ORS .
advocatersgarg@gmail.com
EX-54/2022 M/S CHOLAMANDA VI SHANKARI9811252038 10.02.2022 10.02.2022
INVESTMENT ANDIGARG

FINANCE COMPANY LT
Vs SUBHASH CHAND

IMISHRA AND ANR. .
advocatersgarg@gmail.com
EX-55/2022 KOGTA FINANCIALSHARWAN 8010215314 10.02.2022 10.02.2022
INDIA LIMITED VSKUMAR
LALIT VINOD KUMAR |[TTWARI

litigation@srcslegal.com
[EX-56/2022 [IFL FINANCE LIMITEDISANJEEV 8285002845 15.02.2022 11.02.2022
VS. MANISH TRADERS |[KUMAR

litigation@sreslegal.com
[EX-57/2022 ITFL. FINANCE LIMITEDISANJEEV 8285002845 15.02.2022 11.02.2022
VS. D RIKEMAR
MANUFACTURING AND
TRADING COMPANY

litigation @srcslegal.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EX-58/2022 IMFL FINANCE LIMITED|VIDUR SIKKA [011-41098291 18.02.2022 17.02.2022
VS I K ENTERPRISES
[EX-59/2022 YES BANK LIMITED VSKUNAL 0811015339 18.02.2022 17.02.2022
IDEV ANAND MAKHIJA
katyalsachin2008 @gmail.com
EX-60/2022 HDFC BANK LTD VSJKUNAL 0811015339 10.02.2022 18.02.2022
[KARTIK B SONAR MAKHIJA
katyalsachin2008 @gmail.com
[EX-61/2022 HDFC BANK LTD VS. RAJIKUNAL 8802757235 10.02.2022 18.02.2022
IKISHOR SINGH MAKHIJA
legal @katyalassociates.com
[EX-62/2022 BAJAJ FINANCIAL LTDIRIT ARORA 7838737001 19.02.2022 19.02.2022
VS SANJEEV KUMAR
ritarorag1@gmail.com
[EX-63/2022 BAJAJ FINANCIAL LTDIRIT ARORA 7838737001 10.02.2022 19.02.2022
VS SURENDER KUMAR
ritaroragi@gmail.com
[EX-64/2022 BAJAJ FINANCIAL LTDIRIT ARORA 7838737001 10.02.2022 19.02.2022
VS SANJEEV KUMAR
ritarorag1@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EX-68/2022 IKOTAK MAHINDRAIRROHIT BOHRA [9911000651 28.02.2022 26.02.2022
PRIME LTD VS. MOHD
ARIF
rohit@bambhaandnandan.in
[EX-69/2022 IKOTAK MAHINDRAIRROHIT BOHRA (9911000651 £8.02.2022 26.02.2022
PRIME LTD VS. YELENA
MARTYNENKO
rohit@bambhaandnandan.in
[EX-70/2022 KOTAK MAHINDRARROHIT BOHRA (9911000651 28.02.2022 26.02.2022
PRIME LTD VS|
[DHARMENDRA SHARMA|
rohit@bambhaandnandan.in




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

MS. NIVEDITA ANII]
SHARMA, DISTRICT]
JUDGE
(COMMERCIAL)

Shahdara

CS (COMM)/14/2022

STATE BANK OF INDIA|
Vs HARSHA AGGARWAL

GOPAL CHAND|
SHARMA(P),

0013010329

sunnytanveer1993@gmail.com

05-01-2022

05-01-2022

CS (COMM)/13/2022

HIMANSHU JAIN Vs
[EAST MUNICIPAL
CORPORATION OK
IDELHI

HEMANT
GUPTA(P),

0811085066

vakil@hotmail.com

05-01-2022

05-01-2022

CS (COMM)/12/2022

HIMANSHU JAIN Vs
EAST MUNICIPAL
ICORPORATION
IDELHI

OFHEMANT

GUPTA(P),

0811085066

vakil@hotmail.com

05-01-2022

05-01-2022

CS (COMM)/21/2022

M/S SOHAN BEER VS
EAST MUNICIPAL
CORPORATION OH
DELHI

ANKIT
GUPTA(P),

0891803682

www.advocateankitgupta.com

07-01-2022

07-01-2022

CS (COMM)/20/2022

M/S RSPL LIMITED Vs
IDHIRAJ KUMAR

ANIL KUMAR
SAHU(P),

0810134793

allipcare @gmail.com

07-01-2022

07-01-2022

[EX/11/2022

[IFL FINANCE LTD Vs
IMEHAR CREATIONS

SANJEEV
KUMAR(P),

8285002845

litigation@srcslegal.com

10-01-2022

10-01-2022

CS (COMM)/26/2022

PUNJAB AND  SIND

VERMA

BANK Vs SMT SINDHUMANOJ KUMAR

RORA(P),

0811254078

manvakil378 @gmail.com

10-01-2022

10-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S  IIFL  FINANCHEBASANT
LIMITED Vs M/S R PKUMAR basantsinghadvocate@gmail.c
[EX/10/2022 IPLASTICS SINGH(P), 0810612414 om 10-01-2022 10-01-2022

SMT KHUSHI KOHLI VSDIPESH
EX/12/2022 IMESSRS DURGA METAL |[KUMAR(P), 8800688328 [advdipeshkumar@gmail.com [11-01-2022 11-01-2022

JP GUPTA Vs SMODIMANOJ
CS (COMM)/29/2022 [INFRASTEEL PVT LTD |KUMAR(P), 0890813888 |info@unitriolaw.com 11-01-2022 11-01-2022

S K FOODS AND

BEVERAGES Vs
HALDIRAM INDIAMANOJ KUMAR
CS (COMM)/30/2022 |PRIVATE LIMITED SINGH(P), 0811078574 manoj1968singh@gmail.com [14-01-2022 14-01-2022

M/S ROHAN BOOK
COMPANY PVT LTD Vs
POOJA PUBLISHERSSAMAMA
CS (COMM)/31/2022 |AND DISTRIBUTORS SUHAIL(P), 0717345345 anzlawz@gmail.com 14-01-2022 14-01-2022

M/S RSPL LIMITED Vs
THROUGH ITSANIL KUMAR|
CS (COMM)/32/2022 [PROPIETOR/PARTNER |[SAHU(P), 0810134793 allipcare @gmail.com 14-01-2022 14-01-2022

KARAN GUPTA V§
THROUGH ITYANIL KUMAR
CS (COMM)/33/2022 [DIRECTORS SAHU(P), 0810134793 allipcare @gmail.com 14-01-2022 14-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/37/2022 [DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/38/2022 [DELHI GUPTA(P), 0811085066 vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN VS|
EDMC Vs EAST]

IMUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/35/2022 |[DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/36/2022 [DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/39/2022 [DELHI IGUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/40/2022 |DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs
IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/41/2022 |[DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/45/2022 |[DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/42/2022 [DELHI GUPTA(P), 0811085066 vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/43/2022 [DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/44/2022 [DELHI GUPTA(P), 0811085066  |vakihra@hotmail.com 15-01-2022 15-01-2022

RUKHMANI KESHWANIMOHIT
CS (COMM)/58/2022 |[Vs NARESH JESHWANI [SHARMA(P), 0810134793 allipcare @gmail.com 17-01-2022 17-01-2022

BAJAJ FINANCE LTD Vs
[EX/23/2022 PARTH GRAPHICS RIT ARORA(P), [7838737001 |[ritarora@gmail.com 17-01-2022 17-01-2022

BAJAJ FINANCE LTD Vs
[EX/25/2022 ABHINAV JAIN RIT ARORA(P), [7838737001 |ritarora@gmail.com [17-01-2022 17-01-2022




District

Case No.

[EX/24/2022

Petitioner Name VS

Respondent Name

BAJAJ FINANCE LTD Vs
[PRAMOD KUMAR
SHUKLA

Advocate

RIT ARORA(P),

Advocate
Nobile
Number

7838737001

Advocate email id

ritarora@gmail.com

Date

ofDate of e-

Registration filing

17-01-2022

17-01-2022

CS (COMM)/63/2022

APRICOT FASHION|
ALLOY Vs  MYNTRA
IDESIGN PVT LTD

GAUTAM
BHASIN(P),

0999306881

eludicationlegal @outlook.com

20-01-2022

20-01-2022

CS (COMM)/65/2022

SH RAJEEV GOEL Vs SH
AMAN AGGARWAL

IDINESH
KUMAR(P),

0811215075

dineshadv.1965@gmail.com

21-01-2022

21-01-2022

[EX/35/2022

TFL FINANCE LTD Vs B S
IN ENTERPRISE

SANJEEV
KUMAR(P),

8285002845

litigation @srcslegal.com

21-01-2022

21-01-2022

[EX/39/2022

MAHINDRA AND|
MAHINDRA FINANCIAL
SERVICES LTD Vs
ASHOK KUMAR PATHAK

INTTIN
MEHTA(P),

88022182091

gmail.com

advocate.mehtaassociateso9@

R22-01-2022

22-01-2022

EX/40/2022

M/S IIFL FINANCE LTD|
Vs KAPOOR TRADERS

VIBHOR
MATHUR(P),

0650425989

support@arvlawchambers.com

22-01-2022

22-01-2022

[EX/42/2022

M/S IIFL FINANCE LTD|
Vs SATYARTHI SATIN|

VIBHOR

SHOP AND ANR

MATHUR(P),

0650425989

support@arvlawchambers.com

R22-01-2022

22-01-2022




District

Case No.

CS (COMM)/78/2022

Petitioner Name VS

Respondent Name

ROWENA SHARMA Vs
IMS LIFE CARE
SURGICAL

Advocate

Imran Ali(P),

Advocate
Nobile
Number

0891056644

Advocate email id

asimnaeemadv.gmail.com

Date

ofDate of e-

Registration filing

R7-01-2022

R27-01-2022

[EX/43/2022

IM/S AAR KAY FIN LEASE]
PVT LTD Vs RAJESH
KUMAR

VIKAS
JAIN(P),

DEEP

7838963403

lawvikasgg@gmail.com

22-01-2022

22-01-2022

CS (COMM)/76/2022

IMALTI AGGARWAL Vs
M/S COSMIC
CONSUMER GOODS PVTj
LTD

ASHISH
AGGARWAL(P),

99909095703

surbhipoddaros@gmail.com

R7-01-2022

R27-01-2022

CS (COMM)/75/2022

RAJ KUMAR SHARMA Vs
[EBIX PAYMENT]
SERVICES PVT LTD

VISHNU KANT
PANDEY(P),

0210103636

y.arjunsharma@ymail.com

R7-01-2022

R27-01-2022

CS (COMM)/77/2022

KR TECHNO
ENGINEERS PVT LTD|
THROUGH ITS AR Vs
[M/S KAD HOUSING PVT

ALKA
SINGH(P),

8802774540

adv.alkasingh@gmail.com

R7-01-2022

R7-01-2022

CS (COMM)/82/2022

STATE BANK OF INDIA
Vs HIRALAL PAREEK

GOPAL CHAND
SHARMA(P),

0810210832

vijayprakashg682@gmail.com

28-01-2022

28-01-2022

CS (COMM)/81/2022

SMT RAJ PRABHA Vs
RELIANCE J IOI
INFOCOMM LIMITED

HARAT
RAKASH(P),

0268300000

bharatgupta@rkca.net

28-01-2022

28-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IKOTAK MAHINDRA|
BANK Vs LUCKY]

OMP (IDIGENERATORS PRIVATEMAYANK mayankmahajanos@yahoo.co

(COMM)/25/2022 ILIMITED 502 MAHAJAN(P), [0873347330 |m 20-01-2022  [20-01-2022
IKOTAK MAHINDRA|

OMP (DIBANK Vs SUBHASHMAYANK mayankmahajanos@yahoo.co

(COMM)/26/2022 KHANNA 366 MAHAJAN(P), [0873347330 |m £0-01-2022 20-01-2022
[KOTAK MAHINDRA

OMP (I BANK Vs SUBHASHMAYANK mayankmahajanos@yahoo.co

(COMM)/27/2022 IKHANNA 385 IMAHAJAN(P), [0873347330 |m 20-01-2022  [20-01-2022
KOTAK MAHINDRA

OMP (IyBANK Vs SUBHASHMAYANK mayankmahajanos@yahoo.co

(COMM)/28/2022 IKHANNA 968 IMAHAJAN(P), [0873347330 |m 20-01-2022  [20-01-2022
[KOTAK MAHINDRA|

OMP (IYBANK Vs MOHD RAZAIMAYANK mayankmahajanos@yahoo.co

(COMM)/24/2022 325 IMAHAJAN(P), [0873347330 |m 20-01-2022  |20-01-2022
[KOTAK MAHINDRA

OMP (DIBANK Vs DINESHMAYANK mayankmahajanos@yahoo.co

(COMM)/29/2022 KUMAR 191 MAHAJAN(P), [0873347330 |m 20-01-2022  |20-01-2022
IKOTAK MAHINDRA|

OMP (I)l ANK Vs RAHUL KHATRI1 AYANK mayankmahajanos@yahoo.co

(COMM)/34/2022 225 AHAJAN(P), [9873347330 |m 20-01-2022  |290-01-2022




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

OMP (D)KOTAK MAHINDRAMAYANK mayankmahajanos@yahoo.co

(COMM)/30/2022 ANK Vs SAGAR 325 MAHAJAN(P), [0873347330 |m 20-01-2022 20-01-2022
OTAK MAHINDRA|
ANK Vs V P SINGH
EMORIAL

OMP (DIEDUCATIONAL SOCIETY[MAYANK mayankmahajanos@yahoo.co

(COMM)/31/2022 074 MAHAJAN(P), [0873347330 |m £0-01-2022 20-01-2022
[KOTAK MAHINDRA

OMP (I BANK Vs HIGHWAYMAYANK mayankmahajanos@yahoo.co

(COMM)/35/2022 TRAVELS 859 MAHAJAN(P), [0873347330 |m 20-01-2022 20-01-2022
KOTAK MAHINDRA

OMP (IyBANK Vs HIGHWAYMAYANK mayankmahajanos@yahoo.co

(COMM)/32/2022 TRAVELS 871 IMAHAJAN(P), [0873347330 |m 20-01-2022  [20-01-2022
IKOTAK MAHINDRA|

OMP (IYBANK Vs  SUBHASHMAYANK mayankmahajanos@yahoo.co

(COMM)/33/2022 IKHANNA 159 IMAHAJAN(P), [0873347330 |m 20-01-2022  |20-01-2022
PANKAJ SHARMA VSSATYENDRA
I[EAST DELHI MUNICIPALIKUMAR

CS (COMM)/88/2022 [CORPORATION SINGH(P), 0811161525 sksingh116 @gmail.com £20-01-2022  |29-01-2022

19 MS. SUKHVINDERShahdara
KAUR DJ COMM - 02

ANMOL FINANCIAL

OMP (IYSERVICES LTD VSSAJJAN KUMAR

(COMM)/8/2022 SADHNA AGGARWAL(P), 0911644330 skaggarwal @gmail.com 11-01-2022 11-01-2022




District

Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ANMOL FINANCIAL

OMP (IYSERVICES LTD Vs NANDISAJJAN KUMAR

(COMM)/9/2022 IKISHORE SAHNI AGGARWAL(P), 0911644330 skaggarwal @gmail.com 11-01-2022 11-01-2022

OMP (DIPRAVEEN KUMARISUNNY

(COMM)/10/2022 ARORA Vs JAYKANT ARORA(P), 0053121314 advsunnyaroraa@gmail.com |14-01-2022 14-01-2022
IKOTAK MAHINDRA|

OMP (DIBANK Vs  SUBHASHIMAYANK mayank_mahajanos@yahoo.c

(COMM)/23/2022 KHANNA 086 IMAHAJAN(P), [0873347330 |om 20-01-2022  |29-01-2022
IKOTAK MAHINDRA|

OMP (DIBANK Vs SUBHASHMAYANK mayank_mahajanos@yahoo.c

(COMM)/22/2022 KHANNA 958 MAHAJAN(P), [0873347330 Jom £0-01-2022 20-01-2022
[KOTAK MAHINDRA

OMP (I BANK Vs HIGHWAYMAYANK mayank_mahajanos@yahoo.c

(COMM)/18/2022 TRAVELS 842 IMAHAJAN(P), [0873347330 Jom 20-01-2022  [20-01-2022
IKOTAK MAHINDRA|

OMP (I)l ANK Vs SUBHASHMAYANK mayank_mahajanos@yahoo.c

(COMM)/13/2022 HANNA 106 AHAJAN(P), [0873347330 Jom 20-01-2022  |29-01-2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Date ofDate of e-
Registration filing

Advocate Advocate email id
Nobile

Number

IKOTAK MAHINDRA|

OMP (DIBANK Vs SUBHASHMAYANK mayank_mahajanos@yahoo.c

(COMM)/19/2022 IKHANNA 110 IMAHAJAN(P), [0873347330 Jom 20-01-2022 20-01-2022
[KOTAK MAHINDRA

OMP (DIBANK Vs HIGHWAYMAYANK mayank_mahajanos@yahoo.c

(COMM)/20/2022 TRAVELS 865 IMAHAJAN(P), [0873347330 Jom £20-01-2022  |20-01-2022
IKOTAK MAHINDRA|

OMP (I BANK Vs HIGHWAYMAYANK mayank_mahajanos@yahoo.c

(COMM)/12/2022 TRAVELS 836 IMAHAJAN(P), [0873347330 |om 20-01-2022  |29-01-2022
IKOTAK MAHINDRA|

OMP (DIBANK Vs DHARMENDRAMAYANK mayank_mahajanos@yahoo.c

(COMM)/21/2022 2029 MAHAJAN(P), [0873347330 Jom £0-01-2022 20-01-2022
[KOTAK MAHINDRA

OMP (IBANK Vs VAVAR KHANMAYANK mayank_mahajanos@yahoo.c

(COMM)/11/2022 34 IMAHAJAN(P), [0873347330 Jom 20-01-2022  [20-01-2022
IKOTAK MAHINDRA|

OMP (I)l ANK Vs KHYALIRAMWAYANK mayank_mahajanos@yahoo.c

(COMM)/14/2022 HYALIRAM 151 AHAJAN(P), [0873347330 Jom 20-01-2022  |29-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

IKOTAK MAHINDRA
BANK Vs VEHEN|

INFRATECH
OMP (DIDEVELOPERS PRIVATEMAYANK mayank_mahajanos@yahoo.c
(COMM)/17/2022 ILIMITED 369 IMAHAJAN(P), [0873347330 Jom 20-01-2022 20-01-2022

KOTAK MAHINDRA

OMP (DIBANK Vs  SANTOSHMAYANK mayank_mahajanos@yahoo.c

(COMM)/15/2022 TIWARI 7051 IMAHAJAN(P), [0873347330 Jom £20-01-2022  |20-01-2022
IKOTAK MAHINDRA|

OMP (DIBANK Vs  SUBHASHIMAYANK mayank_mahajanos@yahoo.c

(COMM)/16/2022 KHANNA 090 IMAHAJAN(P), [0873347330 |om 20-01-2022  |29-01-2022
SERO CORPORATEH
SOLUTIONS PVT LTD Vg
PRIME COMFORTATUL

CS (COMM)/18/2022 [PRODUCTS PVT LTD BATRA(P), 0313661982 uniserve law@yahoo.com 06-01-2022  |06-01-2022

HIMANSHU JAIN Vs

I[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/17/2022 |[DELHI GUPTA(P), 0811085066  |vakilhra@hotmail.com 06-01-2022  [06-01-2022

HIMANSHU JAIN Vg
[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/15/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 06-01-2022  [06-01-2022




District

Case No.

CS (COMM)/16/2022

Petitioner

Respondent Name

HIMANSHU JAIN Vs
[EAST MUNICIPAL
ICORPORATION OR
IDELHI

Name VSAdvocate

HEMANT
GUPTA(P),

Advocate

Nobile
Number

0811085066

Advocate email id

vakilhra@hotmail.com

Date

ofDate of e-

Registration filing

06-01-2022

06-01-2022

CS (COMM)/19/2022

STATE BANK OF INDIA|
Vs MANISH SHARMA

GOPAL CHAND
SHARMA(P),

0810210832

vijayprakashg682@gmail.com

07-01-2022

07-01-2022

CS (COMM)/22/2022

[FIROZ KHAN|
PROPRIETOR OF FINE
BAKERY Vs SHAIKH
IRFAN PASHA

IKAPIL
YADAV(P),

0811370721

legumperitum@gmail.com

10-01-2022

10-01-2022

CS (COMM)/23/2022

M/S MONGA BROTHERS
Vs M/S DEV GARMENTS

[RISHABH
SINGHAL(P),

7503414900

rsinghl3062@gmail.com

10-01-2022

10-01-2022

CS (COMM)/72/2022

VINESH JAIN Vs HARSH
SETHI

ASHISH
AGGARWAL(P),

0899695533

op_law@rediffmail.com

[13-01-2022

13-01-2022

CS (COMM)/34/2022

CANUNLIURN INLLVY
BHARAT TRAILER]
SERVICES Vs M/S VIJAY|
INIRMAN COMPANY|
IPRIVATE LIMITED
THORUGH ITS

JASPREET

IDIRECTORS

SINGH(P),

0899641617

jaspreet.Jaw@gmail.com

14-01-2022

11-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/46/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 11-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/50/2022 [DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 14-01-2022

TARUN KUMAR JAIN Vs

[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/49/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/51/2022 [DELHI GUPTA(P), 0811085066 vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs

I[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/47/2022 |DELHI GUPTA(P), 0811085066  |vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs
[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/52/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 17-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/53/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/48/2022 [DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs

[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/54/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs

IEAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/55/2022 [DELHI GUPTA(P), 0811085066 vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs

I[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/56/2022 |DELHI GUPTA(P), 0811085066  |vakilhra@hotmail.com 17-01-2022 17-01-2022

TARUN KUMAR JAIN Vs
[EAST MUNICIPAL
CORPORATION OHHEMANT
CS (COMM)/57/2022 |DELHI GUPTA(P), 0811085066  [vakilhra@hotmail.com 17-01-2022 17-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

RUKHMANI KESHWANI
Vs RAJU AGARBATTIMOHIT
CS (COMM)/59/2022 [WORKS AND ANR SHARMA(P), 0810134793 allepcare@gmail.com 18-01-2022 17-01-2022

IDHARMENDER KUMAR|
SHARMA Vs INDUSIND|SUNIL DUTT
CS (COMM)/61/2022 [BANK LTD SHARMA(P), 0009921139 sunildutt1216@gmail.com 10-01-2022 17-01-2022

M/S SIKKA PROMOTERS
PVT LTD Vs M/S
DAMONT DEVELOPERS

CS (COMM)/60/2022 [PRIVATE LIMITED Ankur(P), 0818830028  Jankursinghalg83@gmail.com [19-01-2022 18-01-2022
SANJEEV KUMAR
GUPTA Vs M/S SAIFYASHISH
CS (COMM)/64/2022 INTERIOR AGGARWAL(P), [0899695533  |op_law@rediffmail.com 20-01-2022  [10-01-2022
JAFFCON ENTERPRISES
THROUGH ITS
IPROPRIETOR Vs
MAHAVIR ELECTRIQ
THROUGH JIVRAJMOHD. SHUAIB,
CS (COMM)/67/2022 [HARDINRAM BANA KHAN(P), 0711876418 mohdshuaibkhan@gmail.com [22-01-2022  [19-01-2022

PUNJAB AND SINDy
BANK Vs SMT ANITA
AHUJA PROPRIETOR

IMS GURFATEHMANOJ KUMAR|
CS (COMM)/68/2022 INDUSTRIES RORA(P), 0811254078 manvakil378 @gmail.com 24-01-2022  [20-01-2022




District

Case No.

CS (COMM)/70/2022

Petitioner Name VS
Respondent Name

RANG TARANG UDYOG
LIMITED Vs M/S
IPANDEY TRADER

Advocate

ALOK
PANDEY(P),

Advocate
Nobile
Number

977177047

Advocate email id

alokpandey222 @gamil.com

Date

ofDate of e-

Registration filing

R24-01-2022

22-01-2022

CS (COMM)/71/2022

M/S ASHOK KUMAR
BAHL Vs
MUNICIPAL

CORPORATION

EAST DELHISATYENDRA

KUMAR
SINGH(P),

0811161525

sksinghal16 @gmail.com

24-01-2022

24-01-2022

CS (COMM)/69/2022

RITZ INFRTATECH PVT
LIMITED Vs HALDIFRAM
INDIA PVT LIMITED

IMANOJ KUMAR
SINGH(P),

0811078574

manoj1968singh@gmail.com

R24-01-2022

24-01-2022

CS (COMM)/74/2022

IDBI BANK LTD Vs RENU|
DEVI

VIVEK
KUMAR(P),

0811867703

kumarvivekadv@gmail.com

25-01-2022

24-01-2022

CS (COMM)/80/2022

[ILUNLLOIT JALIN]
PROPRIETOR OF M/S
LOVE HOSIERY Vs M/S
AFROZ GARMENT]
THORUGH ITS
[PROPRIETOR MOHD
AFROZ

VARUN
JAIN(P),

0871340160

varunjainfp@gmail.com

28-01-2022

24-01-2022

CS (COMM)/79/2022

PARMOD JAIN Vs M/S
AFROZ GARMENT]
THROUGHI TS
[PROPRIETOR MOHD

VARUN

AFROZ

JAIN(P),

0871340160

varunjainfp@gmail.com

28-01-2022

25-01-2022




District

Case No.

CS (COMM)/83/2022

Petitioner Name VS
Respondent Name

RAJEEV JAIN Vs EAST
[DELHI MUNICIPAL
CORPORATION

Advocate

SATYENDRA
KUMAR
SINGH(P),

Advocate
Nobile
Number

0811161525

Advocate email id

skgoyal16 @gmail.com

Date

ofDate of e-

Registration filing

29-01-2022

28-01-2022

CS (COMM)/84/2022

PANKAJ SHARMA Vs
[EAST DELHI MUNICIPAL
CORPORATION

SATYENDRA
KUMAR
SINGH(P),

0811161525

skgoyal16 @gmail.com

290-01-2022

28-01-2022

CS (COMM)/85/2022

M/S STANLEE INDIA
POLYMERS Vs  M/S
IMAHAVIR INDUSTRIES

Ankur(P),

0818830028

ankursinghalg83@gmail.com

290-01-2022

290-01-2022

CS (COMM)/86/2022

[PARVEZ ALAM Vs VINAY|
IMITTAL

Neena
Malhotra(P),

0011383669

advneenamalhotra@gmail.com|

20-01-2022

290-01-2022

CS (COMM)/87/2022

PANKAJ SHARMA Vs
[EAST DELHI MUNICIPAL
CORPORATION

SATYENDRA
KUMAR
SINGH(P),

0811161525

skgoval16 @gmail.com

290-01-2022

29-01-2022

CS (COMM)/93/2022

BERRY COTTS PVT LTD|
Vs SHREE JAI GURUDEV

ABHISHEK

TEXTILE AGENCY

MALHOTRA(P),

0811161525

skgoyal16 @gmail.com

01-02-2022

290-01-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

M/S SONEPAR INDIA
PVT LTD Vs E AND A
IENGINEERING RATNESWAR
CS (COMM)/91/2022 |[SOLUTIONS PVT LTD DAS(P), 0000514751 lawsangels.delhi@gmail.com J01-02-2022  |20-01-2022

HDFC BANK LTD VSDEEPAK

EX/6/2022 RAJNI KAPOOR SHARMA(P), 0650212020  |deepaklegaloso5@gmail.com [07-01-2022  [01-02-2022
IKOTAK MAHINDRA|
PRIME LTD Vs DURGESH|[KUSHAL

EX/14/2022 KUMAR KUMAR(P), 0058724670  |kushalkumar@gmail.com 14-01-2022 01-02-2022
IKOTAK MAHINDRA|
PRIME LTD Vs N KKUSHAL

EX/15/2022 SINGH KUMAR(P), 0058724670  |kushalkumar@gmail.com 14-01-2022 07-01-2022

INEOGROWTH  CREDIT]
PRIVATE LIMITED Vg
SINGH (0] SINGH;
EX/31/2022 RESTAURANT KHALID ALI(P), 8285559659 [atulgoyal@neogrowth.in 10-01-2022 14-01-2022

INEOGROWTH  CREDIT]
PRIVATE LIMITED Vs
SHRI VISHNU|
EX/30/2022 [ENTERPRISES KHALID ALI(P), [8285559659 |atulgoyal@neogrowth.in 10-01-2022 14-01-2022




District

Case No.

EX/32/2022

Petitioner Name VS

Respondent Name

RBL BANK LTD Vs

INVERTOR

Advocate

SEEMA BATTERY ANDKUNAL

MAKHIJA(P),

Advocate
Nobile
Number

0811015335

Advocate email id

legal @katyalassociates.com

Date

ofDate of e-

Registration filing

20-01-2022

19-01-2022

EX/34/2022

IMADAN

RBL BANK LTD Vs RAVIKUNAL

MAKHIJA(P),

0811015335

legal @katyalassociates.com

20-01-2022

19-01-2022

EX/33/2022

IMUNMUN GARMENTS

RBL. BANK LTD VYKUNAL

MAKHIJA(P),

0811015335

legal @katyalassociates.com

20-01-2022

20-01-2022

EX/36/2022

MANAPPURAM FINANCE
ILTD Vs SATNAM SINGH

PILLAI
VIJAYAN(P),

VIPIN

0213528073

h1o8oadv@gmail.com

21-01-2022

20-01-2022

EX/38/2022

[DHANI LOANS AND
SERVICES LTD Vs
AARTECH
[ENGINEERING SYSTE
PVI LTD THROUGH IT
IDIRECTOR

INESH
UMAR
JAIN(P),

8376049807

amarnathrbc@yahoo.com

22-01-2022

20-01-2022

EX/37/2022

M/S BAJAJ FINANCH
LIMITED Vs  SUNIL

[KUMAR JAIN

RIT ARORA(P),

783873700

ritaroragl@gmail.com

R22-01-2022

21-01-2022




District Case No.

[EX/44/2022

Petitioner

Respondent Name

IDFC FIRST BANK LTD
Vs GOPAL KRISHAN

Name VSAdvocate

Ashish
Aggarwal(P),

Advocate
Nobile
Number

8130527868

Advocate email id

devendrakejriwal@gmail.com

Date

ofDate of e-

Registration filing

R25-01-2022

22-01-2022

OMP

(COMM)/7/2022

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
ADVANCED SKILLS ANDy
IMANAGEMENT STUDIES
(ID)JEDUCATION GROUP
1114938

RAJESH
KUMAR(P),

058257354

arth.sachdeva@tfsin.co.in

06-01-2022

22-01-2022

CS (COMM)/24/2022 [IDIRECTORS

[KARAN
THROUGH

GUPTA V5
ITS

ANIL
SAHU(P),

KUMAR

0810134793

allipcare @gmail.com

10-01-2022

25-01-2022

OMP

(COMM)/7/2022

TOYOTA FINANCIAL
SERVICES INDIA LTD Vs
ADVANCED SKILLS ANDy
MANAGEMENT STUDIES
(I)JEDUCATION GROUP
1114938

RAJESH
KUMAR(P),

058257354

arth.sachdeva@tfsin.co.in

06-01-2022

06-01-2022

CS (COMM)/24 /2022 [IDIRECTORS

[KARAN
THROUGH

GUPTA V5
ITS

ANIL
SAHU(P),

KUMAR

0810134793

allipcare @gmail.com

[10-01-2022

10-01-2022

CS (COMM)/36/2020 [HEALTHCARE AND ORS

M/S DEV PHARMECY|
PVT LTD Vs AMBICO
AYURVEDIC

ANIL

KUMAR(P),

0811085066

vakilhra@hotmail.com

13-01-2020

10-01-2022




District

Case No.

Petitioner Name VS

Respondent Name

[ECL FINANCE LIMITED
Vs RISHABH

Advocate

AMIT

Advocate
Nobile
Number

Advocate email id

bharatkumarsinngh@gmail.co

Date

ofDate of e-

Registration filing

EX/8/2021 [ENTERPRISES AND ORS [UPADHYAY(P), [9810612414  |m 11-01-2021 06-01-2021
VARUN SHARMA VSASHISH
CS (COMM)/32/2021 [DEEPAK KUMAR [UPPAL(P), 0810134793 allipcare @gmail.com 18-01-2021 13-01-2020
20 SH. VINOD KUMAR,North-West [NIL
IDISTRICT JUDGE
(COMMERCIAL)
21 IMS. BARKHA NORTH NOT oT NOT
GUPTA, DJ(COMM) MENTIONED ENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
MANAPPURAM FINANCE SINGLE PAGE IS RECIEVED
EX. CIVIL/110/2022 |LTD Vs SHRI RAJU THROUGH MAIL 28-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MANAPPURAM FINANCHMAIL MAIL NOT ~ MENTIONED  AS MAIL
LTD Vs SHRI JAIBIR SINGLE PAGE IS RECIEVED
[EX. CIVIL/111/2022 |[PRAHLAD MANN THROUGH MAIL 28-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
SHELLZ INDIA PRIVATE{/IHAII{I?UGH E/IHAII{]?UGH I{EI{SUGH
LIMITED Vs SYED NOT MENTIONED AS
CS [HUSSAIN SINGLE PAGE IS RECIEVED
(COMM.)/113/2022 |[ASHABARVEEN THROUGH MAIL 28-02-2022
NOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
SH. JITENDER KUM ARRECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
Vs CHOLAMANDALAMMAIL MATL MATL
INVESTMENT AND INOT MENTIONED AS
OMP [FINANCE COMPANY LTD| SINGLE PAGE IS RECIEVED
(COMM.)/9/2022 AND ORD THROUGH MAIL 25-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
%Esc'g\?éﬁ}[\‘/l ANDAAL%THROUGH THROUGH THROUGH
IMAIL MAIL IMAIL
FINANCE CO. LTD. Vs NOT MENTIONED AS
SH. DEEPAK SONI AND SINGLE PAGE IS RECIEVED
EX. CIVIL/107/2022 JANR. THROUGH MAIL 25-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
CS CANARA BANK Vs SINGLE PAGE IS RECIEVED
(COMM.)/108/2022 [SHILENDER KUMAR THROUGH MAIL 25-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
SHELLZ INDIA PRIVATE{/IHAII{I?UGH E/IHAII{]?UGH I{EI{SUGH
LIMITED Vs SYED NOT MENTIONED AS
CS [HUSSAIN SINGLE PAGE IS RECIEVED
(COMM.)/109/2022 |[ASHABARVEEN THROUGH MAIL 25-02-2022
NOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
NAVEEN BATHLA Vs M/SEE&SUGH ;&%?UGH ﬁIﬁSUGH
YOUTH DESTINATION| INOT MENTIONED AS
CS THROUGH PARTNER] SINGLE PAGE IS RECIEVED
(COMM.)/110/2022 |DIVYE CHANDAK THROUGH MAIL 25-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
LAXMI ICE CREAM PVT| SINGLE PAGE IS RECIEVED
CS (COMM.)/111/2022|LTD Vs MOHAN DAIRY THROUGH MAIL 25-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
GEMTREE NATURAL RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
PRODUCE PVT LTD VsM ALL MATL MATL
IMAMUDDIN INOT MENTIONED AS
CS PROPRIETOR OF KB SINGLE PAGE IS RECIEVED
(COMM.)/112/2022 [INTERNATIONAL THROUGH MAIL 25-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S BAJAJ FINANCEMAIL MAIL NOT  MENTIONED  AS MAIL
LIMITED Vs RAMAN| SINGLE PAGE IS RECIEVED)
EX. CIVIL/100/2022 |[SHARMA THROUGH MAIL £4-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
KOTAK MAHINDRAMALL MAIL NOT  MENTIONED  AS MAIL
PRIME  LIMITED Vs SINGLE PAGE IS RECIEVED)
IEX. CIVIL/101/2022 [NIPUN BANSAL THROUGH MAIL 24-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
KOTAK MAHINDRAMAIL MAIL NOT  MENTIONED  AS MAIL
PRIME ~ LIMITED Vs SINGLE PAGE IS RECIEVED)
[EX. CIVIL/102/2022 |[MOHIT SINGH THROUGH MAIL 24-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
KOTAK MAHINDRAMAIL MAIL NOT  MENTIONED  AY MAIL
PRIME  LIMITED Vs SINGLE PAGE IS RECIEVED)
EX. CIVIL/103/2022 |[MOHIT SINGH THROUGH MAIL 24-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
KOTAK MAHINDRAMAIL MAIL NOT  MENTIONED A9 MAIL
PRIME  LIMITED V4§ SINGLE PAGE IS RECIEVED
[EX. CIVIL/104/2022 [|AVTAR SINGH THROUGH MAIL £4-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE, IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
OMKARA  TRANSPORTMAIL MAIL NOT ~ MENTIONED  AS MAIL
cs PRIVATE LIMITED Vs J.9 SINGLE PAGE IS RECIEVED)
(COMM.)/104/2022 [INDUSTRIES THROUGH MAIL 24-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLEH AS  SINGLE
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MALWA AUTO SALESMAIL MAIL NOT  MENTIONED  AS MAIL
cs PRIVATE LIMITED V4§ SINGLE PAGE IS RECIEVED)
(COMM.)/105/2022  [YES BANK LTD THROUGH MAIL b 4-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE, IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S BAJAJ FINANCHMAIL MAIL NOT  MENTIONED  AS MAIL
LIMITED Vs SAMEER] SINGLE PAGE IS RECIEVED)
EX. CIVIL/105/2022 |ARORA THROUGH MAIL 04-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED  [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED A9 MAIL

cs CANARA  BANK V4 SINGLE PAGE IS RECIEVED)

(COMM.)/106/2022 |[VIRENDER KUMAR THROUGH MAIL £4-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL

OMP SUMTI SEHGAL Vs HDFQ SINGLE PAGE IS RECIEVED)

(COMM.)/7/2022 IBANK LTD. THROUGH MAIL 23-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH

CHANDER  PRARASHMAIL MAIL NOT  MENTIONED  AS MAIL

oMP THROUGH LRS Vs HDFQ SINGLE PAGE IS RECIEVED)

(COMM.)/8/2022  |BANK LTD THROUGH MAIL ba-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH

M/S SHRI GANPAT RATMAIL MAIL NOT  MENTIONED  AY MAIL
cs ENGENEERING Vs M/S SINGLE PAGE IS RECIEVED)
(COMM.)/102/2022 [NAVYUG INDUSTRIES THROUGH MAIL 03-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
CS A.G.R.INDUSTRIES Vs SINGLE PAGE IS RECIEVED
(COMM.)/103/2022 |MOHAN CHOUDHARY THROUGH MAIL £3-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
HDFC BANK LTD. Vs SINGLE PAGE IS RECIEVED
EX. CIVIL/92/2022 |JANAM SINGH THROUGH MAIL 02-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
HDFC BANK LTD. Vs SINGLE PAGE IS RECIEVED
EX. CIVIL/93/2022 |[VISHANU SHARMA THROUGH MAIL 22-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
HDFC BANK LTD. Vs SINGLE PAGE IS RECIEVED
EX. CIVIL/94/2022 |BHIM SINGH THROUGH MAIL 22-02-2022




District Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE 19 PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S SUDHA CHEMICALMAIL MAIL NOT  MENTIONED  AS MAIL
cs Vs M/S DARSH| SINGLE PAGE IS RECIEVED)
(COMM.)/100/2022 |ENTERPRISES THROUGH MAIL 22-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  |RECIEVED RECIEVED
MS LANDMARK LABELSE/IIE‘SUGH ;&%?UGH ﬁIﬁSUGH
AND ACCESSORIES V4 NOT  MENTIONED  AS
cs MS INSPIRE EXIM PVT] SINGLE PAGE IS RECIEVED)
(COMM.)/101/2022 |LTD THROUGH MAIL 02-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
AKASH INDUSTRIES V4§ SINGLE PAGE IS RECIEVED)
CS (COMM.)/94/2022 DEEPAK ENTERPRISES THROUGH MAIL 21-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S KCJ LINGERIES pyvMAIL MAIL NOT  MENTIONED  AY MAIL
LTD Vs M/S DELHIVERY] SINGLE PAGE IS RECIEVED)
CS (COMM.)/95/2022 |PVT LTD THROUGH MAIL 21-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
[UCO BANK Vs KAMAL SINGLE PAGE IS RECIEVED
CS (COMM.)/96/2022 [SAHNI THROUGH MAIL 21-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
[UCO BANK Vs AKSHAY| SINGLE PAGE IS RECIEVED
CS (COMM.)/97/2022 KUMAR BHARDWAJ THROUGH MAIL 21-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
VEDIKA AGRAWAL Vg SINGLE PAGE IS RECIEVED
CS (COMM.)/98/2022|DREAMCHART INC THROUGH MAIL 21-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RAJESH KUMAR S AHURECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
PROPRIETOR OF SUNM ALL MATL MATL
CHEM INDIA Vs GAURAV| INOT MENTIONED AS
IKOHLI PROPRIETOR OF SINGLE PAGE IS RECIEVED
CS (COMM.)/99/2022 |GEEKAY ENTERPRISES THROUGH MAIL 21-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
SMT. VINESH Vs M/S J.S| SINGLE PAGE IS RECIEVED
CS (COMM.)/93/2022 ]AUTOMOBILES THROUGH MAIL 19-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
GANESH GOYAL  vyMAIL MAIL NOT ~ MENTIONED  AS MAIL
CONTRANS CONTAINER| SINGLE PAGE IS RECIEVED
CS DJ/129/2022 ILINE PVT LTD THROUGH MAIL 10-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
CONTRANS CONTAINERMAIL MAIL NOT ~ MENTIONED  AS MAIL
LINE PVT. LTD. Vg SINGLE PAGE IS RECIEVED
CS DJ/130/2022 GANESH GOYAL THROUGH MAIL 19-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
RAM DUTT KAUSHIK Vs SINGLE PAGE IS RECIEVED
CS (COMM.)/92/2022 KUSHANDER THROUGH MAIL 18-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
SONTRAX nDrAMAIL MAIL NOT ~ MENTIONED  AS MAIL
PRIVATE LIMITED Vs SINGLE PAGE IS RECIEVED
CS (COMM.)/88/2022]ASHISH DOSHI THROUGH MAIL 17-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
BEING  TRENDY nggggUGH ;&%?UGH ﬁIﬁSUGH
INATURE CARE INOT MENTIONED AS
INNOVATION SERVICES SINGLE PAGE IS RECIEVED
CS (COMM.)/89/2022 |PRIVATE LIMITED THROUGH MAIL 17-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
[UNION BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/90/2022|Vs SUNIL RANA THROUGH MAIL 17-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
RAVINDER KUMAR Vs SINGLE PAGE IS RECIEVED
EX. CIVIL/90/2022 |[VIKAS JAISWAL THROUGH MAIL 17-02-2022




District Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED  [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED A9 MAIL
[IFL. FINANCE LTD. Vs SINGLE PAGE IS RECIEVED)
[EX. CIVIL/91/2022  |[DAGAR RASSI STORE THROUGH MAIL 17-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
MAHESH AGGARWAL Vs SINGLE PAGE IS RECIEVED)
CS (COMM.)/91/2022 |JASHISH DOSHI THROUGH MAIL 17-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
VIKAS ~ DAHIYA  VMAIL MAIL NOT  MENTIONED  AS MAIL
OMP KOTAK MAHINDRA SINGLE PAGE IS RECIEVED)
(COMM.)/6/2022  [PRIME LTD. THROUGH MAIL 15-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
RAJESH GOYAL Vs SINGLE PAGE IS RECIEVED)
CS (COMM.)/85/2022 [ROHIT GROVER THROUGH MAIL 15-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED  [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED A9 MAIL
SH. CHIRAG GOYAL V4 SINGLE PAGE IS RECIEVED)
CS (COMM.)/86/2022 ROHIT GROVER THROUGH MAIL 15-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
SURESH KUMAR ANDMAIL MAIL NOT  MENTIONED  AS MAIL
CO IMPEX PVT LTD Vs SINGLE PAGE IS RECIEVED)
CS (COMM.)/87/2022 ]AMYRA TRADING THROUGH MAIL 15-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
ANKUR ~ GUPTA  voMAIL MAIL NOT  MENTIONED  AS MAIL
ERINOME HEALTHCARH SINGLE PAGE IS RECIEVED)
CS DJ/114/2022 IPVT LTD THROUGH MAIL 15-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
[IFL. FINANCE LTD. VeMALL MAIL NOT  MENTIONED  AY MAIL
DELHI METAL SINGLE PAGE IS RECIEVED)
EX. CIVIL/85/2022 |[COMPANY THROUGH MAIL 14-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 19 PAGE IS
RECIEVED  [RECIEVED RECIEVED
M/S LORD KRISHNAIEIHAII‘I?UGH E/IHAII{]?UGH I{EI{SUGH
FINANCIAL ~ SERVICES NOT  MENTIONED A9
LTD Vs NEW DULHAN| SINGLE PAGE IS RECIEVED)
IEX. CIVIL/86/2022 |[SAREE CENTER THROUGH MAIL 14-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  |RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
SBI  CARDS  ANDMAIL MAIL NOT  MENTIONED  AS MAIL
PAYMENT  SERVICES SINGLE PAGE IS RECIEVED)
EX. CIVIL/77/2022  |LTD Vs NAVEEN GOYAL THROUGH MAIL 10-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S TIFL FINANCE LTDMAIL MAIL NOT  MENTIONED  AS MAIL
Vs AMTRA SINGLE PAGE IS RECIEVED)
EX. CIVIL/78/2022 |AGRICULTURE THROUGH MAIL 10-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
M/S KOTAK MAHINDRA{EII{SUGH {&%?UGH {dHAlI{I?UGH
BANK LTD. Vs SH NOT  MENTIONED  AY
VIKRAM TIWARI AND| SINGLE PAGE IS RECIEVED)
EX. CIVIL/79/2022  JANR. THROUGH MAIL 10-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
STATE BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/82/2022 Vs HG TRADE LINKS THROUGH MAIL 10-02-2022
INOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
AMIT CHANDNA Vg SINGLE PAGE IS RECIEVED
CS (COMM.)/83/2022|[SHAHEEM AHMAD THROUGH MAIL 10-02-2022
INOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
STATE BANK OF INDIA SINGLE PAGE IS RECIEVED
CS (COMM.)/84/2022|Vs HENRY THOMAS THROUGH MAIL 10-02-2022
NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
ANAND PRAKASH Vs SBIMAIL MAIL NOT ~ MENTIONED  AS MAIL
OMP CARDS AND PAYMENT] SINGLE PAGE IS RECIEVED
(COMM.)/5/2022 SERVICES LIMITED THROUGH MAIL 00-02-2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
IC;I{\%%%%II\?%ALAM ANDTHROUGH THROUGH THROUGH
IMAIL IMAIL IMAIL
FINANCE CO. LTD. Vs NOT MENTIONED AS
OMP (DISRI MATI KAMLA DEV] SINGLE PAGE IS RECIEVED
(COMM.)/7/2022 IPUBLIC SCHOOL 1671 THROUGH MAIL 09-02-2022
NOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
CHOLAMANDALAM THROUGH THROUGH THROUGH
INVESTMENT AN DM ATL MATL MATL
FINANCE CO. LTD. Vs INOT MENTIONED AS
OMP (DIGYAN DEEP PUBLI(Q SINGLE PAGE IS RECIEVED
(COMM.)/8/2022 SCHOOL 6771 THROUGH MAIL 00-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
IC;T{\%LS%%II\\II]%ALAM ANDRECIEVED RECIEVED RECIEVED
FINANCE CO. LTD. Vs ALTHROUGH THROUGH THROUGH
’ : IMAIL MAIL IMAIL
ISLAM TRADERS PROP NOT MENTIONED AS
OMP (DIMOHD FARMAN| SINGLE PAGE IS RECIEVED
(COMM.)/9/2022 IKURESHI 4113 THROUGH MAIL 09-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
CHOLAMANDALAM {K}SUGH {&%?UGH {dHAlI{I?UGH
INVESTMENT AND INOT MENTIONED AS
OMP (I)| INANCE CO. LTD. Vs SINGLE PAGE IS RECIEVED
(COMM.)/10/2022 0OZY KHAN 7529 THROUGH MAIL 00-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
Icgl\%%%ﬁ?‘ALAM ANDTHROUGH THROUGH THROUGH
IMAIL IMAIL IMAIL
FINANCE CO. LTD. Vs NOT MENTIONED AS
OMP (DAMIT KUMAR SHARMA SINGLE PAGE IS RECIEVED
(COMM.)/11/2022 685 THROUGH MAIL 09-02-2022
NOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
CHOLAMANDALAM THROUGH THROUGH THROUGH
INVESTMENT AN DM ATL MATL MATL
FINANCE CO. LTD. Vs INOT MENTIONED AS
OMP (DINEW DIVINE PUBLI(Q SINGLE PAGE IS RECIEVED
(COMM.)/12/2022 SCHOOL 3517 THROUGH MAIL 00-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
HDFC BANK LTD. Vs SINGLE PAGE IS RECIEVED
[EX. CIVIL/75/2022  |SACHIN THROUGH MAIL 09-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
SH YASH PAL KHANNA%}}II{SUGH {&%?UGH {dHAlI{I?UGH
Vs YAKAM]I| INOT MENTIONED AS
AUTOWORLD PRIVATE SINGLE PAGE IS RECIEVED
CS (COMM.)/76/2022 [LIMITED THROUGH MAIL 00-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
AVTAR ~ SINGH  veMAIL MAIL NOT ~ MENTIONED  AS MAIL
TELEIOS CNC INDIA PVT] SINGLE PAGE IS RECIEVED
CS (COMM.)/77/2022 [LTD THROUGH MAIL 09-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
ICICI BANK LTD. Vs SINGLE PAGE IS RECIEVED
CS (COMM.)/78/2022 [SOHAN PAL THROUGH MAIL 00-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
PULKIT CHOPRA Vg SINGLE PAGE IS RECIEVED
CS (COMM.)/79/2022 |[GURPREET SINGH THROUGH MAIL 09-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
ICICI BANK LTD. Vs SINGLE PAGE IS RECIEVED
CS (COMM.)/80/2022|VIJAY KUMAR THROUGH MAIL 00-02-2022




District Case No.

Petitioner

Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED A9 MAIL
ICICI BANK LTD. Vs SINGLE PAGE IS RECIEVED)
CS (COMM.)/81/2022 NOMITA THROUGH MAIL 09-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
OMP KAMLESH Vs KOTAK] SINGLE PAGE IS RECIEVED)
(COMM.)/4/2022  |MAHINDRA PRIME LTD THROUGH MAIL 08-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLEAS  SINGLEH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
HDFC BANK LTD. VyMAIL MAIL NOT  MENTIONED  AS MAIL
RINKU BISHAMBER SINGLE PAGE IS RECIEVED)
EX. CIVIL/66/2022 [DAYAL THROUGH MAIL 08-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
HDFC BANK LTD. VyMAIL MAIL NOT  MENTIONED  AS MAIL
APARAJITA  BEHERA SINGLE PAGE IS RECIEVED)
EX. CIVIL/67/2022  |PAHIL THROUGH MAIL 08-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
HDFC BANK LTD. VyMAIL MAIL NOT ~ MENTIONED  AS MAIL
SACHIN KUMAR SINGLE PAGE IS RECIEVED
[EX. CIVIL/68/2022 [RATHORE THROUGH MAIL 08-02-2022
INOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
YES BANK LTD Vs AMIT] SINGLE PAGE IS RECIEVED
EX. CIVIL/69/2022 WJAIN THROUGH MAIL 08-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
YES BANK LTD Vg SINGLE PAGE IS RECIEVED
EX. CIVIL/70/2022 |RAJENDER KUMAR THROUGH MAIL 08-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
HARI LAL GUPTA Vg SINGLE PAGE IS RECIEVED
CS (COMM.)/71/2022 |GAURAV JAISWAL THROUGH MAIL 08-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
KOGTA FINANCIALfMAIL MAIL NOT ~ MENTIONED  AS MAIL
INDIA LIMITED Vs SINGLE PAGE IS RECIEVED
EX. CIVIL/71/2022  [VIKRAMJEET SINGH THROUGH MAIL 08-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
ICICI BANK LTD. Vs SINGLE PAGE IS RECIEVED
CS (COMM.)/72/2022 MITHUN KALITA THROUGH MAIL 08-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
%Esc'g\?éﬁ}[\‘/l ANDAAL%THROUGH THROUGH THROUGH
IMAIL MAIL IMAIL
FINANCE CO. LTD. Vs NOT MENTIONED AS
ISH. MOHAMMAD| SINGLE PAGE IS RECIEVED
[EX. CIVIL/72/2022  [ISMAIL AND ORS. THROUGH MAIL 08-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
%lc\)lggSOLE KUMARRECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
IPROPRIETOR Vs M/SMAIL MATL MATL
ANITHA TEXCOT INDIA| INOT MENTIONED AS
PVT. LTD.THROUGH ITS SINGLE PAGE IS RECIEVED
CS (COMM.)/73/2022 IDIRECTOR THROUGH MAIL 08-02-2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S ARCHITMAIL MAIL NOT  MENTIONED  AS MAIL
INTERNATIONAL Vs M/S SINGLE PAGE IS RECIEVED)
CS (COMM.)/74/2022 [SUPREME INDUSTRIES THROUGH MAIL 08-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
SINWOO PACK INDIA SINGLE PAGE IS RECIEVED)
CS (COMM.)/75/2022 [PVT. LTD. Vs RAHUL V1J THROUGH MAIL 08-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
OMP (INPEEJAY FINANCE CO SINGLE PAGE IS RECIEVED)
(COMM.)/6/2022  |LTD Vs MR OM PRAKASH THROUGH MAIL 07-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
STATE BANK OF INDIAMAIL MAIL NOT  MENTIONED  AY MAIL
Vs MR. AMIT KUMAR] SINGLE PAGE IS RECIEVED)
CS (COMM.)/67/2022 [TYAGI THROUGH MAIL 07-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
\S/:ATESI\]/IBTAN K OFNIE\IE]?RISRECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
SHARMAPROP M/SMAIL MATIL MAIL
SHREE SHREE NOT MENTIONED AS
PLYWOOD AND SINGLE PAGE IS RECIEVED
CS (COMM.)/68/2022 HARDWARE THROUGH MAIL 07-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
STATE BANK OF INDIAE/&‘SUGH ;&%?UGH ﬁIﬁSUGH
Vs SMT. BEENA VERMA INOT MENTIONED AS
PROP M/S BARUNI SINGLE PAGE IS RECIEVED
CS (COMM.)/69/2022 |[CREATION THROUGH MAIL 07-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
STATE BANK OF INDIAMAIL MAIL NOT ~ MENTIONED  AS MAIL
Vs SMT. BEENA VERMA| SINGLE PAGE IS RECIEVED
CS (COMM.)/70/2022 |PROP M/S BARUNIS THROUGH MAIL 07-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
PARVEEN KUMAR Vg SINGLE PAGE IS RECIEVED
CS DJ/93/2022 SUKHBIR SINGH THROUGH MAIL 07-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of e-
Registration filing

NOT NOT NOT
MENTIONED  [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED A9 MAIL
ICICI BANK LTD. Vs SINGLE PAGE IS RECIEVED)
CS (COMM.)/61/2022 [HARENDER THROUGH MAIL 05-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
ICICI BANK LTD. V4 SINGLE PAGE IS RECIEVED
CS (COMM.)/62/2022 [PRAMILA DUBEY THROUGH MAIL 05-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
UNION BANK OF INDIAMAIL MAIL NOT  MENTIONED  AS MAIL
Vs ASHWANI KUMAR) SINGLE PAGE IS RECIEVED)
CS (COMM.)/63/2022 [SHARMA THROUGH MAIL 05-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
HINDUJA  HOUSINGMAIL MAIL NOT  MENTIONED  AS MAIL
FINANCE LIMITED Vs SINGLE PAGE IS RECIEVED)
EX. CIVIL/63/2022 |ABHAY KUMAR THROUGH MAIL 05-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
STATE BANK OF INDIAMAIL MAIL NOT  MENTIONED A9 MAIL
Vs CHANDAN KUMAR| SINGLE PAGE IS RECIEVED)
CS (COMM.)/64 /2022 [JHA THROUGH MAIL 05-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
M/S. SAJM IND. pyTMAIL MAIL NOT  MENTIONED  AS MAIL
LTD. Vs M/S. NIPPON| SINGLE PAGE IS RECIEVED)
CS (COMM.)/65/2022 [AGRT SCIENCE PVT. LTD. THROUGH MAIL b5-02-2022
NOT NOT NOT
MENTIONED  [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLE
PAGE 1SPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
ICICI BANK LTD. V4§ SINGLE PAGE IS RECIEVED)
ICS (COMM.)/66/2022 [SANJAY VOHRA THROUGH MAIL 05-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLFAS  SINGLH AS  SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED  [RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
ARIHANT INDUSTRIES SINGLE PAGE IS RECIEVED)
CS DJ/88/2022 Vs LEO MADDU THROUGH MAIL 05-02-2022




District Case No.

Petitioner

Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT NOT NOT
MENTIONED  [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
UNION BANK OF INDIAMAIL MAIL NOT  MENTIONED A9 MAIL
Vs KUSUM KUMARI SINGLE PAGE IS RECIEVED)
CS (COMM.)/58/2022 [SINGH THROUGH MAIL 04-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
UNION BANK OF INDIAMAIL MAIL NOT ~ MENTIONED  AS MAIL
Vs BROTHERS SINGLE PAGE IS RECIEVED)
CS (COMM.)/59/2022 [TELECOMS THROUGH MAIL 04-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLEAS  SINGLEH AS  SINGLH
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
UNION BANK OF INDIAMAIL MAIL NOT  MENTIONED  AS MAIL
Vs GURUJI HELLO SINGLE PAGE IS RECIEVED)
CS (COMM.)/60/2022[POINT THROUGH MAIL 04-02-2022
NOT NOT NOT
MENTIONED [MENTIONED MENTIONED
AS SINGLHAS  SINGLH AS  SINGLH
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH  [THROUGH THROUGH
PEEJAY FINANCE COPMAIL MAIL NOT  MENTIONED  AS MAIL
OMP (MLTD Vs  RAJINDER SINGLE PAGE IS RECIEVED)
(COMM.)/1/2022 ADAV THROUGH MAIL 02-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
M/S AAR KAY FIN LEASEMAIL MAIL NOT  MENTIONED  AS MAIL
PVT. LTD. Vs AZAD SINGLE PAGE IS RECIEVED
[EX. CIVIL/54/2022 |[RATHI THROUGH MAIL 02-02-2022
NOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
SH. M.K. CHAWLA VgMAIL MAIL NOT ~ MENTIONED  AS MAIL
A,G. APPLIANCES PVT, SINGLE PAGE IS RECIEVED
CS (COMM.)/54/2022 [LTD. THROUGH MAIL 02-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
M/S AAR KAY FIN LEASEMAIL MAIL NOT  MENTIONED  AS MAIL
PVT. LTD. Vs CHANDRA| SINGLE PAGE IS RECIEVED
EX. CIVIL/55/2022  |DEVI THROUGH MAIL 02-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
\S]ZATE 1\1/3[1/%\]1( OEAI]I)\I}]I)ééRECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
RADHEY ELECTROM ALL MATL MATL
SALES THROUGH ITS INOT MENTIONED AS
PROP. MR. DABLU| SINGLE PAGE IS RECIEVED
CS (COMM.)/55/2022 |[GUPTA THROUGH MAIL 02-02-2022




District Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INOT INOT INOT
MENTIONED [MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE|
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
M/S AAR KAY FIN LEASEMAIL MAIL NOT  MENTIONED  AS MAIL
PVT. LTD. Vs DARSHAN| SINGLE PAGE IS RECIEVED
EX. CIVIL/56/2022 [SINGH THROUGH MAIL 02-02-2022
INOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
STATE BANK OF INDIAE/&‘SUGH ;&%?UGH ﬁIﬁSUGH
Vs M/S M P V STEELS INOT MENTIONED AS
THROUGH ITS PROP| SINGLE PAGE IS RECIEVED
CS (COMM.)/56/2022 [MR. VIVEK KUMAR THROUGH MAIL 02-02-2022
INOT INOT INOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE|
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
Sy wrrran @HROUGH  [THROUGH THROUGH
SUMAN RANI Vs INOT MENTIONED AS
GANGOTRI QUALITY| SINGLE PAGE IS RECIEVED
CS (COMM.)/57/2022 [SEEDS PVT LTD THROUGH MAIL 02-02-2022
INOT INOT INOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
M/S GAMBIT LEASINGMAIL MAIL NOT ~ MENTIONED  AS MAIL
AND FINANCE PVT.LTD| SINGLE PAGE IS RECIEVED
[EX. CIVIL/57/2022 |[Vs NEELAM THROUGH MAIL 02-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
M/S GAMBIT LEASINGMAIL MAIL NOT  MENTIONED  AS MAIL
AND FINANCE PVT.LTD. SINGLE PAGE IS RECIEVED
[EX. CIVIL/58/2022 [Vs BABY TYAGI THROUGH MAIL 02-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
HDFC BANK LIMITED Vs SINGLE PAGE IS RECIEVED
EX. CIVIL/59/2022 [TANIYA NAAZ THROUGH MAIL 02-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
[UNION BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/48/2022 Vs SANJAY MANGLA THROUGH MAIL 01-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
[UNION BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/49/2022|Vs MADHUBALA THROUGH MAIL 01-02-2022




District Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

NOT INOT NOT
MENTIONED |MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
[UNION BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/50/2022[Vs SURESH CHAND THROUGH MAIL 01-02-2022
INOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
[UNION BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/51/2022 [Vs SHREE STEEL THROUGH MAIL 01-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE IS PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
ADITYA BIRLA FINANCE SINGLE PAGE IS RECIEVED
[EX. CIVIL/51/2022  |[LTD Vs SOHAN PAL THROUGH MAIL 01-02-2022
NOT INOT NOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS SINGLE
PAGE ISPAGE 1S PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT ~ MENTIONED  AS MAIL
[UNION BANK OF INDIA| SINGLE PAGE IS RECIEVED
CS (COMM.)/52/2022 Vs SK ELECTRICAL THROUGH MAIL 01-02-2022




District Case No.

Petitioner

Respondent Name

Name VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INOT INOT INOT
MENTIONED |[MENTIONED MENTIONED
AS SINGLEAS SINGLH AS  SINGLE
PAGE ISPAGE I PAGE IS
RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
MAIL MAIL NOT  MENTIONED  AS MAIL
ADITYA BIRLA FINANCE SINGLE PAGE IS RECIEVED|
[EX. CIVIL/52/2022 [LTD Vs MANISH PAHUJA THROUGH MAIL 01-02-2022
INOT INOT INOT
VI JOHN HEALTHC AREMENTIONED MENTIONED MENTIONED
INDIA LLP THROUGHAS SINGLEAS SINGLH AS  SINGLE
TS AUTHORISEDPAGE ISPAGE IS PAGE IS
REPRESENTATIVE SH.RECIEVED RECIEVED RECIEVED
THROUGH THROUGH THROUGH
DEVENDER RAWAT VsM AIL MAIL MATL
IMIGLIORE HOSPITALITY] NOT MENTIONED AS
AND MANAGEMENT] SINGLE PAGE IS RECIEVED
EX. CIVIL/53/2022 [PRIVATE LIMITED THROUGH MAIL 01-02-2022
INOT INOT INOT
MENTIONED |MENTIONED MENTIONED
MADHAV VIVITEX PVT.AS SINGLEAS SINGLH AS  SINGLE
L TD.THROUGH ITSPAGE ISPAGE IS PAGE IS|
DIRECTORSH. N AVEENRECIEVED RECIEVED RECIEVED
SHARMA Vs SIDDHTHROUGH THROUGH THROUGH
IMAIL MAIL IMAIL
SHREE POLYREX NOT MENTIONED AS
LLPTHROUGH ITS SINGLE PAGE IS RECIEVED
CS (COMM.)/53/2022 |JAR/PARTNER THROUGH MAIL 01-02-2022
22 SH. HARISH|South-West 0212888057 01.02.2022 15.01.2022
DUDANI, DJ|
(COMMERCIAL)
CANARA BANK VS M/S
AARADHYA CHITRA
CS COMM. 20/2022 |ENTERPRISES MALHOTRA chitrasobti@gmail.com
CS COMM. 21/2022 |[CANARA BANK VS SUNILCHITRA 0212888057 01.02.2022 13.01.2022
TTWARI TRANSPORT MALHOTRA
chitrasobti@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CANARA BANK VS M/SCHITRA 0212888057 01.02.2022 15.01.2022
KAMAL ENTERPRISES |MALHOTRA

CS COMM. 22/2022

chitrasobti@gmail.com
CS COMM. 23/2022 |[CANARA BANK VS M/SS.K.JHA 0810840045 01.02.2022  [21.01.2022
MAHARANI LAXMIBAI
SELF HELP GROUP

skjhaassociates@yahoo.com
CS COMM. 24/2022 [CANARA BANK VS M/SS.K.JHA 0810840045 01.02.2022 21.01.2022
INDIRA HELP GROUP

skjhaassociates@yahoo.com
M/S K.R.F. LIMITED VSARVIND GUPTA|9811317311 01.02.2022 06.01.2022
M/S ITS WORLD WIDE
HELP LINE

advocatearvindgupta@gmail.c
CS COMM. 25/2022 om

M/S RAJ HANS SOAPKUSHAGRA 0009448797 01.02.2022 25.01.2021
MILLS VS M/S GARGBANSAL
[ENTERPRISES

kushagrabansal @asassociates.
CS COMM. 26/2022 org.in
08911343911 01.02.2022 13.01.2022

CANARA BANK VS|E;AJIV B,
CS COMM. 27/2022 |PAWAN KUMAR BANSAL[SAMAIYAR rbsamaiyar.adv@gmail.com




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS COMM. 28/2022 |STATE BANK OF INDIASUNIL 0212190624 01.02.2022 06.01.2021
VS AKSHAT LALVANI SEHRAWAT

delhilawyers76 @yahoo.co.in

CS COMM. 29/2022 [SCHENKER INDIA PJAMIT TYAGI 0910082777 01.02.2022 15.01.2022
ILTD. VS BEST IT WORLD
(D) P. LTD.

amittyagi@aadhyalegal.com
CS COMM. 30/2022 |CANARA BANK VSRAJIV BJ9811343911 01.02.2022 13.01.2022
JAGDISH SAMAIYAR

Rbsamaiyar.adv@gmail.com
CS COMM. 31/2022 |[CANARA BANK VS SUNILRAJIV BJo811343911 01.02.2022 13.01.2022
KUMAR SAMAIYAR

Rbsamaiyar.adv@gmail.com

CS COMM. 32/2022 |[ENHANCED WAPPSANTOSH KRJ|9811941888 01.02.2022 10.01.2022
SYSTEM VS HUMANSAHU
CARE MEDICAL
sksahu888 @gmail.com
CS COMM. 33/2022 [STATE BANK OF INDIABIPLAB KRJ9811767517 01.02.2022 27.01.2022

VS BIRENDER KUMAR MUKHERJEE

advocatebkm@gmail.com




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS COMM. 34/2022 |STATE BANK OF INDIAR.K. SINHA 0811255623 01.02.2022
VS BRAHAM KUMAR
advocatesinha@rediffmail.com 27.01.2022
CS COMM. 35/2022 |STATE BANK OF INDIAR.K. SINHA 0811255623 01.02.2022
VS PUSHPENDRA SINGH
advocatesinha@rediffmail.com 27.01.2022
8750998800 01.02.2022
INEXT LOGISTICS AND
SUPPLY VS SERVOTECH[SOURABH
CS COMM. 36/2022 |POWER SYSTEM LTD. LEEKHA meridianattorneys@gmail.com 27.01.2022
8750998800 01.02.2022
INEXT LOGISTICS VSSOURABH
CS COMM. 37/2022 [LALIT KALA AKADEMY |[LEEKHA meridianattorneys@gmail.com 20.01.2022
0099050853 03.02.2022
CANARA BANK VS MSNILENDU
CS COMM. 38/2022 |[BASANTI DEVI VATSYSYAN nilenduvatsjajan@gmail.com 27.01.2022
0810150166 03.02.2022
KAMLESH DHALL VS
CS COMM. 39/2022 |DOVETEX P. LTD. INAKUL JAIN nakuljainadvocate@gmail.com 29.01.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

SHALINI SHARMA VS
M/S ALD INFRATECH P,
CS COMM. 40/2022 [LTD. H.S. KOHLI 0810119661 nskohli@legumperitis.com 03.02.2022  [12.01.2022

SANJAY NAGPAL VSGAURAV
CS COMM. 41/2022 |KIASHI P. LTD. KUMAR 0809617716 ankitsethi65@gmail.com 05.02.2022  |01.02.2022

CANARA BANK VS M/S
JAGDAMBA SANDEEP
CS COMM. 42/2022 |[ENTERPRISES TYAGI 0099886249  |s.k.tyagi@gmail.com 05.02.2022  |02.02.2022

ANS GLOBAL VS
SECRETARY , NATIONALSANJEEV manishsharmaadvocate@gmai
CS COMM. 43/2022 [MEDICAL COMMISSION [SHARMA 0811515778 l.com 08.02.2022 02.02.2022

INDIAN BANK VS AJAY[SANJEEV
CS COMM. 44/2022 |KUMAR KUMAR GUPTA [0810075779 sanjeevguptagi@gmail.com  [10.02.2022 08.02.2022

INDIAN BANK VSSANJEEV
CS COMM. 45/2022 [PREETI MITTAL KUMAR GUPTA [0810075779 sanjeevguptagi@gmail.com  [10.02.2022 07.02.2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

INDIAN BANK VS ABHAY|SANJEEV

CS COMM. 46/2022 [SINGH KUMAR GUPTA [0810075779 sanjeevguptagi@gmail.com  [10.02.2022 07.02.2022
INDIAN BANK VSSANJEEV

CS COMM. 47/2022 |[PRAVEEN MITTAL IKUMAR GUPTA [0810075779 sanjeevguptagi@gmail.com  [10.02.2022 07.02.2022
INDIAN BANK VSSANJEEV

CS COMM. 48/2022 |MANISH GUPTA IKUMAR GUPTA [0810075779 sanjeevguptagi@gmail.com  [10.02.2022 07.02.2022
M/S PRAKASH PIPES
LTD. VS M/S KRISHNAISANJAY

CS COMM. 49/2022 [HARDWARE AGGARWAL 0873262006  Jadmin@raguel.law.com 10.02.2022 07.02.2022
LEVI STRAUSS VS

CS COMM. 50/2022 |ASHOK KUMAR PRAMOD Kumarj9718209970  |mail@thelegal.com 10.02.2022 08.02.2022
ICICI BANK VS PINTU|

CS COMM. 56/2022 |[PANDEY C. PRAKASH 0810654872 JADVOCATECP@GMAIL.COM [15.02.2022 03.02.2022




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing
Number

ICICI BANK VS SANJAY|
CS COMM. 57/2022 |[SHAH C. PRAKASH 0810654872 ADVOCATECP@GMAIL.COM [|15.02.2022 05.02.2022

DYNAMIC STAFFING
SERVICES VS DYNAMIC ashokkaushikadv827@gmail.c
CS COMM. 60/2022 |STAFFING SOLUTIONS |ASHOK KUMAR 8587937809 Jom 15.02.2022 10.02.2022

MANISHA VS PAWAN|
CS COMM. 61/2022 |[KUMAR INIPUN JAIN 0053077972  |nipunjainclc@gmail.com [15.02.2022 11.02.2022

ACRAFTS & ORS. VS
OMP. COMM /NEOGROWTHCREDIT P, ADVOCATETANGRI@REDIF
02/2022 ILTD. VIJAY KUMAR [0899299936  |MAIL.COM 01.02.2022 20.01.2022

HDFC BANK VSSANJEEV
OMP(I) COMM. 02/22|ASHUTOSH PATHAK 8285002845 [litigation@srcslegal.com 01.02.2022 07.01.2022

SANJEEV
OMP(I) COMM. 3/22 [HDFC BANK VS VIJAY |PATHAK 8285002845 [litigation@srcslegal.com 01.02.2022 03.01.2022




District

Case No.

OMP(DDCOMM. 4/22

Petitioner Name VS
Respondent Name

HDFC BANK VS
[PRADEEP SINGH

Advocate

SANJEEV
PATHAK

Advocate
Nobile
Number

8285002845

Advocate email id

litigation@sreslegal.com

Date

ofDate of e-

Registration filing

01.02.2022

07.01.2022

OMP(I) COMM. 5/22

HDFC  BANK \E
BHUPINDER SINGH

SANJEEV
PATHAK

8285002845

litigation @srcslegal.com

01.02.2022

07.01.2022

OMP(I) COMM. 6/22

HDFC BANK VS
JITENDRA

SANJEEV
PATHAK

8285002845

litigation @srcslegal.com

01.02.2022

07.01.2022

OMP(I) COMM. 7/22

MEDZAK HELATHCARE
VS RIOSH|
TECHNOLOGIES

AKASH NAGAR

9999747409

an@akashnagar.com

190.02.2022

16.02.2022

EX. 59/2022

KOTAK MAHINDRA
IBANK VS ASHOK SINGH

PRAYAG SINGH
PAWAR

9971590671

advocatersgarg@gmail.com

[17.02.2022

19.01.2022

EX 36/2022

HINDUJA HOUSING
FINANCE VS  ANKIT]

RAJEEV

IDISAWAL

CHAUHAN

0891467200

ICASADV2000@GMAIL.COM

04.02.2022

13.01.2022




District

Case No.

EX 38/2022

Petitioner Name VS

Respondent Name

HINDUJA HOUSING
FINANCE VS  VIJAY|
SINGH NEGI

Advocate

RAJEEV
CHAUHAN

Advocate
Nobile
Number

0891467200

Advocate email id

ICASADV2000@GMAIL.COM

Date

ofDate of e-

Registration filing

04.02.2022

14.01.2022

EX 37/2022

HINDUJA HOUSING

DEVI

FINANCE VS SAMPATIRAJEEV

CHAUHAN

0891467200

CASADV2000@GMAIL.COM

04.02.2022

14.01.2022

EX 26/2022

MANAPPURAM FINANCE,
VS RANJEET PRATAP
SINGH

SANDEEP
BANSAL

9711732259

BSSOLICITOR@GMAIL.COM

01.02.2022

22.01.2022

EX 24/2022

IIFL FINANCE LTD VS
PAWAN ELECTRICALS &
WORKS

SANJEEV
PATHAK

8285002845

litigation@srcslegal.com

01.02.2022

20.01.2022

EX. 23/2022

IIFL FINANCE LTD. VS
ARORA TRADERS

SANJEEV
PATHAK

8285002845

litigation @sreslegal.com

01.02.2022

20.01.2022

EX. 22/2022

PIRAMAL CAPITAL VS

SANJEEV

SANTOSH KUMAR

KUMAR

8285002845

litigation @srcslegal.com

01.02.2022

07.01.02022




District

Case No.

Petitioner

Respondent Name

M/S MAHINDRA AND|

Name VSAdvocate

Advocate
Nobile

Number

Advocate email id

Date

ofDate of e-

Registration filing

MAHINDRA VS. AMIT] ADVOCATE.MEHTAASSOCIA

EX. 32/2022 KUMAR INITIN MEHTA 8802218291 TE09@GMAIL.COM 02.02.2022 21.01.2022
M/S MAHINDRA AND
MAHINDRA VS AMIT] ADVOCATE.MEHTAASSOCIA

EX. 31/2022 KUMAR INITIN MEHTA 8802218291 TE09@GMAIL.COM 02.02.2022 21.01.2022
HDFC BANK VS SHIVIRANJAN & ranjan.and.company@gmail.co|

EX. 30/2022 KUMAR COMPANY 0311022100 m 02.02.2022 22.12.2021
HDFC BANK VSRANJAN & ranjan.and.company@gmail.co|

EX. 28/2022 JITUMANI KONWAR COMPANY 0311022100 m 02.02.2022 22.12.2021
[HDFC BANK VS RAMESHIRANJAN & ranjan.and.company@gmail.co

EX. 29/2022 SINGH COMPANY 0311022100 m 02.02.2022 22.12.2021
HDFC BANK VSSUMIT

EX. 16/2022 ABHISHEK ANJUM AGARWAL 0053518347 lawconnect@hotmail.com 01.02.2022 19.01.2022




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[HDFC BANK VS MUKESH|SUMIT

EX. 17/2022 KUMAR AGARWAL 0053518347 lawconnect@hotmail.com 01.02.2022 19.01.2022
CHOLAMANDALAM
INVESTMENT VSRAVI SHANKAR ADVOCATERSGARG@GMAIL

EX. 60/2022 SANJAY KUMAR GARG 0811252038 COM 17.02.2022 01.02.2022
[IFL. FINANCE VS DSPRAGHAV

EX. 25/2022 GARMENTS RANJAN 0801613863 raghav.adv.78 @gmail.com 01.02.2022 10.01.2022
KOTAK MAHINDRA VS

EX. 21/2022 SORABH JEET SINGH ANKUR KATYAIJ0811809439 |ankurkatyal@asklegal.co.in _ |01.02.2022 03.01.2022
KOTAK MAHINDRA VS, kushal. kumar@eruditelegal.asi

EX. 20/2022 JEESHITH CK ATUL KUMAR [9958724670 |a 01.02.2022 10.12.2021
IDFC FIRST BANK VS|%ANJAN & ranjan.and.company@gmail.co

EX. 47/2022 KUNWAR SINGH OMPANY 0311022100 m 09.02.2022  |08.12.2021




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IDFC FIRST BANK VSRANJAN & ranjan.and.company@gmail.co|

EX. 45/2022 AJAY DULARE COMPANY 0311022100 m 09.02.2022 08.12.2021
IDFC FIRST BANK VSRANJAN & ranjan.and.company@gmail.co|

EX. 16/2022 TIRLOK CHAND COMPANY 0311022100 m 09.02.2022 08.12.2021
IDFC FIRST BANK VSRANJAN & ranjan.and.company@gmail.co|

EX. 44/2022 AJAY DULARE COMPANY 0311022100 m 09.02.2022 08.12.2021
HDFC BANK VS HARISIMRAN

EX. 34/2022 SINGH VERMA 0718201235 urmeet@gbalawoffices.com [04.02.2022  [03.01.2022
HDFC BANK VS SAWAN|SIMRAN

EX. 35/2022 KUMAR SHUKLA VERMA 0718201235 urmeet@gbalawoffices.com [04.02.2022  |03.01.2022
ADITYA BIRLA FINANCHSANYAM

EX. 49/2022 VS ARVIND KUMAR KHETARPAL  [0873674225 [sanyam@khetarpal.co.in 00.02.2022  |27.01.2022




District

Case No.

Petitioner Name VS

Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[UNION OF INDIA VS M/S
SAMRAT SIMRAN

EX. 48/2022 ICONSTRUCTION VERMA 0718201235 urmeet@gbalawoffices.com 05.02.2022  |24.01.2022
HDFC BANK VS GAFARSANYAM

EX. 41/2022 ANSARI KHETARPAL  [0873674225 [sanyam@khetarpal.co.in 00.02.2022  [27.01.2022
ADITYA BIRLA FINANCESANYAM

EX. 50/2022 VS VEER PAL KHETARPAL  [0873674225 [sanyam@khetarpal.co.in 00.02.2022  [28.01.2022
HDFC BANK VSSIMRAN

EX. 40/2022 JITENDRA KUMAR VERMA 0718201235 urmeet@gbalawoffices.com [05.02.2022 24.01.2022
MANMOHAN SINGH VSDHRUV

EX. 42/2022 VARDHMAN INFRA CHAWLA 0071897143 vchawla@krcco.com 07.02.2022  [20.01.2022
AVANSE FINANCIAL
SERVICES VS PREM] sjlawchambers.delhi@gmail.co

EX. 18/2022 KUMAR SHOBIT JAIN [0818668068 |m 01.02.2022 22.12.2021




District Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

HDFC BANK VSAVINASH

EX. 19/2022 SHAHBAZ ALAM UPADHYAY 8285002845 [litigation@sreslegal.com 01.02.2022 20.12.2021
HDFC BANK VS AMITIAKASH msvermachambers@gmail.co

EX. 61/2022 ANAND PODDAR 0650810426 |m 17.02.2022 28.01.2022
KOTAK MAHINDRA|
BANK VS NAVAL

EX. 62/2022 KISHORE AMITA GAUR  [0718174346 Amita.Gaur@sethiassociates.inf17.02.2022 01.02.2022
IDFC FIRST BANK VSASHISH [DevendraKejariwal @gmail.co

EX. 63/2022 VINOD GOYAL AGGARWAL 8130527868 m 17.02.2022 04.02.2022

Total 1848
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